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दे ता 

INTRODUCTION 

I Ishwar Singh Chawrperson of the Commuttee on the Welfare of Scheduled Castes Scheduled 
ol Tribes and Backward Classes having been authorized by the Commuttee 1n this behalf, present thus 
“ Report on the following matters 

(1) On the reservation/backlog/representation to the Scheduled Castes Scheduled Tribes and 
- Backward Classes m recruitment & promotion i the Government services 

(1) On the matter of atrocities 1 ¢ compensation (0 the aggrieved person m atrocities cases & 

rate of convictions thereon, Mukhya Mantr1 Vivah Shagun Yojana allotment of 100 sq 
yard plots to the Scheduled Castes categories Pradhan Mantr1 Awas Yoyna Stipend to the 
students of reserved categories and utiization of the budget/funds of the component plan 
for the farmers relatmg 10 the Scheduled Castes categornies by the Agriculture and Farmers 

Welfare Department etc 
(u1) On the matter of smart phone/laptop/tabs provided to the students of 9% to 12 class of 

Government Schools 
(1v) On फिट umplementation of the recommendations of the previous Commuttee regarding the 

Central/State Government s share Schemes applicable for the Welfare of the Scheduled 
Castes and Backward Classes m the various departments 

(v) On the matter of food 1tems to be provided as एटा norms of the Food Safety and Standards 
Act 2013 

{v) BriefReports of the Commuttee, upon the subject matters of study tour to the other States »|
 

के. - (vu)  Various representations/complaints/istructions take up by the Commuttee 

The Commuttee examuned the Admunistrative Secretaries their representatives of varous 
Departments Deputy Commussioners Commussioners/Supermntendents of Police alongwith concerned 
District Attorneys Distict Welfare Officers of vanous distncts Deputy Director Agriculture 

Comnusstoner Municipal Corporation, Chief Executive/ Executive Officers and DDPO/BDPO referred 

पा the Report Accordingly the Report 15 based on the rephes furmshed by the concerned 
Departments/Autonomous Bodies, explanations and clarifications recerved durmg deliberations etc 
A bnef —ecord/proceedmgs of each meeting have been kept separately m the Haryana Vidhan Sabha 
Secretariat 

The Commuttee wishes to express their thanks (0 the Admumstrative Secretaries therr 

representatives of the varicus Departments and Commussioner of Pohce/Supermtendents of Police 
alongwith other above mentioned officers who appeared before the Comumttee for oral exammation पा 
regard to the matters explamed above 

The Commuttee 15 thankful for the whole hearted and unstinted co operation extended by the 

Hon ble Speaker/Secretary/Officer of the Committee and staff etc &
 

Place Chandigarh ISHWAR SINGH 
_,_ri’ Dated The 17% March 2023 CHAIRPERSCN
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REPORT 

The Commuttee on the Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 

for the year 2022 2023 was constituted on 200 April 2022 by the Hon ble Speaker authonzed by the 

House on a motion passed by the Haryana Legislative Assembly m its sitting held on 4 March 2022 

for nommating the Members of the Committee and also for appointing the Chairperson of the said 

Commuttee Shrt Ishwar Singh, M L A was appointed as Chairperson of the Commuttee by the Hon ble 

Speaker 

The Commuttee held 57 sittings till the date of finalization of the Report The first meeting of 

the Commuttee held on 27% April 2022 was addressed by the Under Secretary who explained the 50006 

and functions of the Commuttee पा detail The Chairperson while thanking the Hon ble Speaker for 

nomnating him as the Chairperson of the Comnnittee and also assured that with the cooperation of the 

other Members and Officer/officials the Commuttee will work a lot for improving of down trodden 

sections of the scciety



Welfare of Scheduled Castes & Backward Classes Department 

Regarding clear the backlog of compensation, to be disbursed to the aggrieved person पा the 
mattey of atrocities caused against the Scheduled Caste Categones 

The previous Commuttee (tenure 2019 20) take up the matter of atrocities causing against the 
SC categortes पा एड meeting held on dated 04 01 2020 and on the recommendation of such Commuttee 
the Additional Chief Secretary to Govt Haryana Home Department Director General of Police and 
alt the Supermtendent of Police posted at District Headquarters were asked to supply the district wise 
and case wise complete revort/information m the prescribed proforma पा respect of थी type of 
mncidence/crime occurred against the reserved categories as well as action taken report agamst the 
accused/rate of conviction/acquittal/pending cases पा the Hen 016 Court हट  On the recommendation 
of the previous Commuttee the Drrector General of Police Home Department supplied the reply vide 
letter dated 04 02 2020 which was examimed by फिट Committee 1m 1ts meetings held on dated 
15022020 & 17062020 and decided to orally examine फिट all Superntendents of Police/ 
Commussioner of Police posted at District Headquarters/ District Attorney/ District Welfare Officers 
1n the subsequent meetings 

During the tenure of previous Commuttees the oral exammations of all the Commussioner of 
Police/Supermtendent of Police/District Atiornies and District Welfare Officers could not be completed 
till the presentation of the 45% report पा फिट Haryana Vidhan Sabah on dated 16® March 2022 
Therefore the previous Commuttee decided to take up the matter 11 subsequent meetmgs 

Upon the recommendation/observation of फिट previous Committee on pending cases of 
compensation the department supply the reply vide letter dated 29 03 2022 & 17 05 2022 which were 
placed and discussed m the meeting held on dated 18 05 2022 The department explained that due to 
lack of budget the pending cases of the compensation 1n the matter of atrocities could not be cleared 
and assured to the Commuttee that the budget will be disbursed to the DWO at फट earliest and the 
pending cases will be disposed off within a month accordingly 

Thereafter as per desirability of the Hon 916 Speaker the Commttee decided to conduct the 
spot visit at district headquarters to examune the all matters which are under the purview of the 
Commuttee relating to the departments of Welfare of Scheduled Caste & Backward Classes 

Department of Home Department of Prosecution Department of Agnculture and Farmers Welfare 
Department of Housmg for All and Department of Development & Panchayats हॉट  The contents of 
spot visits have been explained at the relevant portion of such report 

Moreover on not attending the meeting by the Director General Welfare of Scheduled Castes 
and Backward Classes Department Haryana 1n 15 meeting held on dated 03 08 2022 the Commatice 
took a serious note and strongly directed that a letter be written to the Additional Chief Secretary to 
Government Haryana Welfare of SC and BC Department Panchkula to direct the Director General 
concerned to attend every meeting of the Commuittee in person The Commuttee also observed that 
below the rank एव Director General फिट Commuttee will not allow to attend the meeting पा future In 
complrance एव the observation/direction of the Commuttee a letter dated 05 08 2022 was written to the 
Additional Chief Secretary to Government Haryana Welfare of Scheduled Castes and Backward 

Classes Department पा this regard 

The Commuttee 18 disappomted to note that the department 18 not bemg comply with the 
directions of the Commuttee and again deputing the officers below the rank of the Director General of 
the department to attend the meeting 

4y



&) 

Regarding issuance of the directions to all the Commussioner/ Deputy Commussioner of 

Police/Supermtendent of Police at District Head Quarter to provide the copies of 

FIR/Challan and Decision of Cases घा फिर matters of atrocsties agamst the 

reserved categories to the concerned DWO 

Upon the recommendation and observation of the Commuttee the mstructions to the DGP was 

given for issuance the directions to all the Commussioners/SPs at district headquarter for providing the 

copy of FIR/Challan/Decision to the DWO concerned at the carliest and also to appomnt the nodal 

officer to dispose off the cases of compensation in the matter of atrocities गा time The DGP 8150 1ssue 

the direction to all the concerned vide memo no 362248/ STW dated Panchkula the 25 10 2021 

The Commuttee agamn re considered the matters of atrocities/compensation/ relief assistance 

and conduct the spot visit at district headquarters 16 Ambala Sirsa & Karnal on dated 29 09 2022 

15 122022 & 19 01 2023 respectively While considermg the replies of these Superintendents of 

Police the Commuttee observed that the directions 1ssued by the Commuttee through aforementioned 

reference letter dated 06 10 2021 are not being comply with accordingly and the requisite documents 

are not bemng providing to the DWO concerned हा. time resultantly the aggrieved person are depriving 

from the compensation/relief assistance m the matters of atrocities Besides 1t the Supermntendents of 

Police are supplying the replies 1n casual way without mentiomng the date of deltvery of copres of 

FIR/Challan and Deciston of the Cases of the atrocities to the DWO concerned and only mentioning 

the mode of delivery of documents “by hand” The Commuittee took a serious note पा this regard and 

directed that the matter 1n question be brought to the notice of DGP wath the request to 1ssue the 58101 

directions to all the Commusstoner/ Deputy Comnussioner of Police/ Superintendent 07 Police/ Nodal 

Officers concerned to provide the copies of FIR/Challan and Decision of the Cases एव the attocities to 

the DWO concerned within a mmmum time 50 that the delay m deliver of compensation/relief 

assistance 1n the matter of atrocities may be avoided as well as the needy person can get the 

compensation/relief at the earliest 

To meet out such problem forever 1t 1s suggested that under the control of yourself's Head 

Office an online mechanism may be imtiated ता the State to provide the copres of FIR/Chalfan and 

Decsion of the Cases of the atrocities to the DWO concemed to avoid «he delay 1n such matters n 

future Moreover in case of not compliance फिट directions 10 एज regard फिट responsibility of the 

concerned officers be fixed to 8४०16 the delay in this regard



PROSECUTION DEPARMENT 
CONVICTION RATE IN THE MATTER OF ATROCITIES CAUSED AGAINST 

THE RESERVED CATEGORIES 
The previous Commuttee examined the almost all the Supenntendents of Police District Attorneys and District Welfare Officers upon the above matters and during the discussion with the officers the Commuttee observed that conviction rate 1n the matters of atrocities caused against the Scheduled Caste s Categortes 1n Haryana 15 very low पा comparison (0 the conviction rate of other States On dated 1 6 2022 a meeting with the Charmanship of the Hon ble Chtef Minister was held at 

CM residence The Commuttee raised the 15506 of lowest conviction rate in the State of Haryana 
Hon ble Chief Mimster took a serious note m this regard and asked to the Commuttee to submit the report of the lowest conviction rate thereafter the matter will be discussed with the representatives of the Prosecution Department Upon such observations of the Hon ble Chief Minster and on the recommendations of the Commuttee accordingly letter was sent to Prosecution Department on dated 
8th June 2022 10 supply the case wise sear wise & district wise details of cases of atrocities 1n which 
conviction rate 15 showing less than 20% from last 10 years1e Apnl 2012 to March 2022 within 15 days from the receipt of commumication ला this regard 

The oral examination of the Director Prosecution Department on the reply submutted vide letter dated 27 06 2022 was conducted by the Commuttee 1n its meeting held on dated 27 07 2022 
During the oral exammation the reply furmshed by the Director Prosecution Department was 

considered and examined by the Committee The Commuttec observed that the rate of conviction explamned by the department relating to the various districts 15 not found accurate as per the actual rate 
of conviction explamned i the earlier detail of relevant cases of atrocitics Bemg the excess vanation 
was showing on the conviction rate the Commuttee was not satisfied with the reply of the department 
Thereafter vartous questions were asked and observations were made by the Commuttee 1 respect of 
the lowest conviction rate पा the matter एव atrocities caused agamnst the SC Categonies the departmental 
representative could not replied effectively thereupon kven that the departmental representatnve could 
not explain the nat onal conviction rate and conviction rate of other neighboring states (0 compare the 
same with the conviction rafe of the state of Haryana The Commuttee took a serious note upon the 0% 
conviction rate पा the year 2013 (0 2018 2020 & 2021 10 the district Ambala The Comnuttee furtne 
observed that until or unless the effecti /e policy to mcrease the conviction rate पा the matter of atrocities 
not adopted/formulated by the department there 15 no positive result will come for mcrease the 
conviction rate On the not satisfactorly reply of the department फिट Commuttee also obsen ed that the 
oral examination of the Home Secretary 11 future will be conducted 1n the subsequent meethngs 

Upon the observation एव the Commmttee the Director Prosecution Department stated that he has 
been recently promoted and appointed as Director Prosecution and mmitiate the efforts to increase the 
rate of conviction m such hind of matters 25 थी the Distriet Attorneys have been called to conduct the 
meeting on such present 1ssue The officer requested to the Commuttee to gave पाता another opportunity 
and assured that he will make the best efforts sertously for increasing the conviction rate The 
Commuttee acceded hus request and directed to submut the reply upon फिट observation as well 85 fresh 
accurate reply of rate of conviction within 15 days positrvely The officer further assured to फिट 
Commuttee that the requusite reply/mformation छाए] be supplied within stipulated period of 15 days to 
the Commuttee and the best efforts will be made for ncreasing the rate of conviction. 

Thereafter the department furnish the fresh reply vide memo dated 10 08 2022 and the 
relevant part of the reply 15 reproduced as under 
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Further 1t 15 submutted that this department vide letter no AP(7) 2022/3912 3915 dated 
01 082022 requested the Director Prosecution & Lihgation Pumab Director of Prosecution 
Rajasthan Director of Prosecution Delht and Director of Prosecution Himachal Pradesh to provide 
the information related (0 Conviction rate पा your respective States 1n the cases registered under the SC 
& ST (POA) Act and steps taken to improve conviction rate 11 your respective States In response to 
said letter dated Q1 08 2022 the Directorate of Prosecutton Rajasthan vide letter no 9229 dated 
05 08 2022 provided the said information 0 this department and the information from other states 15 
still awaited 

It 1s further submutted that this department vide letter no AP(7) 2022/ 3907 3909 dated 
01 08 2022 requested the Director Prosecution Chhattisgarh Director of Prosecution Uttar Pradesh 
and Director of Prosecution Madhya Pradesh to provide the mformation relates to Conviction rate (1n 
percentage) 1n your respective States for the year 2018 2019 2020 and 2021 m the cases relates to the 
SC & ST (POA) Act and steps taken to mprove conviction rate 1n your respective States The sad 
information 15 still awaited 

As and when the requusite information will be received from other states this department wll 
send a detatled/consolidated report to your goodself for kind perusal and further necessary action 
With regard to Pont (b) 

In this regard 1t 1s respectfully submtted as under 
(1)  That a Meeting was held under the Charrmanship of the Director of 

Prosecution{(General) Haryana on 29 07 2022 at 10 00 AM 1 the Conference Hall or 
the office of Director of Prosecutron (General) Haryana ए का! District Attorneys posted 
at District Level m State of Haryana to improve the Conviction Rate पा the SC & ST 
(POA) Act POCSO Act and Chinhit Apradh Cases ete whereby all District Attorneys 
and Special Public Prosecutor/Public Prosecutor are directed to give special attenfion to 
the SC & ST (POA) Act POCSO Act & Chiphit Apradh Cases and ensure that all 
ncrimmating evidence shall be brought on record to prove the guilt of the accused so 
that the conviction of the accused may be secured Moreover other various directions 
have also been 1ssued to District Attorneys and concerned Special Public Prosecutors/ 
Public Prosecutors 

(1)  That during the inspection of फिट office of District Attorney Jind on 05 08 2022 the 
Director of Prosecution (General) Haryana directed all Special Public Prosecutors/ 
Public Prosecutors to give attention to the trial of cases related to SC & ST (POA) Act 
and ensure that Challan be serutinized properly and all mermminating evidence shall be 
brought on record to prove the gutlt of the accused beyond reasonable doubt 

Further 1t 15 submutted that this department vide letter no AP(T) 2022/3916 dated 01 08 2022 
requested the Government to examme the poss bilittes of establishment of Ixclustve Specral Courts 1 
Diustrict Hisar and Bhiwam and take necessary action for establishment of Exclusive Special Courts in 
said Districts for the purpose of providing for speedy trial 
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Court Disposal of Crime/Atrocities agamnst Scheduled Caste(s) (State/UT नाइट) - 2018 

S State/UT Cases Pending | Cases Sent | Total Cases Cases Cases With 

No Tral from फिट | लि Trial for Tnal Abated by | drawn From 

Previous Year | durmg the | (Col 3+Col वी Court Prosecutior 

year 

1 2 3 5 n 7 

_ 

1  Andhra Pradesh 2975 1430 4405 4 2 

2 Arunachal 0 0 0 ¢ 0 

Pradesh 

3 Assam 8 2 10 0 0 

4  Bihar 32949 6469 39418 0 0 

5  Chhattisgarh 851 236 1087 0 0 

6 Goa 21 3 24 ¢ 0 

7  Gujarat 8388 1269 9657 1 0 

8§ Haryana 874 564 1438 0 0 

9  Himachal Pradesh 338 111 449 0 7 

10 Jammu & 2 1 3 0 0 

Kashmr 

11 Jharkhand 1535 250 1785 0 0 

12 Karnataka 7387 1098 8485 5 0 

13 Kerala 2206 608 2814 0 ] 

14 Madhya Pradesh 16615 4738 21353 0 13 

15 Maharashtra 8280 1545 9825 6 1 

16 Manipur 3 0 3 0 0 

17 Meghalaya 0 ¢ 0 0 ] 

18 Mizoram 0 0 0 0 0 

19 Nagaland 0 0 0 0 0 

20 Odisha 8615 1663 10278 0 0 

21 Pumyab 126 84 210 0 0 

22 Rajasthan 12232 2407 14639 0 4 

23 Sikkim 3 4 7 0 0 
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fi State/UT Cases Pending | Cases Sent | Total Cases Cases Cases With 
No Trial from the | for Tral for Tnal Abated by | drawn From 

Previous Year | duning the | (Col3+Col वी | Court Prosecution 
year 

n 2 3 4 5 n 7 

24 Tamil Nadu 4234 1221 5455 2 0 

25 Telangana 2070 1046 3116 3 0 

26 Topura 1 0 1 0 0 

27 Uttar Pradesh 40274 9906 50180 0 0 

28 Uttarakhand 139 65 204 0 0 

29 West Bengal 451 80 531 0 ¢ 

TOTAL 150577 34800 185377 21 27 
STATE(S) 

UNION TERRITORIES 

30 A&N Islands 0 o 0 0 0 
31 Chandigarh 5 1 6 0 0 

32 D&N Haveh 2 0 2 0 0 

33 Daman & Du 1 0 1 0 0 

34 Deln 223 32 255 0 0 

35 Lakshadweep 0 0 0 0 0 

36 Puducherry 45 5 50 0 0 

TOTAL 276 38 314 0 0 
STATE(S) 

TOTAL ALL 150853 34838 185691 21 27 
INDIA 
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S State/UT Cases Cases Cases Cases Disposed Cases 
No Compoun Disposed | Quashed | off Without Trial | Stayed 

ded or off by Plea (Col 6+Col 74+Col | or Sent 
Compro | Bargamng 8+Col 9+Col 10) to 
pused Record 

Room 

n 2 n — “ 11 12 

24 Tami Nadu 0 0 3 5 1 

25 Telangana 0 0 6 9 1 

26 Trpura ¢ 0 0 0 0 

27  Uttar Pradesh 0 0 0 0 1 

28  Uttarakhand 0 0 0 0 0 

29  West Bengal 0 ¢ 0 0 0 

TOTAL 1 0 26 75 22 
STATE(S) 

UNION TERRITORIES 

30 A&N Islands 0 0 0 0 0 

31 Chandigarh 0 ¢ 0 0 0 

32 D&N Havell 0 0 0 0 0 

33  Daman & Dnu 0 ¢ 0 0 0 

34  Delln 0 ¢ 3 3 4] 

35 Lakshadweep 0 ¢ 0 0 0 

36  Puducherry ¢ ¢ 0 0 0 

TOTAL ¢ 0 3 3 ¢ 

STATE(S) 

TOTAL ALL 1 0 29 78 22 
INDIA 
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S State/UT Cases Cases Cases Cases Cases 
No Convicted | Convicted Convicted Dnischarged | Aeqmitted 

OQut of Outof | (Col13+Col 14) 

Cases Cases 
from durmg 

Previous | the Year 

Year 

n 2 13 14 15 n 17 

STATES 

1 Andhbra Pradesh 39 8 47 1 781 

2 Arunachal Pradesh 0 0 0 0 0 

3  Assam 0 0 0 0 0 

4  Bihar 43 1 44 0 24] 

5  Chbattisgarh 36 14 50 2 68 

6  Goa 1 0 ) 1 1 

7  Guarat 14 0 14 8 428 

8 Haryana 47 7 54 0 249 

9 Himachal Pradesh 0 2 0 31 

10 Jammu & Kashmir 0 0 0 0 

11 Jharkhand 15 14 29 1 99 

12 Karnataka 7 38 45 13 547 

हे 3 Kerala 19 3 22 1 193 

14 Madhya Pradesh 643 111 754 283 1580 

15 Maharashtra 78 1 79 1 826 

16  Manipur 0 0 0 0 0 

17 Meghalaya 0 0 0 0 0 

18 Mizoram 0 0 0 0 0 

19  Nagaland 0 0 ¢ 0 0 

20  Odisha 8 0 8 0 255 

21 Pumjab 5 1 6 1 26 

22  Rajasthan 570 27 597 166 606 

23 Sikkim 0 0 0 0 2 
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S State/UT Cases Cases Cases Cases Cases 
No Convicted | Convicted Convicted Discharged | Acquitted 

Out of Outof | (Col13+Col 14) 
Cases Cases 

from dormg 
Previous | the Year 

Year 

1 — 13 “ 15 “ 17 

24 Tamil Nadu 88 11 99 1 642 

25 Telangana 31 o 31 0 260 

26 Tripura 0 0 0 0 0 

27  Uttar Pradesh 1297 254 1551 219 1051 

28  Uttarakhand ¢ 0 0 V] 2 

29  West Bengal 0 0 0 0 10 

TOTAL 2943 490 3433 698 7898 
STATE(S) 

UNION TERRITORIES 

30 A&NIslands 0 0 0 0 0 

31 Chandigarh 0 0 0 0 2 

32 D&N Haveli 0 0 0 0 0 

33 Daman & Diu 0 0 0 0 0 

34 Dells 0 1] 0 0 1 

35 Lakshadweep 0 0 0 0 0 

36 Puducherry 0 0 0 0 0 

TOTAL पी 0 0 0 3 
STATE(S) 

TOTAL ALL 2943 490 3433 698 7901 
INDIA 
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S State/UT | Cases in which | Cases Disposed | Cases Conviction Pendency 
No Tnals were off by Courts | Pending Rate Percentage 

Completed  [(Col 11+Col 18) | Tr1al at {(Col 15/Col 18) | (Col 20/Col 5) 
(Col 15+Col 16+ Ead of *100 *100 

Col 17) the 

Year 
(Col 5 
Col 19) 

n _ “ “ “ 21 “ 

_ 

1 Andhra 829 835 3570 57 810 
P adesh 

2 Arunachal 0 0 0 
Pradesh 

3 Assam 0 0 10 1000 

4 Bihar 285 285 39133 154 993 

5 Chhattisgarh 120 120 967 417 890 

6 Goa 3 3 21 333 875 

7 Guyjarat 450 456 9201 - 31 953 

8  Haryana 303 304 1134 178 789 

9  Himachal 33 40 409 61 911 
Pradesh 

10 Jemmu & 0 0 3 1000 
Kashmir 

11 Jharkhand 129 129 1656 225 928 

12 Karnataka 605 611 7874 74 928 

13 Kerala 216 220 2594 102 922 

14 Madhya 2617 2630 18723 288 877 
Pradesh 

15 Maharashtra 906 915 8910 87 907 

16 Manipur 0 0 3 1000 

17 Meghalaya 0 0 0 

18 Mizoram 0 थे 0 

19  Nagaland 0 0 0 
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s State/UT | Casesin which | Cases Disposed | Cases Conviction Pendency 
No Trals were off by Courts |Pendmng Rate Percentage 

Completed |(Col 11+Col 18) | Trial at | (Col 15/Cel 18) | (Col 20/Col 5) 
(Col 15+Col 16+ End of *100 *100 

Col 17) the 
Year 

(Col 5 
Col 19) 

1 — 18 19 20 21 22 

20 Odisha 263 263 10015 3 974 

21 Punjab 3 37 173 182 824 

22 Rajasthan 1369 1374 13265 436 906 

23 Sikkim 2 2 5 ¢ 714 

24  Tarml Nadu 742 747 4708 133 863 

25 Telengana 291 300 2816 107 90 4 

26 Tripura 0 0 1 100 0 

27 Uttar Pradesh 2821 2821 47359 55 94 4 

28 Uttarakhand 2 2 202 0 99 0 

29 West Bengal 10 10 521 0 98 1 

TOTAL 12029 12104 173273 285 935 
STATE(S) 

UNION TERRITORIES 

30  A&N Islands 0 0 0 

31 Chandigarh 2 2 4 0 667 

32 D&N Havell 0 0 2 1000 

33 Daman & 0 0 1 1000 
D 

34 Dell 1 4 251 0 98 4 

35 Lakshadweep 0 0 0 

36 Puducherry 0 0 50 1000 

TOTAL 3 6 308 0 981 
STATE(S) - 

TOTAL 12032 12110 17358t 285 935 
ALL INDIA 
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TABLE 7A 6 

Court Disposal of Crime/Atrocities aganst Scheduled Caste(s) (State/UT नाइट) — 2019 

S State/UT Cases Cases Sent | Total Cases | Cases Abated | Cases With 

No Pending for Tnal for Tral by Court |drawn From 
Tnalfrom | during the |(Col 3+Col 4) Prosecntion 

the Previous year 

Year 

1 “ “ n “ “ 7 

_ 

1  Andhra 3570 928 4498 2 0 
Pradesh 

2 Arunachal 0 1 1 ] ¢ 
Pradesh 

3  Assam 10 5 15 0 0 

4  Bihar 39.33 4784 43917 0 0 

5  Chhattisgaih 967 313 1280 0 0 

6 Goa 21 4 25 0 0 

7  Guyarat 9201 1229 10430 1 1 

8 Haryana 1134 670 1804 0 0 

9  Himachal 409 111 520 ¢ 2 

Pradesh 

10 Jammu & 3 0 3 0 0 
Kashmur 

Il Jharkhand 1656 209 1865 6 13 

12 Karnataka 7874 1131 9005 92. 0 

13 Kera;a 2597 634 3231 1 

14  Madhya 18723 5073 23796 0 
Pradesh 

15 Maharashtra 8889 1800 10689 7 4 

16 Mampur 3 0 3 0 0 

17 Meghalaya 0 0 ¢ 0 0 

1§ Mizoram 0 0 0 0 0 

19 Nagaland 0 0 0 0 0 

20 Odisha 10015 2365 12380 0 0 

21 Punjeb 173 76 249 0 0 

22 Rajasthan 13265 3194 16459 0 1 

23 Sikkim 5 2 7 0 0 

24 Tamil Nadu 4708 967 5675 5 0 
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fi State/UT Cases Cases Sent | Total Cases | Cases Abated | Cases With 
No Pending for Tnal for Tnal by Court drawn From 

Trial from | dunng the |(Col 3+Col 4) Prosecution 
the Previous year 

Year 

n 2 “ n “ “ 7 
25 Telangana 2816 1119 3935 4 0 
26 Trpura 1 0 1 ¢ 0 
27 Uttar Pradesh 43311 9931 53242 0 0 
28 Uttarakhand 202 68 270 1 0 
29 West Bengal 451 80 531 0 ] 

TOTAL 169137 34694 203831 122 22 
STATE(S) 

UNION TERRITORIES 

30 A&N Islands 0 0 0 0 0 
31  Chandigarh 5 0 5 0 0 
32 D&N Havelt 2 0 2 0 0 
33 Daman & D 1 0 1 0 0 
34 Dellu 251 51 302 0 0 
35 Lak hadweep 0 0 0 0 0 
36 Puducherry 50 0 50 0 0 

TOTAL 309 51 360 0 0 
UT(S) 

TOTAL ALL 169446 34745 204191 122 22 
INDIA 

6 As per data provided by States/UT» 

been used 

TABLE 7A 6 Page 1 of 4 

° Due to non receipt of data trom West Bengal वा time for 2019 Data furmished for 2018 has 

A 
il



>
 

O 

19 

i State/UT Cases Cases Cases Cases Disposed | (25९5 
No Compoun- | Disposed off | Quashed off Without | Stayed orx 

ded or by Plea Tnal Sent to 

Compro Bargainng (Col 6+Col 7+ | Record 
msed Col Room 

8+Col 9+ 

Col 10) 

1 — “ n 10 n 12 

STATES 

1 Andhra Pradesh 0 1 

2 Arunachal 0 0 0 0 0 
Pradesh 

3 Assam 0 0 0 0 ¢ 

4 Bihar 0 0 0 0 ¢ 

5 Chhattisgarh 0 0 0 0 0 

6 Goa 0 ¢ 0 0 0 

7  Guarat 0 0 9 11 11 

§ THaryana 0 0 0 0 0 

9  Himachal 0 0 H 3 0 

Pradesh 

10 Jammu & 0 0 0 0 0 

Kashmur 

11 Jharkhand 0 0 0 19 0 

12 Karnataka 0 0 27 119 1 

13 Kerala 0 0 6 11 1 

14 Madhya 0 0 0 0 2 
Pradesh 

15 Maharashtra 0 0 18 29 0 

16 Manpur 0 0 0 0 0 

17 Meghalaya Y 0 ¢ 0 0 

18 Mizoram 0 0 0 0 0 

19 Nagaland 0 0 0 0 0 

20 Odisha 0 0 0 0 0 
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Due to non receipt of data from West Bengal 1n t me for 2019 Data furnished ror 2018 has been 
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TABLE 7A 6 

S State/UT Cases Cases Cases Cases Cases 
No Convicted | Convicted | Convicted Discharged Acquitted 

Out of Out of [(Col 13+Cal 1 
Cases from Cases 4) 

Previous | during the 

Year Year 

1 — 13 “ “ “ 17 

1 Andhra Pradesh 36 2 38 27 495 

2 Arunachal 0 0 0 0 0 
Pradesh 

3 Assam 0 0 0 0 0 

4 Bihar 43 1 44 13 305 

5  Chhattisgarh 46 1 47 38 70 

6 Goa ] ¢ 0 0 2 

7  Gujarat 7 0 7 18 362 

& Haryana 62 2 64 223 

9  Himarhal 6 0 6 58 
Pradesh 

10 Jammu & 0 0 0 0 0 
Kashmir 

11 Jharkhand 11 6 17 6 68 

12 Karnataka 24 2 26 56 588 

13 Kerala 14 0 14 2 151 

14 Madhya 876 88 964 519 1582 
Pradesh 

15 Maharashira 68 7 75 18 961 

16 Mampur 0 0 0 0 0 

17 Meghalaya 0 0 0 0 0 

18 Mizoram 0 0 0 0 0 

19 Nagaland 0 0 0 0 0 

20 Odisha 2 0 2 0 7 

21 Pumjab 5 0 5 0 31 
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S State/UT Cases Cases Cases Cases Cases 
No Convicted | Convicted | Convicted Discharged Acquitted 

Out of Dutof |(Col13+Col1 

Cases from Cases 4) 
Previons | during the 

Year Year 

n — 13 “ “ 16 17 

22 Rajasthan 834 93 927 206 680 

23 Sikkim 0 0 0 0 0 

24  Tamal Nadu 72 17 89 701 

25 Telangana 41 2 43 434 

26 Tnpura 0 0 0 0 

27 पापा Pradesh 1457 162 1619 158 674 

28 Uttarakhand 15 2 17 0 8 

29 West Bengal 0 0 0 0 10 

TOTAL 3619 385 4004 1061 7410 

STATE(S) 

UNION TERRITORILS 

30 A&N Islands 0 0 0 0 0 

31 Chaudigarh i 0 1 0 0 

32 D&N Havel 0 ] 0 0 1 

33 Daman & Du 0 0 0 0 0 

34  Delin 2 0 2 0 19 

35 Lakshadweep 0 0 0 0 0 

36 Puducherry 0 0 0 0 0 

TOTAL UT(S) 3 0 3 0 ” 

TOTAL ALL 3622 385 4007 1061 7430 
INDIA 

e  As एटा data provided by States/UTs TABLE7A & 

Due to non receipt of data from West Bengal पा time for 2019 Data furmshed for 2018 has been 
used 
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State/UT Cases था Cases Cases Conviction Pendency 
which Trials | Disposed Pending Rate Percentage 

were off by कच्चा at End | {Col 15/Col 18) | (Col 20/Col 5) 

Completed Courts of the Year *100 *100 

{Col 15+ |[(Col 11+Col (Col 5 - 

Col 16+ 18) Col 19) 
Col 17) 

_ “ “ “ 21 22 

Andhra 560 363 3935 68 875 

Pradesh 

Arunachal 0 0 1 1000 

Pradesh 

3 Assam 0 0 15 1000 

4  Bihar 362 362 43555 122 99 2 

5  Chhattisgarh 155 155 1125 303 879 

6 Goa 2 2 23 00 920 

7  Guarat 187 398 10032 18 962 

8 Haryana 287 287 1517 223 841 

9  Himachal 64 67 453 94 871 

Piadesh 

Jammu & 0 0 3 100 0 

Kashmir 

Jharkhand 21 110 1755 187 941 

Karnataka 670 789 8216 39 912 

Kerala 167 178 3053 84 94 5 

Madhya 3065 3065 20731 315 871 

Pradesh 

Maharashtra 1054 1083 9606 71 899 

Manpur 0 0 3 100 0 

Meghalaya 0 0 0 

Mizoram ¢ 0 0 

Nagaland ¢ 0 0 

Qdisha 9 9 12371 222 99 9 

Punjab 36 36 213 139 855 
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i State/UT Cases शा Cases Cases Conviction Pendency 
No which Trials | Disposed Pending Rate Percentage 

were off by Tnal at End | (Col 15/Col 18) | (Col 20/Col 5) 
Completed Courfs of the Year *100 *100 
(Col 15+ |(Col11+Col| (Col5 
Col 16+ 18) Col 19) 
Col 17) 

n 2 “ 19 20 “ “ 

22 Rajasthan 1813 1815 14644 511 890 

23 Sikkim 0 0 7 1000 

24 Tamil Nadu 790 808 4867 113 858 

25 Telangana 477 487 3448 90 876 

26 Tnpura 0 0 1 1000 

27 Uttar Pradesh 2451 2466 50776 661 954 

28 Uttarakhand 25 26 244 680 904 

29 West Bengal 10 10 521 00 98 1 

TOTAL 12475 12716 191115 321 938 
STATE(S) 

UNION TERRITORIES 

30 A&N Islands 0 0 0 

31 Chandigarh 1 1 4 1600 800 

32 D&N Havel 1 1 1 00 500 

33 Daman & Diu 0 0 1 1000 

34 Delln 21 25 277 95 917 

35 Lakshadweep 0 0 0 

36 Puducherry 0 0 50 1000 

TOTAL 23 27 333 130 925 

UT(S) 

TOTAL ALL 12498 12743 191448 321 fl 8 
INDIA 

¢ As per data provided by States/UTs TABLE7A 6 

Due to non receipt of data from West Bengal पा time for 2019 Data furnished लि 2018 has been 

used 
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After scrutinize the contents of the reply/mformation the Commitiee decided to 
watch the 1esults of action taken by the Prosecution Department and also decided to keep 
pending the matter for the time being However during the spot visit of the district Ambala 
Strsa & Karnal the Comnuttee observed that neither the instructions issued by the Commitiee 
n us meeting held on dated 27 07 2022 या the wnstructions issued by yourself are complying 
with seriously by the District Attorneys Besides 1t the District Attorneys (except DA Ambala) 
are not spplying then replies properly दा true spirit as well as the 1ate of conviction have 
also been wrongly calculated The Commuttez also observed that the Distnct Attorneys are 
not taking the prompt action i improving the rate of conviction पा the matter of atrocities as 
well as not providing the copies of decision of the cases of ati ocities to the office of concei ned 
Commussioner/Deputy Commussioner/Superintendent of Police पा time resultantly the delm 
in delvermng the 1elieficompensation to the aggiieved person 1s beng caused as well as by 
not providing the copy of dectsion timely by the District Attorneys the aggrieved persons are 
depriving from then legitimate right of compensation/velief under the matter of atrocities 

The Commuttee took a serious note पा this regard and agamn referred the matter to the Director 
Prosecution vide letter dated 24 01 2023 with the above observations and by 1ssung the following 
nstructions as under 

1 Before supplyng the reply to the Commuttee the contents of the same should be verified from 
the relevant record and duly approved from Director Prosecution 

1 For speedily disposal of the matters of compensation पा the cases एव atrocities adopt an online 
mechanism to provide the copies of the Decision of the Hon ble Court to the SP & DWO 
concerned 1n such matters to avoid फिट delay 1n future 

The Commuttee further directed that the matter 06 brought to the notice of Director Prosecution 
by asking to 1ssues the following directions to all the District Attorneys posted वा District Couts 

1 To comply with the mstructions 1ssued by the Commuttee and took the prompt action 1 
mnproving the rate of convictions 

1 While supplymng फिट certified copy of decision of Hon ble Court 1n the matter of atrocities to 
the office of Commusstoner/Deputy Commussioner/Superintendent of Police also provide the 
attested copy of the certified copy of the same to the District Welfare Officer within a week 
so that the relief/compensation be delivered to the aggrieved person वा पाए and true spirzt 

The Commuttee also directed that m non comphance of the mstructions as well as the delay 
caused पा supplying the attested copy of certified copy of decision of Hon ble Court will not be tolerated 
m future 

In response to the above observation and mstructions no response of the Director Prosecution 
recetved so far 1e हा the finalization of the present report of the Commutice The matter has been 
brought to the notice of the Commuttee 1n its meetmg held on dated 24 01 2023 and the Commuttee 
decided to take up the matter जा the subsequent meetings
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¥or providig the Smart Phones Laptops/Tabs etc to the students of SC/ST आए BC categories 
who are studymg पा Government Schools to enable them to gef the benefit of onhne study till 

the Schools closed due to CORONA and are not re opened 

(School Education) 

The previous Commuttees constituted for the year 2020 21 & 2021 22 raised the above 13sue 

to provide the Smart Phone/Laptop/Tabs ctc to the students belonging to the SC ST & BC Category पा 
1ts meeting held on 10 06 2020 at 12 30 P M at Haryana Vidhan Sabha Chandigarh to make enable 

them to keep contmue therr onhne study tdl the physically functioning of the school restart After 
obtaining the reply from the School Education Department, the joint oral examimation of the Additional 
Chuef Secretaries of School Education Department & Finance Department was conducted on dated 
14102020 and फिट Commuttee duected to the departmental representative of School Education 
Department to formulate a pohcy and provide the same to the Finance Department so that such 

department make take action thereupon, accordingly But the Commuttee was disappointed to note that 
the School Education Department failed to formulate the policy till the finalization/presentation of the 
44t & 45% reports of the previous Cornmrttees 

On the recommendations contamn जा 45" Report of the Commuttee a letter dated 29" March 

2022 was sent to the said department for supplymg the policy for providing the Smart 
Phone/Laptop/Tabs etc to the students belongmmg to the Scheduled Castes Scheduled Trmbes & 
Backward Classes Category Thereafter keeping पा view of the recommendation and observation of 
the Committee फिट Government decided to provide the Tabs to all the students of 100 & 12" Classes 
of Government Schools Such decision of the Government was published पा vanious news papers and 

on that basis फिट Chawrperson of such Commuttee discuss the matter with the other members of the 
Commiuttee telephonically and decided to appreciate and given thanks of the concerned officers of the 

School Education Department & Finance Departmert On फिट desirability of the Chairperson 8 meeting 
was fixed for dated 11 05 2022 to hornor the officers of the said departments The Assistant Director 
School Education Departiment also supply the nformation vide memo dated 10 05 2022 m respect of 

Tabs provided 10 the students of 10® & 12% Classes of Government Schools whiel 15 reproduced 85 
under 

राज्य के राजकीय विद्यालयों मे पढने ठले कक्षा 10वीं से 12वी के विद्यार्थियों को टैबलेटस उपलब्ध 
करवाने की ताजा स्थिति निम्नानुसार है- 

> राज्य मे पॉँच लाख टैबलेट्स की खरीद का निर्णय माननीय मुख्यमत्नी महोदय जी की अध्यक्षता 
वाली High Power Purchase Commuttee द्वारा लिया गया | 

> 05 मई 2022 को रोहतक से माननीय मुख्यमत्री महोदय द्वारा टैबलेट वितरण का TURAT कर 
दिया गया है। 

> 119 खण्डो मे राज्य के मन्त्रीगण सासद एवं विधायकगण द्वारा भी 5 मई को अपने कर कमलो 
से टैबलेट वितरित किये गये | 

>>... कुल 307000 टैबलेट वितरण प्रक्रिया मे हैं जिन्ह SIM Card की एक्टीवेषन के साथ-साथ 
वित्तरितत किया जा रहा है। 

विद्यार्थियों को SIM Card जिसमें 2GB डेटा प्रतिदिन नि षुल्क है उपलब्ध करवाया जा रहा है। 
विद्यार्थी चूकि नाबालिग हैं o उनके माता-पित्ता एव अभिभावक का पहचान पत्र तथा निवास 
का साक्ष्य लिया जा रहा है। 
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> आए तथा Awrtel द्वारा विद्यालयों में SIM Card के मेले लगाये जा W है | 

> e प्रषिक्षण के लिये 1300 PGT Computer Science को Master Tramer Mentor बनाया 
गयां है जो लगभग 26 000 कार्यरत PGT को प्रषिक्षण देगे | 

9... वतमान मे 15 जिलो मे टैबलेटस पहुँचा दिये गये हैं जिसका विवरण निम्नानुसार है-- 

| क्र जिले का नाम टैबलेट की सख्या क्यों जिले का नाम टैबलेट की सख्या 

1 पानीपत 17543 | 9. | रोहतक 14227 

2 गुरूग्राम 25241 10 सोनीपत 21612 

3 जीन्द | 28585... | 11 | 11 भिवानी 22165 

4 यमुनानगर 18235 12 फरीदाबाद 23100 

5 फतेहाबाद 19684 13 महेन्द्रगढ 12967 

6 पचकूला 10565 n रेवाडी 13883 

7 कैथल 22013 15 सिरसा 25055 

| 8. करनाल 23662 

> 01 लाख टैबलेट्स की जॉच 13 मई तक की जानी है उसके तुरन्त बाद ये जिलो मे पहुँच 
जाएगे। 2 

> बदाया 93 000 टैबलेटस दिनाक 15062022 तक विद्यालयों मे पहुँच जाएगे | 

> कक्षा 1५ी के लिये खरीद की व्यवस्था आरम्भ की जा रही है। 10वीं कक्षा का वार्शिक परीक्षा 
परिणाम (जून 2022) आते ही जब 01 जुलाई 2022 को विद्यालय आरम्भ होगे उस समय 1) 
के अनुमापित 2 लाख टैबलेटस विद्यार्थियों को उपलब्ध करवा दिये जाएगे। 

> प्री योजना पर अभी तक 721 00 करोड रुपये की खर्च हो रहे हैं जिसका विवरण निम्नानुसार 

| क्रमाक | मद खर्च (राषि करोड) 

1 | टैबलेटस 620 00 

2 इटरनेट 60 00 

3 PAL Software 1300 

— इश्योरेस 25 00 

| 5... | PMU 300 

कुल खर्च 72100 

The Chairperson also personally nvite (0 the Hon ble Speaker to chair फिट meeting of the 
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Committee Under the Charrmanship of the Hon ble Speaker the Committee given thanks to the 
Hon ble Chief Minister Hon ble Education Mimster & all काट concerned officers and officials of
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School Educaton Department Finance Department & Staff of the Commuttee on approving the 
recommendation of the Commuttee to provide the Tabs to the students and achieving such big 

achievements The Committee also honor the Hon ble Speaker with the Shawl and specially given 
thanks of the Hon ble Speaker by Shri1 Ishwar Simgh ML A as under 

Today s historical moment for the Commuttee on the Welfare of Scheduled Castes 
Scheduled Tribes and Backward Classes पा. which the officers of the Government are 
appreciating upon the implementing the historical recommendation of the Committee for 
providing the tabs to the students It एड also first पार since formation of the state of Haryana 
when the Hon ble Speaker 1s attending the meeting of the Commuttee which is pleasure for the 
Committee 

We are specially thankful lo the Hon ble Speaker to give the opportumty and 
responsibihity to improve the socal structure of the downtrodden people belonging to the 
reserved categories We also thanks of Hon ble Chief Mimster and Education Minister who 
have given the positwe attention and in the interest of students accept the recommendation of 
the Commuttee as well as also thanks of all the officers and thewr staff due to ther efforts such 
historical decision has been taken by फिर Government by implementmg the 1 ecommendation 
of the Comnultee 

Apart from the politics the Hon ble Speaker identified the quality and specialization of 
the members and constituted the Committees accordingly by appointing the Members and 
Chanpeison as per then specialization upon the concerned matters Due to such positive 

thinking of the Hon ble Speaker positive results are coning as the lot of improvements पा the 

working of the Committees are bemng ieflectmg The value of the legisiature has been 
mcereased m the eye of people ard executrve bodres So I and on the behalf of the Commuttee 
specially thank of the Hon ble Speaker for accepting the vitation of the Commttee and 
attending the meeting I enswie io the Hon ble Speaker that the Commuttee will improve the 
Junctioming more for provid ng tne more facilities to the needy people 

The Hon ble Speaker also asked thanks of the Commuttee on invrting पा to Chair the meeting 
of the Commuttee The relevant portion of the speech of Hon ble Speaker 1s reproduced as under 

मैं माननीय समिति का धन्यवाद करना चाहूगा कि आज समिति ने मुझे कमेटी की मीटिंग मे 
शामिल होने का निमन्त्रण दिया और मुझे इतनी इज्जत दी । समिति के चेयरपर्सन श्री ईश्वर सिह 
जी काफी अनुभवी व्यक्ति है | इसी कारणवश वे कमेटी को बडे अच्छे ढग से चला रहे हैं | इसके 
अलावा मैं माननीय मुख्यमत्री महोदय और सरकार को भी बघाई देना 9 कि उन्होने बच्चो के 
लिए 680 करोड रुपये के टैबलेटस खरीदने का निर्णय लिया | इस कार्य मे इस समिति का भी बहुत 
बडा योगदान है और इसके लिए मैं कमेटी को बधाई देता हू | कमेटी ने एक अच्छी रिक्मैंडेशन दी 
और सरकार ने उस पर अमल किया | श्री ईश्वर सिंह जी पिछले वर्ष भी इस कमेटी के चेयरपर्सन 
थे और उन्होने कमेटी में काफी अच्छे कार्य किये हैं | कमेटी को कुछ और प्रैक्टीकल कार्य करने की 
भी जरूरत है | सरकार की ओर से जो योजनाए शुरू की जाती हैं उनका लाभ लाभार्थियों तक समय 
पर पहुंच जाए इस ओर कार्य करने की जरूरत है | 

Thereafter the Committee 8150. honor with Shawls to the Officers of School 
Education & Finance Departments who appeared before the Commuttee Shri Ishwar Smgh ML A 
especially tender the thanks of the officers of 5810 departments 

The Sentor Officer एव both the departments explain the matter m detail before the Commuttee 
by explamning the number of tabs alongwath relevant data/ internet/ software / msurance etc provided 
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to the students & budget arrangements Durimg the discussion the officers also stated that 1n the matter 
पा question the cooperation of Hon ble Chief Mimster and Education Minsster was very appreciable 
as एल mtension was positive for providing the facility of Tabs durmg COVID pertod to the students 
to make enable them to get the education and conduct their exam thereupon 

The officers of both the departments tendered the thanks especially of the Hon ble Speaker 
and the Commuittee upon given the appreciation on providing the Tabs to the students on the 
recommendation of the Committee The officers further explained that such present moments are first 
time m therr life or i the history प्रा which फिट o-ficers of the Government are appreciating by the 
Committee of Haryana Vidhan Sabha 

The Commuttee also decided to meet personally to the Hon ble Chief Mimster and Hon'ble 
Education Mimister Haryana for पिला thanks vpon such historical deciston taken by them mn the mterest 
of students by accepting and mplementing the recommendations of the Commuttee A letter was sent 
to the Chief Principal Secretary to Chief Mimster Haryana and Secretary to Bducation Minister 
Haryana on dated 19 May 2022 by requesting to fix फिट meeting with फिट Hon ble Chief Minister and 
Honble Education Mimster Haryana m the matter explamed above as per their convenlence The 
Hon ble Chief Mmister accept फिट request of the Commuttce and fix the date and time of the meeting 
1e 01062022at1000 AM at residence ए Hon ble Chief Mmster Haryana which was conveyed by 
आए Dharmender Kumar Chuef Staff Officer to Chief Minister Haryana vide letter dated 24 05 2022 
but due to not availability of Hon ble Education Vimister the meeting could not be held therewith 
Accordingly under the Chawrmanship of Hon ble Chief Mimister the meeting was held at C M 
residence and the Commuttee honor to the Hon ble Chief Mimister with the Shawl & Bouquet and tender 
the thanks upon accepting the recomtmendation of the commutice by takmg the historical decision for 
providing the Tabs to the students The relevant portion of the proceeding पा ths regard 15 reproduced 
as under 

सर्वप्रथम माननीय श्री ईश्वर सिह विधायक ने माननीय मुख्यमत्री श्री मनोहर लाल जी को पुष्प गुच्छा 
व शॉल भेट कर सम्मानित किया। समिति द्वारा छात्र व छात्राओ को टैब आदि उपलब्ध करवाने के सदर्भ में दी 
गई सस्तुति पर माननीय मुख्यमत्री महोदय द्वारा स्वीकति दिये जाने पर उनको बहुत-बहुत बधाई दी गई। 

मुख्यमत्नी महोदय ने भी समिति का उनके निवास स्थान पर पहुंचने का स्वागत व धन्यवाद किया । 
तत्पश्चात माननीय विधायक ने माननीय मुख्यमत्री महोदय से कहा कि हमारी समिति इस ऐतिहासिक 

उपलब्धि के लिये आपका शुक्रिया अदा करती है| उन्होने यह भी कहा कि यह उपलब्धि हरियाणा प्रदेश के 
इतिहास में पहली बार हुई है इसके लिये हमारी समिति आपकी बहुत-बहुत आभारी है। पहली बार अनुसूचित 
जातियों जन जातियों तथा पिछडे वर्गों के कल्याण ले लिये आपके कर- कमलो द्वारा यह उपलब्धि हासिल 
हुई है। हे | चेयरपर्सन ने यह भी बताया कि समिति अपने सब्जेक्ट पर पूरी तरह से फोकस करती है। कोविड-19 

महामारी के सक्रमण के दौरान हमारी समिति ने आपसे विनम्र निवेदन किया था और उस निवेदन को 
आपने पूरा ही नहीं किया बल्कि हरियाणा प्रदेश में एक मिसाल स्थापित की है। कोविड-19 के दौरान हमारी 
समिति ने यह चिता जाहिर की थी कि जो गावो व देहातो मे गरीब बच्चे है विशेषकर अनुसूचित जातियों जन 
जातियो एवं पिछडे वर्गों से सबधित हैं उनका जीवन-- यापन बहुत ही कठिनाइयो से गुजरता है जिसके बारे 
मे हम सोच भी नहीं सकते है। उन गरीब बच्चो को पढने के लिये टैब आदि की कोई सुविधा आस-पास नजर 
नहीं आती थी और जिन अमीर बच्चो के पास टैब कम्प्यूटर आदि की व्यवस्था थी उनके घर मे जाकर पढने 
के कारण गरीब बच्चो को काफी कुछ सुनना पडता था। इस विषय को देखते हुए समिति ने रिजर्व कैटेगरी के 
गरीब बच्चो को लैपटॉप, टैब स्मार्ट फोन इत्याकिउपलब्ध करवाने के लिए शिक्षा विभाग के अधिकारियों को 
सस्तुति दी थी जिस पर लगभग 400 करोड़ रुपये खर्च आना था। लेकिन आपने इस सबघ मे दरियादिली
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दिखाते हुए लगभग 800 करोड रुपये का प्रावधान किया और सभी वर्गों के बच्चो के लिये यह सुविधा उपलब्ध 

करवाई जिसके लिये आप पुन बहुत-बहुत बधाई के पात्र हैं। हरियाणा प्रदेश मे उस समय के हालात को 
देखते हुए सचमुच मे आपके द्वारा यह एक ऐतिहासिक निर्णय लिया गया था। सभी सबधित बच्चो को मिलने 
वाली यह सुविधा उनके भविष्य को बनाने मे जरूर सहायता करेगी | 

माननीय श्री ईश्वर सिह विधायक ने आगे माननीय मुख्यमन्नरी महोदय से कहा कि समिति न हरियाणा 

प्रदेश के सभी जिला से सबधित पुलिस अधीक्षक जिला न्यायवादी तथा जिला कल्याण अधिकारियों के साथ 

मीटिग्ज की हैं। जिसमे इन अधिकारीगणो से यह पूछा गया कि एससी एसटी एट्रोसिटी से सबघित कितने 
केसिज पैंडिग हैं कितने केसिज मे अपराधियों को सजा हुई है और कितने केसिज कैंसिल हुए हैं ? हमारी 
समिति ने इन विषयों के सबध मे विमागीय अधिकारियों का ओरल एग्जामिनेशन भी किया था | चेयरपर्सन साहब 
ने यह भी कहा कि एससी एसटी एट्रोसिटी केसिज म कन्विक्शन रेट कम है। हमारी समिति ने एस सी एस 
टी एट्रोसिटी केसिज मे मिलने वाली कम्पनसेशन से सबधित मामलो पर गभीरता पूर्वक सज्ञान लेते हुए वचित 

लोगो को कम्पनसेशन दिलवाने का काम किया है। समिति इसके लिये भी आपकी बहुत-बहुत आभारी है कि 
आपने इस मामले मे दिल खोलकर बजट का प्रावधान किया है। चेयरपर्सन साहब ने माननीय मुख्यमत्री महोदय 

का मुख्यमत्री महोदय विवाह शगुन' योजना की राशि 51000 रुपये से बढाकर 71000 रुपये तथा 11000 रुपये 
से बढ़ाकर 31000 रुपये करने पर भी बहुत-बहुत शुक्रिया अदा किया। चेयरपर्सन साहब ने कहा कि पीडित 

परिवारों को कम्पनसेशन देने के प्रोसैस पर अभी भी गभीरतापूर्वक कार्य करने की जरूरत है क्योकि अभी भी 
5-10 सालो के केसिज पैडिग पडे हुए हैं। समिति ने इस सबध मे कई SRS तो ऐसे निकाले है जिनको 
कम्पनसेशन की पहली किस्त के बाद दूसरी किस्त ही नहीं मिली है। इस दिषय पर माननीय मुख्यमत्री महोदय 
ने समिति से कहा कि इस सबध मे पोर्टल बना हुआ है। जिसमे पीडित व्यक्ति सीधे तौर पर सबधित पोर्टल 

पर णए्प्लाई करे ताकि उसको उसके अकाउण्ट मे ही सीधी राहत दी जा सके। माननीय | मुख्यमंत्री महोदय ने 
यह भी कहा कि आप सभी माननीय सदस्यगण भी इस सबध मे लोगो को जागरूक करे। आगे चेयरपर्सन 

महोदय ने सुख्यमत्री महोदय से यह भी कहा कि एससी एस टी एट्रोसिटी केसिज मे कन्विक्शन रेट इसलिए 
कम है क्योकि गावों मे दबग प्रकार के लोग भी रहते है। इस पर माननीय मुख्यमत्री महोदय ने कहा कि आप 
लोग इस प्रकार के 8-10 केसिज की एक लिस्ट बनाकर मुझे दे देगे तो मैं सभी केसिज में कार्यवाही करने के 

लिए आदेश दे दूगा | 

इसके अतिरिक्त समिति के सदस्य श्री लक्ष्मण नापा जी ने माननीय मुख्यमत्री महोदय से एस सी 
एसटी एट्रोसिटी के सबध मे मीटिंग मगलवार या बुधवार को रखने का निवदन किया और कहा कि उस दौरान 

तकरीबन सभी माननीय सदस्य चण्डीगढ मे ही होते है। इस विषय पर म्गननीय मुख्यमत्री महोदय ने स्वीकृति 
प्रदान कर दी। चेयरपर्सन महोदय ने आग माननीय मुख्यमत्री महोदय को कहा कि आपकी सरकार के कार्यकाल 

मे गावो / देहाती मे कोई भी अनुसूचित जातियों जन जातियों तथा पिछडे वर्गों मे छोटे-मोटे काड को छोड़कर 

कोई सामूहिक काड नहीं हुआ इसके लिये भी हमारी समिति आपको बधाई देती है | चेयरपर्सन महोदय ने एक 
मुद्दा यह उठाया कि कुछ जगहों पर 100-100 गज के प्लॉटो पर दबग व्यक्तियों ने कब्जा कर रखा है। इस 
चिषय पर माननीय मुख्यमत्री महोदय ने समिति को आश्वासन दिया कि इस सबध मे भी सभी चीजों को 

मदृदेनजर रखते हुए जरूर कार्रवाई करेगे। 
माननीय विधायक श्री ईश्वर सिह ने म्गननीय मुख्यमत्री महोदय के समक्ष यह भी मुद्दा रखा कि हरियाणा 

रोजगार फौशल योजना के त्तहत जो भी भर्तिया होती हैं उनमे भी रिजर्वेशन का प्रावधान होना चाहिये। इस 

विषय पर भी माननीय मुख्यमत्री महोदय ने समिति को विचार करने का आश्वासन दिया। माननीय मुख्यमत्री 

महोदय ने यह भी कहा कि कोई भी यह न माने कि हरियाणा रोजगार कौशल यौजना के तहत कर्मचारियों की 

भर्ती स्थाई रूप से होगी । 4 

अत मे माननीय विधायक श्री ईश्वर सिह ने चेयरपर्सन महोदय ने माननीय मुख्यमत्री महोदय से कहा 
कि एडवोकेट जरनल के ऑफिस के अदर लॉ अधिकारियों की भर्ती मे भी रिजर्वेशन का प्रावधान होना चाहिये | 
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इस विषय पर माननीय मुख्यमन्नी महोदय ने कहा कि जहा पर क्वॉलिटी मेनटेन करना हमारे लिए जरूरी है 
वहां पर रिजर्वेशन लागू करना सभव नहीं है क्योकि एक वकील की छोटी सी गलती से सरकार को कई बार 
करोड़ो रुपयो तक का नुकसान उठाना पडता है। माननीय मुख्यमन्री महोदय ने यह भी कहा कि यदि उनकी 
नॉलेज मे रिजर्व कैटेगरी के कोई अच्छे वकील हैं तो उनके नाम आगे लाये हम उनके अनुभव के आधार पर 
उनकी सेवाए लेने का काम करेगे | 

अत मे माननीय विधायक ने समिति की तरफ से एक बार फिर माननीय मुख्यमत्री महोदय का धन्यवाद 
किया। 

The Hon ble Chief Minister 8150 welcome and asked thanks to the Committee on attend the 

meeting at his residence 

At the end of the meeting the Hon ble Members of such Committee again asked the thanks on 

the behalf of the Commuttee to the Hon ble Chief Minister 

As per above recommendation/observation of the Hon ble Chief Minister upon the lowest rate 

of conviction in respect of the department of Prosecution the relevant matter has been take up 
separately and the contents of the proceeding has been explained in such report at the relevant portion 

relating to the said department 1 e at page no 4to 25
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Examnation of फिट Welfare of Scheduled Castes and Backward Classes Department, Hngher 
Education & Secondary Education Departments on the matter of stipend providing to the 
students from the year 2020 21 to 2021-2022 

The previous Commuttee constituted for the year 2021 22 took the Suo moto cognizance upon 
the matter of stipend to be provided to the students during फिट year 2020 21 to 2021 2022 पा 1ts meeting 
held on 04 08 2021 at 12 30 P M at Haryana Vidhan Sabha Chandigarh Such Commuttee conduct the 
oral examination of the Director General Higher Education Department & the Director General 
Welfare of Scheduled Castes and Backward Classes Department on dated 01 09 2021 On the 
observations and objection of the Commttee the Director General Higher Education Department 

furntshed the reply vide letter dated 14 09 2021 which was placed before the previous Commuttee 1n 15 
meeting heid on dated 23 02 2022 The Commuittee was not satisfied with the reply and decided to kept 
the pending seme for the time bemng by directing to placed the same before the Commuttee 1n 15 
subsequent meetings Till the finahzation of the 45% report the matter could not be take up before the 
Committee 

Vide letter dated 30 03 2022 8 ०८००४ of the 45th report was forwarded 10 the Additional Chief 
Secretary to Govt Haryana Higher Education Department with the request to supply the requisite 

informatton On non supply the requisite information aiemmnder dated 19 07 2022 was also sent to the 
quarter concerned thereafter the Director General Higher Education Department Haryana submut the 
reply vide letter dated 22 07 2022 which was placed before the Committee m 1ts meeting held on 
dated 03 08 2022 Afier enamune the contents of the reply deeply the Commuttee was again not satisfied 
with फिट contents of the information and the Commuttee decided to conduct an oral examination of the 
department on dated 17 08 2022 Accordingly the oral examination of the Principal Secretary to Govt 
Haryana & Director Higher Education Department was conducted The Commuttee was not satisfied 
with the rephes of the representatives of the department and made the followng observation 

During the oral examination of the Higher Education depaytment Haiyana on the matter 

of post matric scholaiship to be piorided to the eligible students the Principal Secietary to 
Government Harpana & Duector of sard department explained that the payment of post 
matric scholarship 15 being dibursing directly to the eligible students verified by the 
conceined colleges as जद guidelines of the Central Government resultantly some frauds 

i claiming of such scholaiship have been caused by some unlawful elements who wese 
nather students वह actual nor eligthle students The officer s further explamed that number 
of cases of fraud वा. claimung of scholarsiup for the year 2016 17 had come to the notice and 

the vigilance inquiry 1s going en m such matters On the obsen ation of the Commutice फिट 
officers stated that such policy of post matiie scholarship is excellent to unpiove the 
educational i at1o for the down trodden people but to profect the 11ght of the eligible students 
the mode of such direct payment to the students of such scholaiship 15 required to 

amend/modify to aveid any possibility of fiaud हा future and suggested that the payment of 
said scholarship 1s 1equired to be made by indnect mode meaming thereby the first of all 
payment of scholarsihip is 1equued to be made duectly to the concerned colleges and 

thereafier the colleges be asked to made the payment व the eligible students after verifying 
thar data, उठ that the mimmum possibilities of the fiaud be iemain दा. claiming थी 
scholarshup The Comnuttee also agreed with the suggestion of the departmental 
1epresentatn e and dnected to tiem to take up the matter with the Department of Socral 
Justice and Empowerment, BC Diviston Government of India, New उस as well as also 
directed to the officer of the Connmnittee to vefer the 1ecommendation/observation of the 
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Commuttee to the उपाय department of Central Government By requesting to reconsider the 

relevant portion of policy of post matric scholarsiup relating to the mode of payment under 
wiich the payment of scholarship 1s being made directly to the eligible students and amend 
the same by mserting the mode of payment indirectly v.e. payment of scholarship through 
the concerned colleges i place of direct payment system/mode 

On the another observation 1 elating (0 the pendency of the cases दा which the payment 
of scholarsiup are requived to be made since long hme the departmental representattve 
replied that due to lack of budget such pendency could not be clear and payment of 

scholarsinp 1s 1equuied to be made to the various students The Commitiee took a serious 
note दर this regard and asked from the Deputy Duectos Welfare of Scheduled Castes and 
Baclward Classes Department Haryana why the budget has not been allotted/provided to 
the Educanon Department so far Such Deputy Director replied that the request of the 
department to provide the budget has been approved from the Departiment and now the 
matier has been 1eferied to the Finance Department for getting the appraval and दी today 
the Finance Departinent not given the appioval 50 far The Comnuttee took a serious note 
thereupon and directed to the said Deputy Driectos to take up the matter seriously for 
allotting/i eleasing the required budget io the department by provding the observation of 
the Comnuttee to the Finance Department The Commuttee also directed ए the officer of the 
Commuttee to asked the Finance Department to approve the budget for providing the post 
matric scholarship to the eligible students Moreo er, the Commuttee was not satisfied with 
the reply furmished by the Higher Education Department and directed to the departmental 
1epiesentative to subnut the fresh reply duly rectified keeping m view of the obseryations of 

the Commuttee The Committee also dwrected to the officer of the Conmittee that the mattes 
be placed before the Commutiee in its subsequent meetings as and when amended reply of 
the Higher Education Departinent and the action taken report upon the request for making 
the piovision of indirect payment mode instead of dv ect pmyment mode of the Department 

of Soctal Justice and Empowerment BC Diviston Government of Indie New Delhi 
recened था the office. 

Upon the above recommendation/observation a request vide letter dated 01 09 2022 10 फिट 
Secretary & Under Secretary of Department of Social Justice and Empowerment BC Division, 
Government एवं India New Delh1 was made to reconsider the mode of direct payment of stipend by 

replacing the mdirect mode of payment by accepting the recommendation/suggesiion of the Commuttee 
A copy of the same was also endst to the Director General Welfare of SC & BC Department Besides 
1t as per another observation and recommendation of the Commuttee vide letter dated 13 09 2022 a 
request was made 10 the ACS Finance Department for allotting the required sufficient budget 10 the 
Welfare of SC & BC Department to clear the pendency of the cases of post matric scholarship so that 
the purpose of the policy be achieved It was also requested to submut the status/action taken report 
within 15 days ता this regard 

The Commuittee also discussed the matter of stipend durmng the own meeting on 
dated 24 08 2022 which 1s pending for the long time and on the observation of the Comnuttee फिट 
Deputy Director Welfare of SC & BC Department stated that the matter of stipend for the 
year 2016 17 15 pending under mvestigation/inquiry aith the Vigilance Department resultantly the 
payment of stipend for such period could not be released to the students so far The Commuttee took a 
sertous note 1n this regard and directed to फिट officer of the Commttee to obtam the information/status
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report except the confidential facts from the Department of Vigilance 0 this regard so that the matter 
may be considered पा the subsequent meetings 

Accordingly keepmg m view of the observation of फिट Comnuttee a lefter dated 29 08 2022 
and 8 reminder dated 16 11 2022 were wntten to the Director General State Vigilance Bureau and 

Investigative Unit of the Vigilance Department with the request to supply the data/mformation/status 
report mn respect of the matter of post matric scholarship which 1s their under investigation The Director 
General State Vigilance Bureau Panchkula furmshed the reply of the above letter vide memo dated 
02 02 2023 and the same was placed before the Commuttce m 1ts meeting held on dated 11 02 2023 
The Commuttee noted the contents of फिट information and dectded that फिट matter 15 required to be 
discussed पा detail and directed to the officer of the Commuttee to again place the said letter of Vigilance 
Department 1n the subsequent meetings 
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To णि up the vacancies of backlog of the Scheduled Castes, 

Scheduled Tribes and other Backward Classes Categories in the 
Central Higher Education Instituttons/Umversities etc 

The previous Commuttee take up the matter of vacancies of backlog of फिट Scheduled Castes 
Scheduled Tribes and other Backward Classes Categories m the Central Higher Education 
Institutions/Universities m पड meeting held on dated 19 08 2021 Upon the recommendation and 
observation of the previous Commuttee पा respect ot clear the backlog by filling the vacancies पा mission 
mode wrthin a period of one year by the State Higher Education Institution/State Universities the 
matter was referred to the Chief Secretary to Govt Haryana vide letter dated 16 09 2021 and on non 
supply of requisite information the reminder dated 04 01 2022 was also written 

The previous Comnuttee was disappomted to note that the department failed 10 supply the 
requisite mformation/comments till the finalization of 45 report 

The 000४ of the 45th report was supphed to फिट Chief Secretary to Govt Haryana vide letter 
dated 3003 2022 with the request to supply फिट requisite information keeping पा view of the 
recommendation/observation of the Commuttee The Chief Secretary to Govt Haryana forwarded the 
same to the General Services पा Branch & Additional Chief Secretary to Govt Haryana Higher 
Education Department vide letter dated 18 04 2022 with the request to supply the requisite mformation 
directly to फिट Haryana Vidhan Sabha The Chie” Secretary to Govt Haryana (General Services पा 
Branch) was agaim requested 11de letter dated 21 97 2022 10 supply फिट latest requisite mformation in 
details within a week Moreover the Director Higher Education Haryana also asked to the Registrar 
of the State Universities to submut the action taken report directly to the Secretary Haryana Vidhan 
Sabha within a week Thereafter the Gurugram Umiversity Gurugram Bhagat Phool Singh Mahila 
Vishavidhalya Khanpur Kalan Chaudhary Bansilal University Bhiwant Dr B R Ambedkar National 
Law University Ra1 Sonepat & Maharshi Valmiki Sansknt University Kaithal furmshed ther 
nformation vide letter dated 23062022 17112022 24062022 25082022 & 0609 2022 
respectively The operating part of these replie have been explamed as under 

Guiugram Unwersity, Gurugram The Gurugr am University is newly established in the year 
2018 and smnce 1ts establishment only 17 Teaching Posts and 82 Non Teachmg posis have been filled 
on regular basis and these posts are filled as per the reservation roster prepared पा accordance with 
the State Reservation Pol cy amended time to time As on date there aie no backlog vacarncres for the 
Scheduled Castes/Backward Classes categories दा the Univei sity 

Bhagat Phool Singh Mahla Vishavidhalya Khanpur Kalan Vide memo No 18/1853 2021 
(1) dated 06 07 2021 the State Government had stopped the 1 ecruitment of the University Now the 
Govt of Haryana has allowed the Unmwversity to fill up the sanctioned vacant Teaching & 
Non Teaching posts vide letter No 18/59 2014 UNP (I) (E Office 638557) dated 23 08 2022 
Theiefore the 05 backlog vacancies of Scheduled Castes and 2 backlog vacancies of Backward 
Classes of non teaching posts and backlog vacancies of teaching posts will be filled up on priority 
basis as & when the advertisement will be released for 1egular post through direct recruitment 

Chaudhary Bansilal University Bhvwam The Univer sitv was established दा the year 2014 

and at present there 15 no backlog of Scheduled Castes/Backward Classes as far on ary post
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Dr BR. Ambedkar National Law University, Ray, Sonepat There 1s no backlog of 
vacancies of the Scheduled Castes Scheduled Tribes & Other Backward Classes categories दाद 
outstanding पा this Umiversity Hence the requisite mformation may be treated as nil 

Maharsin Vahntia Sanskrit Unnersity, Kaithal No imformation पा respect of vacancies and 
backlogs has been provided 

The Commuttee 15 disappointed to note that the quarter concerned not furmshed the complete 
mformation/action taken report till the finalization of the present report of the Commttee 
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REPRESENTATION TO THE RESERVED CATEGORIES IN THE PROMOTION OF 
EMPLOYEES IN THE UNIVERSITIES OF THE STATE OF HARYANA 

The previous Commuttee (year 2020 2021) take up the matter of reservation m promotion पा 
the Universities of State m 15 meeting held था datec 14 01 2020 at Haryana Vidhan Sabha, 
Chandigarh and observed that the Universities are not pro /1ding proper reservation to the employees 
of reserved categones पा their promotion Upon फिट recommendation of the previcus Committee the 
reply was furnished by the Vice Chancellor of Kurukshetra Umiversity Kurukshetra vide letter 
dated 31 01 2022 which was placed before the previous Commuttee (year 2020 2021) 1n 1ts meeting 
beld on dated 23 02 2022 After examune the reply the previous Commuttee decided to keep pending 
such matter as the same could not be consider due to shortage of time to present the 45% report and 
the same will be take up m the subsequent meetings 

KURUKSHETRA UNIVERSITY KURUKSHETRA 

On the recommendation of the previous Comm ttees the present Commuttee take up the 
pending matter/reply of फिट University furmished vide letter dated 31 01 2022 1n 1ts meeting held on 
dated 27 04 2022 and decided to conduct the oral exarunation of the Vice Chancellor of Kurukshetra 
Unwversity Kurukshetra on dated 04 05 2022 at 12 30 P M. at Haryana Vidhan Sabha Chandigarh 

During the oral exammation the followmng ~ pomts have been discussed with the 
representative of the University 

/] Offictals sithing since long on the seats बा 7 be changed 

1) Setting up of Internal Grievance Redressal Committee at work place for the persons 
belonging to Scheduled Castes community 

) To examine the issue of promotion of Scheduled Castes candidates o the post of 
Deputy Superintendent 

During the discussion the Commuttee was satisfied with the pomnt no 1 & 2 but upon the 
reply of pomt no 3 regarding promotion to the post of Deputy Supenmntendent of the employee of 
Scheduled Castes category the Commnuttee was not satisfied and observed that University has not 

completed the 20% quota of the SC category m promotion ince 2015 The Commuttee raised various 
observations m this regard which have been explamed in the relevant proceeding of the meeting The 
Commttee directed to submut the lists under which the SC categones employees have been promoted 
as per the quota of the 20% (under the reservation policy) and promoted on ment (out of reservation 
pohicy/ under general cadre) separately The representative of Umversity assured to the Commuttee 
that the requisite mformation will be supplied to the Commuttee at the earhest 

On the above recommendation/observation the Assistant Registrar of the Umversity 
furmshed the information/reply vide letter dated 15 06 2022 which was placed before the Commttee 
पा 1ts meehing held on dated 17 09 2022 The Commttee noted the contents of the reply and satisfied 
therewith and decided to drop the proceeding/matter
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MAHARSHI DAYANAND UNIVERSITY ROHTAK 

On फिट recommendation of the previous Commuttee (constituted for the year 2019 20) पा 1its 

meeting held on dated 14 01 2020 such University alongwith other universities was also asked vide 

Jetter dated 03 02 2020 to supply the mformation पा respect of Roster Register of the Universitv to 

the Commuttee within 15 days from the receipt of communication m this regard Such University 

supply the information vide letter dated 27 02 2020 and the same was placed before the Commuttee 

mn 1ts meeting held on dated 21 052022 at Haryana Bhawan New Delht After examine the contents 

of the mformation the Commuttee could not ascertamn the factual position of the representation/ 

backlog m appomntment and promotion हॉट n respect of the Scheduled Castes category emplovees 

85 well as implementation of the reservation policy m this regard Upon the recommendation and 

observation of the Commuttee फिट University was asked vide letter dated 26 05 2022 to supply the 

requisite mformation 1 ¢ backlog and vacancies m the direct/ promotional posts total strength of 

the employees and appomntment made through outsoulcing way upon the prescribed proformas 

On the non supply of the requisite mformation mspite of making repeated request the 

Committee decided 1 1ts meeting held on dated 24 08 2022 to conduct the oral examnation of the 

Vice Chancellor of फिट Untversite on dated 31 08 2022 On recerving the no 1ce of meeting of oral 

exammation the University furmish फिट requisite reply vide letter dated 29 08 2022 wluch was take 

up during the oral exammation of फिट representative of the University n 18 meeting held on dated 

31082022 

During the oral examnation the reply furnished by the Maharshi Dayanand Unny ersity was 

discussed 1n detail and as the data of the reply was not accurate 85 the same was mismatch with फिट 

relevant figures the Commuittee was not satisfied with फिट reply Upon the observation of the 

Comnuttee the Vice Chancellor of the Umversity requested to the Commuttee to given another 

opportunity/ume to furnish फिट fresh and accurate reply keepmg n view of the 

observation/suggestion of the Committee The Commuitee a~ceded his request and asked bim tfo 

submut the fresh reply within a month posttively 50 that the same may be discussed and examined 

पा the subseauent meetings The Vice Chancellor ot the University assuied to the Commttee that 

the direction of the Commttee will be comply with and फिट requ site nformation/data will be 

supplied within 8 stipulated pertod of one month 

As per recommendation of the Comnuttee and assurance of the Vice Chancellor of such 

University फिट requisite mformation/reply was required to supply within one month 16. upto 

30 09 2022 but the Umversity not supply the requisite mformation so far A rermnder dated 

13 01 2023 has also been given to the University thereafter the Assistant Regstrar of the University 

furnish the reply vide letter dated 21 02 2023 which was placed before the Commuttee 1 1ts meeting 

held on dated 10 03 2023 As the reply was furnished on the verge of preparation of the rcport the 

Committee could not exanune the reply mmutely therefore फिट Commuttee decided to take 1.0 the 

matter i the subsequent meetings 
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CHAUDHARY CHARAN SINGH HARYANA ACRICULTURE UNIVERSITY HISAR 

On the recommeadation of फिट previous Commuittee (constituted for the year 2019 20) पा 
1ts meeting held on dated 14 01 2020 such University alongwith other universities was asked vide 
letter dated 31 01 2020 to supply the information हा respect of Roster Reguster of फिट University to 
ascertamn the factual position of the representation of the SC category पा appointment/promotion 
under the reservation policy to the Commuttee withm 15 days from the receipt of commumcation ता 
this regard The Untversity supply the information vide letter dated 16 03 2020 and the same was 
placed before the Commuttes m 1ts meeting held on dated 21 05 2022 at Haryana Bhawan New 
Delln After examme the conten s of the mformation the Committee could not ascertam the factual 
position of the representation/ backlog in appowntment and promotion efc m respect of the 
Scheduled Castes category employees 85 well as implementation of the reservation policy पा this 
regard Upon the recommendation and observation of the Commutiee the University was asked vide 
letter dated 26 05 2022 to supply the requisite information 16 backlog and vacancies पा the direct/ 
promotional posts total strength of the employees and appontment made through outsourcing way 
upon the prescribed proformas 

The Umversity furnished the reply vide letter dated 14 07 2022 wluch was placed before 
tne Commuttee m its meeting held on dated 24 08 2022 After examine फिट reply the Commuitee was 

not satisfied with फिट contents of पट same and decided to conduct the oral examnation of the 
representative of the University on dated 31 08 2022 Accordmgly फिट notice of meeting was served 
to the representatrve of the Umiversity to appear before the Commuitee but the Vice Chancellor 
requested vide DO dated 26 08 2022 1o fixed another date for meeting as due to some pre 
engagements he could not atterd the meeting The request of the Vice Chancellor was placed before 
the Committee m 1its meeting held on dated 31 08 2022 and hus request was acceded by फिट 
Commnttee Thereafter in its meeting held on dated 04 10 2022 the Commuttee decided to conduct 

the oral examnation of the Vice Chancellor of such University on dated 19 10 2022 

ORAL EXAMINATION 

Shr1 Naveen Jam Comptroller 

The meetmg dated 19 10 2022 was fixed to conduct the oral exammation of फिट Vice 
Chancellor of Chaudhary Charan Singh Haryana Agnculture Unrversity Hisar but due to Vice 
Chancellor was not available as he was abroad his request was acceded by the Commuttee and 
allowed to conduct the oral examination to the Registrar of the Umversity The Commuttee was 
surprised when the Registrar was 8150 not appeared and Shri Naveen Jam Comptroller appeared 
before the Commuittee m place of the Registrar Besides 1t no request by the Registrar to फिट 
Committee was made The Commuttee not allowed to the Comptroller to proceed the matter and also 
took a serous note upon the absence of the Registrar The Committee directed 10 the Registrar 10 
explain the posttion m this regard that why he not appear before the Commuttee The Commutiee m 
1ts meeting held on dated 19 10 2022 agam decided to conduct the oral examination of the Vice 
Chancellor & Regstrar of the University 1 एंड meetmng held on dated 11 01 2023 The Regstrar of 
the University furmsh the fresh amended reply relating to the reservation/representation of the 
Scheduled Castes & Backward Classes category 85 well as backlog गा appomtment/promotion of 
employees vide letter dated 04 01 2023 and the same was placed before the Commuttee 1n 15 meeting 
held on dated 07 01 2023
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ORAL EXAMINATION 

1 Prof B R Kambej, Vice Chancellor 

2 Prof S K. Mehta, Registrar 

Before mitiating the proceeding of oral examination Prof S K. Mehta Registrar apologize 

to the Commuttee by stating that aue to family circumstances he was out of station due to that neither 
he could appear before the Comnuttee nor he could made the request in this regard The Registrar 
also assured to the Commuttee that m future he will never repeat the such mistake The Commuttee 
acceded पा request thereafter the proceeding of the oral examimation was nihated 

During the oral examination the reply furmshed by फिट Registrar of the University was 

discussed and the Commuttee was not satisfied with the reply as many discrepancies have been 
noticed The Commuttee observed that vacancies and shortfalls for the Scheduled Castes & 
Backward Classes category have not been shown as per the Roster policy The Commuttee took a 
serious note पा this regard and directed the Vice Chancellor of the said University to submut the 
rectified reply withm 15 days posttively 

Upon the above observation of the Commuttee the Registrar of the University furnished the 
fresh /amended reply vide memo dated 07 02 2023 and the same was placed before the Commuttee 
प्रा 1ts meeting held on dated 10 3 2023 The Comnuttee noted the contents and decided that bemng 
huge record the said matter will be take up m the subsequent meetings 
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Food Civil Supplies and Consumer Affairs Department 

(Food Articles providing by the Central and State Governments for the welfare of the reserved 
categories under the National Food Security Act, 2013) 

The previous Commuttee take up the matier of food articles providing to the reserved 
categories पा its meeting held on dated 30 102021 at Haryana Bhawan New Delhi On the 
recommendation of the Commuttee the Food Civil Supplies and Consumer Affairs Department supply 
the reply vide letter dated 02 12 2021 which was placed before the Commuttee 11 its meeting held on 
dated 08 12 2021 on that day the oral examination of the department was also conducted During oral 
examunation the various observations were made and questions were asked by the Commuttee but the 
departmental representative could pot replied satisfactonly as well 85 could not provide the requistte 
information to the Committee therefore the Committee was not satisfied and directed to the 
departmental representative to furmsh the fresh accurate reply/nfermation पा this regard The 
Committee was disappomnted when the department was failed to submut the information till the 
finalization of the 45® report 

On the recommendations of the Commuttee contarn 1n 451 report a letter dated 29% March 
2022 alongwith copy of said report was sent to the 5810 department for supplymg फिट requisite 
mformatton 1n respect of Food Articles providing by the Central and State Governments for the welfare 
of the reserved categonies under the National Food Security Act 2013 The department requested to 
the Secretary Citizen Resource Informatton Department (CRID) Haryana vide memo dated 21 04 2022 
to provide the data of Scheduled Castes & Backward Classes beneficiary s under the National Food 
Secunty Act and data of physically handicapt persons and copy of the same was endorsed to the officer 
of such Commuttee Such correspondence was placed before फिट Commuttee वा] 1ts meeting held on dated 
04 05 2022 and the Commuttee noted the contents On the non supply of reply by the depariment the 
Commuttee 01 1ts meeting held on dated 06 07 2022 decided to conduct the oral exammnation on dated 
13 07 2022 for which a notice was 1ssued on dated 07 07 2022 thereafier vide memo dated 1 1072022 
the department supply the following reply 

Sr District Category Urban/ Ration Cards | Benefictanes 
No Rural 

_ AMBALA AAY RURAL 10710 41361 

2 AMBALA AAY URBAN 3518 12530 

3 AMBALA CBPL RURAL 17810 80228 

4 AMBALA CBPL URBAN 3986 17454 

5 AMBALA OPH RURAL 52528 235820 

_ AMBALA OPH URBAN 16798 62247 

7 AMBALA SBPL RURAL 15518 68490 

_ AMBALA SBPL URBAN 20970 84078 

_ BHIWANI AAY RURAL 10852 43700 
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Sr की Category | Urban/ Ration Cards | Beneficiaries 

No Rural 

10 BHIWANI AAY URBAN 3059 12957 

11 BHIWANI CBPL RURAL 19873 90194 

12 BHIWANI CBPL URBAN 4104 18760 

13 BHIWANI OPH RURAL 57119 251355 

14 BHIWANI OPH URBAN 16561 67459 

15 BHIWANI SBPL RURAL 11103 50137 

m BHIWANI SBPL URBAN 13956 62277 

17 CHARKHI DADRI AAY RURAL 1800 7313 

18 CHARKHI DADRI AAY URBAN 363 1531 

19 CHARKHI DADRI CBFL RURAL 9726 44914 

20 CHARKHI DADRJ CBPL URBAN 535 2459 

21 CHARKHI DADRI OPH RURAL 23139 108651 

22 CHARKHI DADRI OPH URBAN 1416 6338 

23 CHARKHI DADRI SBPL RURAL 4212 19842 

24 CHARKHI DADRI SBPL URBAN 1281 5573 

25 FARIDABAD AAY RURAL 2302 9286 

26 FARIDABAD AAY URBAN 4126 13570 

27 FARIDABAD CBPL RURAL 6136 29613 

28 FARIDABAD CBPL URBAN 5252 23719 

29 FARIDABAD OPH RURAL 28690 134464 

30 FARIDABAD OPH URBAN 115962 496999 

31 FARIDABAD SBPL RURAL 1863 8510 

32 FARIDABAD SBPL URBAN 29231 132156 

33 FATEHABD AAY RURAL 8318 32601 

34 TATEHABD AAY URBAN 2042 8033 

35 FATEHABD CBPL RURAL 10213 47066 

36 FATEHABD CBPL URBAN 2752 13073 
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Sr Dustrict Category | Urban/ Ration Cards | Beneficiartes 
No Rural 

37 FATEHABD OPH RURAL 43852 198149 

38 FATEHABD OPH URBAN 9322 40106 

39 FATEHABD SBPL RURAL 22464 103064 

40 FATEHABD SBPL URBAN 3065 14624 

41 GURGAON AAY RURAL 5971 24360 

42 GURGAON AAY URBAN 2941 11664 

43 GURGAON CBPL RURAL 8300 38723 

44 GURGACN CBPL URBAN 3243 14863 

45 GURGAON OPH RURAL 25876 117871 

m GURGAON OPH URBAN 21432 92693 

47 GURGAON SBPL RURAL 4705 21756 

48 GURGAON SBPL URBAN 9618 44589 

49 HISAR AAY RURAL 13332 52558 

50 HISAR AAY URBAN 3225 13106 

51 HISAR CBPL RURAL 35327 153390 

52 HISAR CBPL URBAN 7381 30147 

53 HISAR OPH RURAL 94053 388058 

54 HISAR OPH URBAN 32185 116712 

55 HISAR SBPL RURAL 3746 15032 

56 HISAR SBPL URBAN 14898 58270 

57 JHAJJAR AAY RURAL 7654 31383 

58 JHAJJAR AAY URBAN 746 3021 

59 JHAJJAR CBPL RURAL 14595 66854 

m JHAJJAR CBPL URBAN 708 3367 

61 JHAJJAR OPH RURAL 38668 168429 

62 JHAJJAR OPH URBAN 12463 55499 

63 JHAJJAR SBPL RURAL 6563 27824 
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Sr District Category | Urban/ Ration Cards | Beneficiarzes 
No Rural 

64 JHAIJAR SBPL URBAN 3686 17322 

65 m IND AAY RURAL 16154 67428 

m _ AAY URBAN 1876 6738 

67 _ IND CBPL RURAL 10747 50479 

m JIND CBPL URBAN 1700 8209 

m JIND OPH RURAL 70138 314423 

70 m OPH URBAN 14151 58506 

71 JIND SBPL RURAL 24400 117053 

72 m SBPL URBAN 11251 30175 

73 KAITHAL AAY RURAL 15452 04664 

74 KAITHAL AAY URBAN 2090 8649 

75 KAITHAL CBPL RURAL 14963 73232 

76 KAITHAL CBPL URBAN 2517 12834 

77 KAITHAL OPH RURAL 52896 250645 

78 KAITHAL OPH URBAN 9698 42483 

79 KAITIAL SBPL RURAL 15371 74244 

m KAITHAL SBEL URBAN T 9581 43000 

81 KARNAL AAY RURAL 9453 38270 

82 KARNAL AAY URBAN 2973 11681 

83 KARNAL CBPL RURAL 25086 117951 

84 KARNAL CBPL URBAN 5337 24317 

85 KARNAL OPH RURAL 97736 447147 

m KARNAL OPH URBAN 27650 114038 

87 KARNAL SBPL RURAL 15316 70245 

88 KARNAL SBPL URBAN 14625 63236 

m KURUKSHETRA AAY RURAL 10774 44728 

m KURUKSHETRA AAY URBAN 1259 4787 
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Sr District Category Urban/ Ration Cards | Beneficranes 

No Rural 

91 KURUKSHETRA CBPL RURAL 28127 133226 

92 KURUKSHETRA CBPL URBAN 476 2004 

93 KURUKSHETRA OPH RURAL 50146 231451 

94 KURUKSHETRA OPH URBAN 12874 49850 

95 KURUKSHETRA SBPL RURAL 2393 9767 

m KURUKSHETRA SBPL URBAN 12246 48990 

97 MAHENDRAGARH AAY RURAL 15660 61108 

m MAHENDRAGARH AAY URBAN 1135 4283 

m MAHENDRAGARH CBPL RURAL 18054 83842 

m MAHENDRAGARH CBPL URBAN 1506 6986 

101 MAHENDRAGARH OPH RURAL 29031 133297 

102 MAHENDRAGARH OPH URBAN 4570 18840 

103 MAHENDRAGARH SBPL RURAL 9635 42813 

m MAHENDRAGARH SBPL URBAN 5203 21896 

105 MEWAT AAY RURAJ 10242 49713 

m 06 MEWAT AAY URBAN 567 2525 

107 MEWAT CBPL RURAL 16013 102265 

108 MEWAT CBPL URBAN 818 4992 

109 MEWAT OPH RURAL 86724 555352 

110 MEWAT OPH URBAN 5857 33218 

111 MEWAT SBPL RURAL 24975 140544 

112 MEWAT SBPL URBAN 2403 13859 

113 PALWAL AAY RURAL 8070 35433 

114 PALWAL AAY URBAN 1106 4922 

115 PALWAL CBPL RURAL 16783 89494 

116 PALWAL CBPL URBAN 1897 10512 

117 PALWAL OPH RURAL 46485 245940 
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Sr District Category | Urban/ Raton Cards | Beneficraries 

No Rural 

118 PALWAL OPH URBAN 11342 51787 

119 PALWAL SBPL RURAL 6245 31807 

120 PALWAL SBPL URBAN 3474 17793 

121 PANCHKULA AAY RURAL m 8721 

122 PANCHKULA AAY URBAN 487 2302 

123 PANCHKULA CBPL RURAL 3035 14455 

124 PANCHKULA CBPL URBAN 1257 6385 

125 PANCHKULA OPH RURAL 22627 110146 

126 PANCHKULA OPH URBAN 13586 63333 

127 PANCHKULA SBPL RURAL 2780 12960 

128 PANCHKULA SBPL URBAN 1482 7658 

129 PANIPAT AAY RURAL 5633 23056 

130 PANIPAT AAY URBAN 2730 10611 

131 PANIPAT CBPL RURAL 15503 75957 

132 PANIPAT CBPL URBAN 9826 45169 

133 PANIPAT OPH RURAL 46742 273478 

134 PANIPAT OPH URBAN 58860 273128 

135 PANIPAT SBPL RURAL 9157 41650 

136 PANIPAT SBPL URBAN 6419 27902 

137 REWARI AAY RURAL 11572 45958 

138 REWARI AAY URBAN 1628 6165 

139 REWARI CBPL RURAL 12169 54582 

140 REWARI CBPL URBAN 2292 10726 

141 REWARI OPH RURAL 32132 144876 

142 REWARI OPH URBAN 2359 10857 

143 REWARI SBPL RURAL 10162 45492 

144 REWARI SBPL URBAN 10122 43401 
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Sr District Category | Urban/ Ration Cards | Beneficiaries 
No Rural 

145 | ROHTAK AAY RURAL 3376 13159 
146 | ROHTAK AAY URBAN 2018 7016 
147 | ROHTAK CBPL RURAL 17081 74660 
148 | ROHTAK CBPL URBAN 3564 14234 
1499 | ROHTAK OPH RURAL 45246 196943 
150 | ROHTAK OPH URBAN 18227 69841 
151 | ROHTAK SBPL RURAL 3178 10720 
152 | ROHTAK SBPL URBAN 15039 61278 
153 | SIRSA AAY RURAL 18019 67563 
154 | SIRSA AAY URBAN 2617 9483 
155 | SIRSA CBPL RURAL 18313 81300 
156 | SIRSA CBPL URBAN 6471 28050 
157 | SIRSA OPH RURAL 47561 207729 
158 | SIRSA OPH URBAN 7587 29733 
159 | SIRSA SBPL RURAL 7921 33059 
160 | SIRSA SBPL URBAN 11814 48858 
161 | SONIPAT AAY RURAL 8097 32678 
162 | SIRSA AAY URBAN 1774 7434 
163 | SIRSA CBPL RURAL 20943 96071 
m SIRSA CBPL URBAN 3021 14346 
165 | Smsa OPH RURAL 56105 265843 
166 | SIRSA OPH URBAN 19414 83755 

167 | SIRSA SBPL RURAL 12724 57715 
168 | SIRSA SBPL URBAN 13930 61307 
m YAMUNANAGAR AAY RURAL 7217 30649 
170 | YAMUNANAGAR AAY URBAN 2443 8550 

171 | YAMUNANAGAR CBPL RURAL 26925 126920 
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Sr District Category | Urban/ Ration Cards | Beneficraries 

No Rural 

172 YAMUNANAGAR CBPL URBAN 5919 27441 

173 YAMUNANAGAR OrPH RURAL 66031 309739 

174 YAMUNANAGAR OPH URBAN 14727 57796 

175 YAMUNANAGAR SBPL RURAL 7530 24308 

176 1 AMUNANAGAR SBPL URBAN 14633 62954 

1 Detarls of BPL beneficiaries and therr classification as per Scheduled Castes and Backward 

Classes (verified families data) 

Sr No | Description Families Count Individual member cou 

_ No of BPL Beneficiaries 28 08 827 12558197 

Of these numbers of SCs 967437 42 87 370 

Of these numbers of BC (A) 9 67 437 30 80 654 

Of these numbers of BC(B) 385119 18 36 908 

2 Details of Divyang citizen and therr classification 85 per Scheduled Castes and Backward 

Classes (venfied families data) 

Sr No Descrip ion Individual member count 

1 No of Divyangs 101047 

Of these numbers of SCs 21 604 

Of these numb~rs of BC (A) “ 077 

Of hese numbe=rs of BC(B) 11486 

The above reply/mformation was placed before the Commutiee in 1ts meeting held on dated 13 07 2022 

0 whieh the oral exanunation of the following departmental representative was conducted 

ORAL EXAMINATION 

Shr1 Ankur Gupta, Additional Chnef Secretary to Govt Haryana 

After orally examuned the above departmental representative the Committee made the 

following observations/recommendations 

Durmg फिट o1al exammaticn फिट departmental representative mform to the Commuttee that under 

फिट Food Secunty Act 2013 there 15 00 provision to provide the facilities of food on caste 08515 to the 

BPL families and 1 the such Act there 15 only critena to provide the facthties of food 15 based upon 

the economical status and not on caste basis The officer fuarther explamed that the 

functioning/provisions एव such Act are not relevant with the motive and functioning of the Hon ble 

such Commuttee 
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While discussion on the matter on the 1ssue raised by the Members the Commuttee also observed 
that प्रा the cnteria of allotment of the depots nezther the provision of reservation has been mserted nor 
the provision of relaxation लाफिल पा qualification or 1 the age for the candidates of the Scheduled 
Castes / reserved categories have been incorporated The Commuttee has also observed that the 
allotment of the depot 1s treated as process for providing indirectly employment for which the 
reservation relaxation in qualification and age likewise providing पा the process of recruitment of direct 
employment 15 mandatory being Constitutional right एव the Scheduled Castes Category / reserved 
categortes The Commuttee took a sertous note thereupon and recommended that the department should 
uutiate the process of amendment of relevant provision by inserting the provision by providing 
reservation 1n allotment of depots and relaxation i qualification and age m the prescribed cnteria for 
the candidates of Scheduled Castes / Reserved categories so that Justice may be given to the reserved 
category The Commuttee further recommended that after taking action on the above said 
recommendation the same should be mtimated to the Commuttee as and when the approval 1s recelved 
from the competent authority 50 that the same may be exammned accordingly The departmental 
representatine also ensured to the Commuttee that the observation and recommendation of the 
Commuttee will be take up on priority basis and the same will be submutted to फिट Government for 
earhier approval m the matter Thereafter the Commttee directed to the officer of the Commuttee to 
send such recommendation / observation of the Commuttee to the said department so that the 
department can take action speedily thereupon to avoid the delay 1n the matter 

The Committee was satisfied with the reply ot the departmental representatives and decided to 
not proceed further on the matter of facility of food to be provided to the people of Scheduled Castes 
category but now the Committee will take up the matter एव reservation/relaxation पा qualification & 
886 to be provided to the Scheduled Castes/reserved category m allotment of depots
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Urban Local Bodies Department 

(Central/State’s share schemes for the Welfare of Scheduled Castes and Backward Classes 
Category alongwith allotment/ utthzation of Budget of Scheduled Castes/Backward Classes 
Component Plan) 

In 1ts meeting held on dated 25 01 2023 at Haryana Vidhan Sabha Chandigarh the Commuttee 
discussed the schemes available for फिट Welfare of the Scheduled Castes & Backward Classes 
categonies vacancies & backlog available पा the direct recrmitment and promotonal posts status of 
Malin Bastis facilities to scavengers 85 well 85 budget allotted under the component plan of Scheduled 
Castes/Backward Classes and utihization of the same etc 

The Commuttee has took 8 serious note m this regard and directed to refer फिट matter to the 
department to supply the comments/information पा respect of the promotional posts status of Malin 
Bastis facilities to scavengers as well as budget allotted/utilization under the component plan of 
Scheduled Castes/Backward Classes Accordingly फिट Additional Chuef Secretary to Govt Haryana 
Urban Local Bodies Department and All the Commissioner Municipal Corporation Haryana was 
requested vide letter dated 27 01 2023 (alongwith prescribed proformas) to submit चाट comments n 
this regard within 8 period of 45 days from फिट receipt of communication m tlus regard 

The Commuttee 15 disappointed that फिट department 15 fail to supply फिट requisite mformation 10 
the Commuttee पा the finalization of the present report Now the Commuttee decided to take up the 
matter m the subsequent meetings. 
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THE COMMITTEE DECIDED TO CONDUCT THE SPOT VISITS AT DISTRIC1 
HEADQUARTERS 

(ATROCITIES) 
The previous Commuttee constituted for the year 2020 2]1was take up the matter of 

atrocities 1e crime occuited against the categortes of Scheduled Castes Scheduled Trnes & 
Backward Classes लए and action taken Report/rate of conviction/pending cases under rvestigation 
of In courts etc पा 1ts meeting held on dated 04 01 2020 and as per recommendation of the 
Commuttee the Director General of Police and थी SPs posted at disirict headquarter were asked to 
supply the requisite nformation Upon the mformation furnished by the quarter concerned all the 
SPs/Commussioners posted at district headquarters have been orally exammed by the previous 
Commuttees and as per the relevant proceedings the 44% & 45™ reports of the previous Committees 
were presented on the table of the House on dated 18 03 2021 & 1603 2022 respectively The 
previous Commuttees were not fully satisfied with the replies of the Superntendent of 
Police/Commusstoner of Police 1 their oral examinations 

Allotment/dispossessed from the 100 Square yards plots 
The previous Commuttees constituted ता the year of 2019 & 2020 take up the matter of 

allotment of plots of 100 Sq Yards to the Scheduled Castes Scheduled Trines & Backward Classes 
Categonies The department could not supply the requisite reply satisfactonly 11 the finalization of 
the 44" report and the recommendation/observation of the Commuttee contamed 0) said report were 
sent to the department vide letier dated 30 03 2021 

The such matter was agamn take up by the previous Commuttee (year 2020 27) and on the 
recommendation/observation of the Commuttee time to ime the department submut the reply vide 
memo dated 18 02 2022 which was placed before the previous Commuttee m 15 meeting held on 
dated 23 022022 The previous Commuttee was decided to takeup the matter 1 the subsequent 
meefings Moreover til the finalization of the 45" report फिट Commuttee could not be takeup the 
such matter 

The 45 report of the previous Committee was provided vide letter dated 25% March 2022 to 
the department and keeping पा view of the observation/recommendation of tne Commuttee the Director 
General Development and Panchayat Department, Haryana submut the reply vide memos dated 
18022022 and 11 04 2022 which were placed before फिट Commuirtee 1n 1ts meetmg held on dated 
14052022 & 2505 2022 respectively Afier examme the contents of the replses furnished by the 
department घाट Commuttee was not satisfied as there are so many discrepancies noticed पा allotment of 
the 100 sq yard plots to the reserved categones 

Department of Housmg for All 

{(Pradhan Mantri Awas Yoyana Urban/Gramn (PMAY) 
The previous Commuttee discussed the maiter of Pradhan Mantr1 Awas Yojana (PMAY) for 

BPL families पा its meeting held on dated 31 07 2021 at Haryana Bhawan New Delhi The reply 
furnished by the Rural & Urban Areas Housing department vide letter dated 30 11 2021 was considered 
and discussed on dated 01 12 2021 during that the oral examination of the departmental representative 
was conducted After long discusston on the matter which has been explamed ता the relevant 
proceeding the previous Commuttee w as not satisfied with the reply of the departmental representative 
The departmental representative assured the Commuttee that within 2 months the requisite information 
will be provided and also suggested that m the subsequent meetings the Admimstrative Secretary
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Development and Panchayat and Urban Local Bodies may also be called for oral exammation alongwith 

representative of their department 50 that queries of फिट Commuttee may be properly meet out 

The previous Commuttee was disappomted that the department 15 fail to supply the requisite 

information to फिट Commuttee till the finalization of the 45" report 

A copy of the 45" report of the previous Committee was forwarded to the Additional Chief 

Secretary to Govt Haryana, Department of Housing For 21 vide letter dated 29 03 2022 and on the 

non supply of the requisite mformation /reply spon the recommendation of the Committee contained एा 

45" report the Commttee decided to conduct the oral examination on dated 01 06 2022 but bemng 

another meeting with the Hon ble Chief Mimster was fixed such oral examination was postooned 

However the ACS Department of Housing For All furmshed the reply vide memo dated 26 0> 2022 

which was placed before the Commuttee 1 1ts meeting held on dated 29 06 2022 The Committee 

serutmized the data m respect of Pardhan Mantri Awas Yojana provided by the department cnd the 

Commuttee was not satisfied with the contents of the reply as nomunal benefits of houses have been 

given to the reserved categores Thereafter the Commuttee conduct the oral examination of the 

representative of the department पा its meeting held on dated 06 07 2022 

During the oral examination 5001 Anil Malik Additional Chief Secretary to Govt Haryana 

Department of Housmg For All the Committee observed that the reply furnished by the department 

was not upto the mark and the Commuttce was not satisfied with the contents of the reply as the 

information was not completed n all aspects The reply/mformation having with the Comnuttee and 

with the departmental representatives was contradictory The Commuttee took a serous note 10 this 

regard The departmental representatives are directed to furmish fresh reply withn a period of 15 days 

posttively from the recerpt of communication m this regard so that the same may be considered 1n एंड 

subsequent meetings either to 0९ conducted at Haryana Vidhan Sabha Sccretariat 01 at the district 

headquarter The Commuttee also directed to the officer of the Commutiee to provide a relevant 

proforma to the departmental representative (0 obtam correct information as desired by the Committee 

Upon the above recommendation/observation the department was asked to supply the requisite 

information vide letter dated 07 07 2022 by enclosing the prescribed proforma The department supply 

फिट detatled reply vide memo dated 26 08 2022 which was placed befo e the Commuttee 1n 15 meeting 

held on dated 14 07 2022 The Commuttee noted the contents of the reply and the Commuitee was not 

satisfied therewith 

AGRICULTURE AND FARMERS WELFARE DEPARTMENT 

The previous Commuttees constituted for the year 2020 21 & 2021 22 examned the 

Agnculture and Farmers Welfare Department After considered the reply furmshed by the depertment 

the previous Commuttee orally examined to the Additronal Chief Secretary to Government Haryana 

Agnculture and Farmers Welfare Department upon the matter relating to 6 Districts 1 ¢ Kaithal Nuh 

Pampat Palwal Yamunanagar and Gurugram The previous Commuttee (2021 22) was not satisfied 

with the replies of the departmental representative as they could not explained and justified फिट reason 

of alloiment of 4 tractor m the blood relation and Commuttee 15 the view that 1ts prima facilely 

srregularities have been caused m such allotment m question The report पा this regard 15 yat to be 

awarted 

The previous Comnuttes further recommended that the departmental representative be asked 

to supply फिट mformation/reply/comments on the prescribed proforma mn respect of पट another 3 

dstricts 1e Kurukshetra Sirsa Fatehabad Rewan & Karnal regarding utilization/ unutihization of 

funds of Scheduled Castes component plan etc withm a month from the receipt of communication पा 
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this regard and decided to take up the such matter of 5 districts including the matter of above 6 districts 
पा the subsequent meetings 

A copy of the 45" report of the previou Commuttee was forwarded to the Additional Chief 
Secretary to Govt Haryana Agnculture and Farirers Welfare Department vide letter dated 28 03 2022 
with the request to supply the requisite mformetion as per prescribed proforma After making फिट 
vanous correspondence for obtamng the mformation फिट department supply फिट requisite information 
vide letter dated 20 09 2022 which was placed before फिट Commuttee 11 15 meeting held on dated 
29102022 After examine the contents of the rep y the Commuttee decided that the matter will be take 
up during the spot visit of the concerned district headquarter 

The Commuttee took a sertous note and keepmg m view of the directions of the Hon ble 
Speaker the Commuttee decided to conduct the spot visits at each district headquarter to venfy the 
relevant record of the above concerned departments The Commuttee conduct the spot vistts at district 
headquarter Ambala Sirsa & Karnal on dated 29 09 2022 15 122022 & 19 01 2023 respectively 

The Commuttee considered/exanuned tne following matters/policy of the following 
departments ए the Government which are for the welfare of the Scheduled Castes Scheduled Tribes & 
Backward Classes 

8r No Subject Matters Department 

- The matters of atrocities agamst the SC Home Department (Superintendent of 
category Police) 

2 Compensation हा the cases एव atrocines Welfare of SC & BC department 

(Distnict Welfare Officer) 

Mukhya Mantrt Vivah Shagun Yojana _ 

4 Rate of conviction 1n the cases of Prosecution department (District 
atroctties Attorney) 

5 Allotment of plots of 100 उप Yard Development & Panchayat Department 
(BDPO) 

6 Pardhan Mantrt Awas Yojana Gramun Dsstrict Rural Development Agency 
(DRDA) (Chief Executive Officer Zila 
Parishad } 

7 Pardhan Mantr1 Awas Yojana Urban Urban Local Bodies Department 
{Comimussioner Municipal Corporation) 

. Utilization of funds of component plan of | Agriculture & Farmers Welfare 
SC category Department (DDA} 

AMBALA 

As per desirability of the Hon ble Speaker the Commuttee decided to examine the 
aforementioned subject matters by conducting फिट spot visit at each district headquarters Therefore in 
the meeting held on dated 24 08 2022 the Commutice decided to conduct the spot visit at district 
headquarter Ambala on dated 29 09 2022 at 11 30 AM  As per schedule the Commuttee conduct the
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meeting with the concemed officers एव the concerned departments upon फिट prescribed agenda The 
brief summary of the Spot Visit meeting 1s explained 25 under 

Welcome by Deputy Commussioner & Additional Deputy Commussioner 

Shn Sachin Gupta {Additional Deputy Commussioner) The officer recerve the Commmttee at 
Panchayat Bhawan Ambala by presenting the bouquet to the Chairperson 

Dr Prniyanka Sont (Deputy Comnussioner) The Deputy Commusstoner warm welcomed of the 
Commuttee with thanks and introduce the departmental representatives/officers 1 ¢ S/Shri/Smt Rajeev 
Rangan Commussioner & Secretary to Government, Haryana Vandana Deputy Director & Shishpal 
District Welfare Officer of Welfare of Scheduled Castes & Backward Classes Department Jashan Deep 
Singh Randhawa Supermtendent of Police Pooja Dabla Additional Superintendent of Police Manoj 
Kumar District Attorney Kamal Preet Kaur CEO Zila Parishad Sanjay Tang BDPO Amil Rana 
Urban Planning Officer (पारी Nagpal Deputy Director Agriculture etc to the Commuttee wno had 
attend the meeting She has also stated that the subject matters/ agenda of the Cornmuttee 15 for the 
welfare of the ndigent person belonging to the Scheduled Castes & Backward Classes which will effect 
the livelthood of the downtrodden peoples The Deputy Commussioner initiate the proceeding with the 

permission of the Chairperson of the Commuttee 

INTRODUCTION OF THE COMMITTEE 

डा Kanwar Smgh (Under Secretary) After welcome address of the Deputy Commussioner the 
Under Secretary mtroduce the Commuttee fo the departmental representatives as under 

First of all 1would like to introduce the Commttee Shri Ishwar Singh 1s Hon ble Charrperson 
of the Commiuttee on फिट Welfare of Scheduled Castes Scheduled Tribes and Backward Classes Shni 
Lakshman Napa, MLA Shr1 Rajesh Nagar MLA Shn Satya Parkash MLA Smt Renu Bala MLA 
Shr Chiranjeev Rac MLA Shri Ram Karan MLA and आए Dharam Pal Gender MLA are 1ts members 
of the Commuttee Myself आए Kanwar Smgh Under Secretary Shrn Rajender Kumar Supenntenaent 
Reporters from Vidhan Sabha and Shr Shamsher Singh  Assistant are alsa here to 88515 the Commuttee 

The agenda पड already been provided 10 all the officers and step by step the matter will be taken up 
by the Commuttee Now the proceedings of the meeting will 06 imtiated after the address of the Hon ble 
Chatrperson Officers are requested to reply on their concerned matters and now 1 would request to the 
Hon ble Charrperson to proceed the matter 85 per agenda fixed 

ADDRESS OF THE CHATRPERSON 

चेयरपर्सन मैं अपनी तरफ से तथा इस समिति की तरफ से आप सभी अधिकारीगणों का आमभारव्यक्ते 
करता हू कि आपने समिति का यहा आने पर स्वागत किया ओर आज हमारे कथन के मुताबिक हर डिपार्टमैंट 
से आदमी आए हुए हैं। हमारी कमेटी का नाम हरियाणा अनुसूचित जाति जन जाति व पिछडा वर्ग है। इस 
कमेटी के अन्दर सारी स्कीम्ज सारी प्रपोजल और सारी योजनाए समाज का जो वचित व्यक्ति है उसके साथ 

जुडी हुई है। ऑफिसर के नाते तो है ही लेकिन एक मानवता के नाते से भी इस कमेटी का अपना अलग स्थान 
है क्योकि अधिकारीगण हो या कर्मचारीगण हो सबसे पहले हम सभी मानव हैं और मानव जाति के कुछ दायरे 
हैं। मैं आपसे यही रिक्वेस्ट करूगा कि आप यहा हमे जो भी जवाब दे वह हमारे सबजैक्ट के अनुसार हो | 
हमारा मेन मत्तलब समाज की कल्याणकारी योजनाए से रहेगा। बैसे तो हमने आज पहली स्पोट विजिट की 
गीटिग शुरू की है जो कि अम्बाला से शुरू की है। विधान सभा मे 12-13 कमेटीज बनी हुई हैं उनमे से भी 
शायद कोई न कोई कमेटी Wie विजिट पर जाती होगी । वैसें तो हमारी लगभग सभी कमेटीज विधान सभा में 
ही समन का निमत्रण दे देती हैं। सभी कमेटीज मे संबजैक्ट रखे जाते B | वहा भी विधान सभा के ऑफिसर 
चेयरपर्सन 7 मैबर्स होते है जो ऐसे ही मीटिंग करते है। आज जो ये हमने पहली मीटिग रखी है वह इसलिए 
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रखी है कि हमारा जो भाव है हमारी जो सोच है वह हम आप तक भी पहुचाए। हम अम्बाला जिले के सभी 
ऑफिसर्ज व अधिकारियों को चण्डीगढ बुलाए तो उससे सरकार का खर्चा भी बढ़ता है और समय की बर्बादी 
भी होती है क्योकि वहा आने-जाने मे सारा दिन ही खत्म हो जाता है इसलिए हमने विचार किया कि क्यो न 
हम हर डिस्ट्रिक्ट मे जाकर वहीं के प्रशीसत से रूवरू बात करे ओर अपनी बात भी रखे। उस बातचीत में 
हमारी योजना व परियोजनाओ का समाधान कैसे करे उस पर विचार & हमारी कमेटी के सभी सदस्य 
काबलियत रखते हैं ओर अब तो इनको इस कमेटी मे तीन साल हो गये है तो अब इनका अनुभव भी काफी 
हो गया है। हमारे सविधान निर्माताओ ने अन्य देशो के सविधानो का अध्ययन करने के उपरात हमार देश के 
सविधान की ऐसी रूप रेखा तैयार की जिसमे कार्यपालिका व विधानपालिका के प्रति जवाबदेह बनाया गया है 
ताकि लोकतत्र मे समन्वय बना रहे ओर किसी प्रकार की निरकुश शासन प्रणाली की उत्पत्ति न हो। इस कमेटी 
को हम मिनी गवर्नमैंट भी कहते हैं| मैबर पार्लियामैंट मे तो कमेटीज को बहुत ज्यादा अहमियत दी जत्ती है| 
जब बजट बनता है उसमे सबसे पहले कमेटीज की ही रिवर्मैंडेशन मागी जत्ती हैं। स्टेडिंग कमेटीज जो भी 
अपनी रिक्मैडेशन देती हैं उसके ऊपर हर काम व प्रपोजल के लिए सरकार पूरी तरह से उत्तरदायी है 

हमारी हरियाणा विधान सभा मे भी कई सनितिया गठित की गई हैं जो अपने-अपने विषयों पर कार्य 
करती है तथा सबधित विभागों के साथ प्रस्तावित एसेडे पर विचार-विमर्श भी करती है। इसी तरह हमारी यह 
समिति भी अनुसूचित जातियो जन जातियों तथा पिछडे वर्गों के उत्थान के लिए समय-समय पर सरकार के 
विभागों के साथ विचार-विमर्श करते हुए इन जनजातियों को मिलने वाली सरकारी सुविधाओ का अवलोकन व 
निरीक्षण भी करती है ताकि इन सुविधाओ का लाभ जरूरतमद लोगो को सम्पूर्ण रूप से तथा समय पर मिल 
सके जिससे वे अपने जीवन मे सुधार कर सके | 

जैसा कि आपको मालूम है कि हमारे लोकततन्र क तीन मुख्य स्तम्भ हैं जिनमे विधानपालिका 
कार्यपालिका व न्याय पालिका है तथा एक चौथा स्तम्भ जो कि मीडिया को माना जातों है जो इन तीनो स्तम्भो 
की कार्यप्रणाली को अपनी कलम के माध्यम से निष्पक्ष रूप से जनता तक पहुंचाने का कार्य करता ह। 

हमारी यह भी जिम्मेवारी बनती हैं कि कार्यपालिका द्वारा किए गए कार्यों का अवलोकन व निरीक्षण 
समय समय पर करे ताकि कार्यपालिका विधानपालिका द्वारा पास किए गये कानूनों के अनुसार ही कर। पूरे 
राज्य का बजट विधानपालिका द्वारा पारित किया जाता है इसलिए हमारी यह भी जिम्मेदारी बनती है कि हम 
समय-समय पर सबधित विभागों की कार्यप्रणाली का निरीक्षण करे ताकि सुनिश्चित किया जा सके कि 
विधानपालिका द्वारा पारित बजट का पैसा उद्देश्य अनुसार सही कार्य के लिए खर्च हो और जनता के इस 
पैसे का दुरूपयोग ना हो। 

हमारे विधान सभा अध्यक्ष ने विधानपालिका की कार्यप्रणाली का गहनता से अवलोकन किया तथा 
विधान सभा समित्यिो को और प्रभावी बनाने के लिए विधान सभा की नियमावली मे जरूरी सशोधन किये और 
विधान सभा समितियों को निर्देश भी दिए गए कि समितियों द्वारा सबधित विभागों की कार्यप्रणाली का अवलोकन 
व निरीक्षण जमीनी स्तर पर किया जाये ताकि कार्यपालिका की कार्यप्रणाली को सुचारू रूप से विधानपालिका 
द्वारा पारित कानूनों के मुताबिक तथा सविधान की मर्यादाओ के अनुसार कार्य करने के लिए प्रेरित किया जा 
सके। इसी को मद्देनजर रखते हुए हमारी इस समिति ने सबधित विषयों का अवलोकन व निरीक्षण करने के 
लिए आपके जिला कार्यालय अम्बाला पर आज की यह मीटिंग रखी गई है। उम्मीद है कि आप सभी 
अधिकारीगण अपने-अपने विषयों पर गभीरता से अपनी कार्यप्रणाली के बारे मे समिति द्वारा पूछे गए सवालात 
का का जवाब देगे तथा आपके द्वारा उपरोक्त वर्गों को दी जा रही सुविधाओ के बारे मे भी समिति को अवगत 
करवायेगे | 

मै इसके अलावा आपकी जानकारी के लिए यह भी बताना चाहूगा कि आज की मीटिंग की कार्यवाही 
रिकॉर्ड की जा रही है इसमे जो अधिकारी बोलेगा या जवाब देगा वह खुद उत्तरदायी होगा। इसमे सबधित 
विभाग का अधिकारी वही बात कहे जो सही और सच भी हो। आज की कार्यवाही की एक घुकलेट नी छपेगी।
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ऐसी बुकलेट हरियाणा विधान सभा सत्र के दौरान सभी एम एल एज को आवटित की जायेगी और सभी विभागों 
में भी यह बुकलेट भेजी जायेगी इसीलिए यह बात मैंने कही थी कि इस मीटिंग मे जो भी अधिकारी जवाब देंगे 
उनको सोच समझकर ही देना ताकि आपको किसी प्रकार की दिक्कत न आये अगर किसी अधिकारी के पास 
सही जवाब नही है तो वह समिति से समय ले सकता है। समिति आज की मीटिंग की कार्यवाही शुन् करें 
उससे पहले आप सभी को इन बातो की जानकारी देना समिति का फर्ज बनता था। इसके अलावा मैं यह भी 
कहना चाहूगा कि जो आप उत्तर देगे तो वह सही हो यदि उत्तर सही नहीं है तो उसका आप यह जयाब दे 
सकते हो कि मैं तैयार नही हू या उत्तर अधूरा है तो मै पूरा करके इस टाईम तक अपना उत्तर सही करके दे 
T | इसके अलॉवा समिति आपसे एट्रोसिटी केस के अदर जितनी भी वेलफेयर स्कीम्ज हैं उसका ब्यौरा मागती 
है और जो हमारा उद्देश्य है वह सही तरह से लागू होता है या नही वैसे तो हमारा मेन एजेंडा यही है। 
आपको सरकार की तरफ से जितना भी पैसा आया है आपने उसको ठीक ढग से वहा तक पहुंचाया है जिसका 
9% हकदार बनता था तो वह सबसे बडी बात है। पीछे हमने डेढ या दो साल हो गये है समिति ने विभिन्न 
विभागो से जैसे पुलिस कप्तान डी डब्ल्यूओ ओर डीए को हरियाणा विधान सभा मे ओरल एग्जामिनेशन के 
लिए बुलाया था | जब हमने ओरल एग्जामिनेशन के लिए खासकर के डी डब्ल्यूओ को बुलाया तो आज के 
मुताबिक जब हमने पहले मीटिग्ज ली तो बहुत अतर था। उनका 10 साल का रिकॉर्ड यह बोलता था कि कोई 
किसी का न ता उसका सिर है और न @ खात्मा है लेकिन समिति उसमे भी काफी कामयाब भी हुई । उनकी 
तरफ से सिर्फ ओर सिर्फ गोलमोल बाते होती थी | 

During the spot visit the Commuttee take up the matter 85 per agenda and after long discussion 

thereupon with the concerned officers फिट Comm 16९ made the following recommendation and 

observation 

ATROCITIES CAUSED AND COMPENSATION GIVEN THEREIN 

(Dr Priyanka Som, Deputy Commussioner, Shr1 Jashan Deep Spingh Randhawa, 

Supcrintendent of Police & Shi1 Shishpal, District Welfare Officer) 

The Commuttee take up the matter of atrocities and compensation together and asked vartous 

questons to the concerned District Welfare Officer as well as to the Supenntendent of Police and 

Deputy Commuss oner also m this regard After long conversation with the concerned officers and 

offictals the Commuttee observed that due 10 not providing the required documents 1 e coptes of FIR 

chalan & deciston of the Hon ble Court पा fime by the office of Superintendent ए Police to the District 

Welfare Officer the cases of compensation are not bemng disposed off and aggrieved person are 

depriving from their legitumate night of compensation On the observation of the Chairperson the 

Commussioner & Secretary to Govt Haryana Welfare of Scheduled Castes & Backward Classes 

Department rephied that only four cases are pending 1 which conpensation could not be disbursed due 

1o not submit the requisite documents by the claimants 

The Commuitee also observed that the Supermtendent एव Police has not mentioned the date of 

supply the documents relating to the cases of atrocities occurred before the year 2016 पा his reply The 

Commuttee pinpomnt the matter bearmg FIR No 280 registered on dated 17 06 2013 for which the 

requisite documents were not provided to the Distnict Welfare Officer in time resultantly the 

compensation m such matter could be disbursed after nine year 16. on 21 07 2022 On the 5810 1ssues 

the Commuittee took a serious note हा this regard and directed to the Supermtendent of Police Shn 

Jashan Deep Singh Randhawa to subnut the date wise report to the Commuttee withm 15 days by 

mentioning the date of FIR and date पा which mformed to the welfare department The Superntendent 

of Police assured (0 the Commattee that the report 1 this regard will be submut to the Commuttee as 

well 85 the requisite documents will be provided to the District Welfare Officer through email within 8 

week 
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The Commnuttee also ask the questions to the Deputy Comumssioner Ambala m this regard by 
statmg that whether the monthly meetings on the matter of atrocihes/compensation are bemng 
conducting or not and such matter 15 पा her notice or not? The Commuttee also asked that why the action 
has not been taken on the pending cases of the compensation to be granted to the aggrieved person of 
Scheduled Castes categories The Deputy Commissioner could not reply thereupon satisfactonily 
thereafter the Commuttee directed her to submut the report upon the proceeding of meeting conducted 
m this regard since last one year as well as mmutes of the meeting be also supplied to the such 
Committee Moreover the Committee also directed to the Deputy Commissioner Ambala to conduct 
the meetig time to trme with the District Welfare Officer and Superintendent of Police so that the data 
may be provided at the earliest to फिट District Welfare Officer and the compensation may be disbursed 
to the aggrieved persons m time The replies furmshed by the Superintendent of Police and District 
Welfare Officer which have been discussed ता the meeting have been reproduced at next page
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Reply का Superintendent of Police upon the observations of the Commttee 

Upon the observation of the Commuttee the Supermtendent of Police submut the report m this 
regard vide letter dated 02 01 2023 which was placed before the Commuttee 1n 1ts meeting held on dated 
2501 2023 After examine the report/reply the Commuttee was not satisfied and again directed to the 

officer of the Commuttee to asked the Superintendent एव Police Ambala to submut the accurate report 
keeping पा view of the observation of the Commuttee The direction of the Commuttee was conveyed 10 
the Supenntendent of Police vide letter dated 06 02 2023 with फिट request to submit the correct reply 
by mentionung फिट date of delivery of documents to the District Welfare Officer The requisite reply 
yet to be awarted moreover the above reply dated 02 01 2023 18 reproduced as under
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दिनाक 29 09 2022 को सुबह 11 30 बजे कमेटी रूम पंचायत भवन अम्बाला शहर A 

वेलफेयर आफ एस सी एस टी एव बैकवर्ड क्लासेस की कमेटी द्वारा एक बैठक का आयोजन किया 

गया इस बैठक मे कमेटी द्वारा उठाये गये प्रश्नो बारे रिपोर्ट इस प्रकार से है - 

| क्रमाक प्र... ऊत्तर 

1 रिकाई & अनुसार जो केस 17 06 2013 

को रजिस्टर्ड हुआ था और जिसका 
एफ आई आर न 280 है। आपने इस केस 

की रिपोर्ट डी डब्ल्यु ओ के पास कब भेजी 
है? 

इस सम्बन्ध मे निवेदन है कि वर्ष 2016 

17 के बाद से सारे केसिस ई मेल व डाक के 

माध्यम से भेजे जा रहें है परन्तु इससे पहले 

भेजा गया डाटा तलफ हो चुका है जिस 

कारण रिकाई मे उपलब्ध नही हो पाया है | 

आपका रिप्लाई तो हमारे पास आ गया है 

लेकिन इसमे किसी भी केस मे डेट मैनसन 

नहीं है | बिना डेट मैनसन किये तो इस 

रिप्लाई का कोई मायना नही है | आप 

अपने रिप्लाई मे सीरीयल न 123 को 

इस सम्बन्ध मे निवेदन & कि वर्ष 2016 

17 के बाद से सारे केसिस ई-मेल व डाक के 

माध्यम से भेजे जा रहे है परन्तु इससे पहले 

भेजा गया डाटा तलफ हो चुका है जिसे 

कारण रिकार्ड मे उपलब्ध नही हो पाया है व 

देखिये |! रिप्लाई मे तिथि का उल्लेख नही किया जा 

सका] 

3 इन सभी केसिज की डेट तो आप ही मैनसन | इस सम्बन्ध मे निवेदन है कि जून 2010 

करेगे | इनकी डेट कोई दूसरा डिपार्टमैन्ट | से लेकर अब तक की प्रथम सूचना रिपोर्ट की 

थोड़ी करेगा | आप इन सभी केसिज का डेट | प्रति चालान की प्रति व सजा हुए मुकदमो 

वाईज रिकार्ड कमेटी को कितने दिन तक | की प्रति डी डब्स्यु ओ के पास ई मेल व डाक 

उपलब्ध करवा देंगे | आप टाईमबाठड | द्वारा दोबारा भेज दी गई है व मासिक स्टेटस 

कीजिए | रिपोर्ट नोडल अधिकारी द्वारा डी डब्ल्यु ओ 

के पास भेजी जा रही है | 

थक डी डब्ल्यु ओ यह बात कह रहा है कि हम 

तो रिपोर्ट आते ही एक ससाह के अन्दर 

अन्दर कम्पनसेशन दे देते है लेकिन हमने 

इस सम्बन्ध मे निवेदन है कि वर्ष 2016 से 

पहले भेजा गया डाटा तलफ हो चुका है जिस 

कारण रिकाई मे उपलब्ध नही हो पाया | 

क
ि
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रिकाई निकाल दिया जो कि 9 साल से 

पैडिग था एस पी साहब आप इन सभी 

केसिस की डेट वाईज रिपोर्ट बनाकर कमेटी 

के पास भेजिये कि इन केसिज मे 

एफ आई आर कब हुई और उसको आपने 

वैलफेयर विभाग को कब भेजा | 

जून 2010 से लेकर अब तक की प्रथम 
सूचना रिपोर्ट की प्रति चालान की प्रति व 

सजा हुए मुकदमो की प्रति डी डब्ल्यु ओ के 
पास ई-मेल व डाक द्वारा दोबारा भैज दी गई 

है। 

Y
 

आपने ये तीन चीजें (1) copies of the 
FIR (i) challan and (m) decision of 

the court का रिकाई डी डब्ल्युओ को 

नही दिया जिसके कारण आगे की कार्यवाही 

नही हो पाई | अब आप यह बताये कि क्या 

आपने इन मामलों से सबधित कोई नोडल 

ओफिसर अप्वायट किया है समिति ने इस 

बारे मे vide letter dated 06 10 2021 

आपको डायरेक्शन भी दी थी | Keeping 
in view of such directions whether 
any Nodal Officer at District Police 
Headquarter Ambala for providing 
the copies the copies of FIR challan 
& decision of Court to the DWO has 
been appointed or not ? 

इस सम्बन्ध मे निवेदन है कि श्रीमत्ति पूजा 

डाबला ह पु से अतिरिक्त पुलिस अधीक्षक 

अम्बाला को एससी /एसटी एक्ट के 

अभियोगो का नोडल अधिकारी बनाया हुआ 

है जिनके द्वारा एस सी एस टी एक्ट के तहत 

अकित अभियोर्गों की प्रथम सूचना रिपोर्ट 

चालान व न्यायालय के फैसले की प्रति 

डी डब्ल्युओ के पास भेजे जाने की 

जिम्मेवारी तय की गई है। इस सम्बन्ध मे 

अधोहस्ताक्षरी द्वारा समय समय पर gy 

लेकर नोडल अधिकारी व सम्बन्धित 

अधिकारियों को मीटिंग मे उचित दिशा 

निर्देश दिये जाते है । 

नोडल आफिसर ने क्या काम किया इसमे 

उसकी भी तो कोई लायबिलिटी बनती 

होगी। 

इस सम्बन्ध मे निवेदन है कि नोडल 

अधिकारी को एस सी एस टी एक्ट के तहत 

अकित अभियोगो की प्रथम सूचना रिपोर्ट 

चालान व न्यायालय के फैसले की प्रति 

ही इब्ल्युओ के पास भेजे जाने की 

जिम्मेवारी तय की गई है | 

समिति का मतलब तो बनिफिशरीज को 

कम्पनसेशन देने से सबधित है और हमारा 

इस सम्बन्ध मे निवेदन है कि जैसा कि 

सीरियल न 90 के कालम न 07 मे दर्शाया 
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जो सब्जैक्ट है उसको डिनाई ना करे। 

आपने अभी कहा कि हमने वर्ष 2016 के 

बाद सभी लाभार्थियों को बैनिफिट दे दिया 

है लेकिन इस रिपोर्ट के अनुसार तो यही 

पता चलता हैं कि आपने अभी तक 

बैनिफिशरीज को बैनिफिट नही दिया है | 

इसी तरह से आप सीरियल नम्बर 90 मे 

देखेंगे तो आपको पता चलेगा कि इसकी 

विनाक 05 07 2016 को एफ आई आर 

दर्ज हुआ और आप हमे. दिनाक 

07 03 2017 को रिपोर्ट दे रहे हो यानी एक 

साल बाद आपने इसकी रिपोर्ट दी है | 

समिति को इस नाते से आपकी वर्ष 2016 

वाली रिपोर्ट भी ठीक नहीं लग रही है | 

इसके अलावा समिति ने आपको प्रोफॉमा 

ST था तथा उस प्रोप्हेमा के एक कालम 

में जवाब भागा था कि - Date in which 

copy of the FIR challan and 
decision of Court provided to the 

PWO परन्तु आपने इस कालम & जवाब 

मे सिर्फ यह लिखा हुआ है कि Copy of 
FiR/Final Report has already been 
submitted to DWO within stipulated 

time period जोकि ठीक बात नही है | जो 

आपसे जवाब मागा गया था आपने उस 

हिसाब से जवाब नही दिया | 

गया है कि दिनाक 07 03 2017 को स्टेटस 

रिपोर्ट दी गई है जिससे पता लगता है कि 

एफ आई आर की प्रति पहले ही 

डी डब्ल्यु ओ को भेजी जा चुकी है लेकिन 

सम्बन्धित रिकार्ड तलफ होने के कारण 

रिकाई रूम मे उपलब्ध न हो सका | 

अब आप यह बताये कि डी डब्ल्यु ओ को 

कब तक. रिकाई उपलब्ध करवा 

& | 

इस सम्बन्ध मे निवेदन है कि जूत 2010 

से लेकर अब तक की प्रथम सूचना रिपोर्ट की 

प्रति चालान कीं प्रति व सजा हुए मुकदमो 
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की प्रति डी डब्ल्यु ओ के पास ई-मेल व डाक 
द्वारा दोबारा भेज दी गई है व मासिक स्टेटस 

रिपोर्ट नोडल अधिकारी द्वारा डी डब्ल्यु ओ 
के पास भेजी जा रही है | 

माननीय चेयरपर्सन महोदय आप द्वारा बैठक मे उठाए गए बिन्दुओ की पालना 
नियमानुसार की जा रही है और डी डब्ल्यु ओ से लगातार सम्पर्क बनाकर सम्बन्धित सूचनाओं का 

आदान प्रदान समयातुसार किया जा रहा है और डी डब्ल्यु ओ की एस सी /एस टी अभियोगो से 

सम्बन्धित एक मासिक रिपोर्ट नोडल अधिकारी द्वारा भेजी जा रही है और जूत 2010 से लेकर अब 

तक की प्रथम सूचना रिपोर्ट की प्रति चालान की प्रति व सजा हुए मुकदमों की प्रति डी डब्ल्यु ओ के 

पास ई-मेल व डाक द्वारा दोबारा भेजी गई है | इस सम्बन्ध मे अधोहस्ताक्षरी द्वारा समय-समय पर 

बैठक का आयोजन करके नोडल अधिकारी व सम्बन्धित अधिकारियो/कर्मचारियो को उचित दिशा- 

निर्देश दिये जाते है।
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COMPENSATION/RELIEF IN THE MATTER OF ATROCITIES 

& 

MUKHYA MANTRI VIVAH SHAGUN YOJANA 

(Shri Shashpal, Dastrict Welfare Officer) 

While examine the reply पा respect of Mukhya Mantn Vivah Shagun Yojana फिट Committee 
noticed that so many mistakes in the reply of Distnict Welfare Officer The District Welfare Officer 
also accepted his mstake by stating that these mistakes have been happened due to clencal wrong 
entries and seek the apologize from the Commuttee m this regard by assurmg that the fresh reply duly 
rectified will be furmished at the earliest The Commuttee acceded lus apology/request and directed पापा 
to submt the fresh reply withmn 15 days positively and also directed to ensure that ता future फिट will not 
repeat the such kind of mistakes The Distict Welfare Officer assured (0 the Commuttee that the 
mstructions of the Commuttee will be comply with accordingly 

The District Welfare Officer submut the fresh reply vide memo no 2022/4142 dated 
06 12 2022 upen the observation of the Committee which was placed before the Commuttee था 15 
meeting Feld on dated 25 01 2023 After noted the contents of the reply minutely the Committee was 
satisfied and decided to drop the matter The replies are reproduced as under 
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कार्यवाही पृष्ठ 25 अनुसार — 
निदेशक अनुसूचित जाति एव पिछडे वर्ग कल्याण विभाग हरियाणा पचकूला द्वारा - 

(1) पोस्ट मैट्रिक स्कॉलरशिप के तहत बच्चो को स्टाईफड दिया जाता o | 
) <fo भीमराव अम्बेडकर मेधावी छात्रवृत्ति योजना के तहत बच्चो को स्टाईफड दिया 

जाता है| 
पोस्ट मैट्रिक स्कॉरशिप के तहत बच्चो को स्टाईफड का भुगतान निदेशालय स्तर पर 

किया जाता था। 
डॉ० भीमराव अम्बेडकर छात्रवृत्ति योजना के तहत बच्चो के आवेदन पत्र कार्यालय के 

ऑनलाईन पोर्टल पर प्राप्त होने उपरान्त उन्हे चैक किया जाता था। तत्पश्चात जिन आवेदकों 
के आवेदन पत्र पूर्ण पाये जाते थे। उनको स्टाईफड का भुगतान कर दिया जाता है और जिन 
आवेदकों के आवेदन पत्र पूर्ण नही पाये जाते उनको सैड बैक कर दिया जाता है। उन आवेदकों 
को पत्राचार द्वारा दूरभाष द्वारा एव विज्ञापन के माध्यम से सूचित कर दिया जाता है कि वे 
अपने दस्तावेज समय रहते पूर्ण करवाये ताकि उनको स्टाईफड का भुगतान किया जा सके।
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RATE OF CONVICTION 

(डा Manoj Kumar, District Attorney) 

While considening the reply of the District Attorney the Commuttee observed that the rate of 
convictton 1n the matter एव atrocities 18 extremely low 85 there was only 4% rate of conviction 85 per 
stated by the District Attorney The Commmttee also raised the objection upon the mcorrect facts of the 
reply and the District Attorney admatted his mistake by explaiming that the reply has been re verified 
and correct reply has been submitted today to the Comnuttee The Commuttee took a serious note पा 
this regard and directed to the Superintendent of Police & District Attorney to take पु the matter of 
atrocities sertously and try to mncrease the rate of conviction m future The reply of the Distnict Attorney 
18 reproduced as under 
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ALLOTMENT OF 100 SQ YARD PLOTS TO THE SCHEDULED CASTES CATEGORY 

(Shri Sanjay Tank, BDPO) 

The department not firrnished फिट fresh reply and पा absence of that the Commuttee take up the 
old reply which was furmished by the department vide memo no DFA-4 2022/12508 dated 
18 02 2022 The Comimittee made the long discussion upon the allotment of 100 Sq Yard plots to the 
Scheduled Castes categories and observed that mostly data provided by फिट BDPO was mismatch as 
the same was not correct The Commuttee made the strong observation upon not submit the fresh & 
correct reply The Commuttee asked the various question to the DC & BDPO on the varnous 
observations of the Commuttee but the Commuttee was not satisfied with their replies and directed to 

submit the fresh and correct reply within two week to the Commmittee The Deputy Commussioner 
assured 10 the Commuttec that the fresh and correct reply will be furmshed to the Commuttee 
accordingly 

Now the DDPO furmshed the fresh reply vide memo no Pts 2022/13095 dated 05 12 2022 
and the same was placed before the Commuttee ता दि meeting held on dated 07 01 2023 पीट noted 
the contents ए फिट reply mimutely the Committee was satisfied and decided to drop the matter The 
reply of फिट DDPO 1s reproduced as under 
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उपरोक्त विषय के सम्बंध भे आपके कार्यालय के पत्र क्रमाक पचायत-2022 /12821 दिनाक 21112022 के 
सदर्भ मे | 

महात्मा गाघी ग्रामीण बस्ती योजना के तहत इस खण्ड के निम्न प्रकार पात्र लाभाथियों को 100-100 
वर्ग गज के प्लाट अलाट किये गये थे - 

Srno Total SC  BPL | Total SCNonBPL | Total BCA BPL Total BCA Non Total Gen 
ELIGIBLE ELIGIBLE ELIGIBLE BPL BPL ELIGIBLE 

ELIGIBLE 

_ m 1835 m _ 9 570 

no PLOT PLOT PLOT PLOT PLOT ALLOTEMENT 
ALLOTEMENT ALLOTEMENT ALLOTEMENT ALLOTEMENT Gen 
SCBPL SC Nen BPL 806 BCA BPL 

BFL Non BPL 

1 2817 1049 1356 366 570 

इस सम्बध मे आपकी सेवा मे अवगत करवाया जाता है पूर्व मे उक्त योजना के तहत भेजी गई रिपोर्ट 
मे टाइपिग गलती थी जिसका अवलोकन करने पर पाया कि ग्राम पंचायत मेतला में कुल 23 प्लाट जोकि 
अनुसूचित जाति एस0सी0 बी0पीएएल कैटेगरी से सम्बंधित थे किन्तु उक्त 23 प्लाट दुबारा से जनरल नान 
बी0पी0एल0 केटेगरी मे भी दर्शा दिये गये थे जोकि दुरूस्त कर दिये गये है क्योकि यह रिपोर्ट वर्ष 2008 मे 
तैयार की गई थी निम्नहस्ताक्षरी के स्तर पर इसमे किसी प्रकार की कोई चूक ना है। अत इस पर सहानुभूति 
पूर्वक विचार करते हुये स्पष्टीकरण को फाईल करने का कष्ट करे]
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PRADHAN MANTRI AWAS YOJANA (GRAMIN/ URBAN) 

Miss Kamal Preet Kaur, C E O Zila Panshad 

& 

Shri Aml Rana, Urban Planming Officer 

The Commuttee also discussed the matter of PMAY rural and urban पा respect of the matier 
of rural area the Chief Executive Officer only furmished the report पा respect of the Scheduled Castes 

category and duning the discussion thereupon the Commuittee made the strong observation upon the 
mcomplete houses The Chief Executive Officer rephed that the beneficiaries not become the eligible 
for the next mstallment when he not complete the construction work within time limit of 12 months 
The Chief Executive Officer also stated that due to lack of budget since June 2022 the work has been 

stopped at now as well as the pendency of payment also due to not available of फिट budget i the year 
of 2019 20 2020 21 & 2021 22 

So far as the urban area 1s concemed while replying upon the questions of the Commuttee the 
Urban Planning Officer explamed that ¥250000/ 85 assistance 18 being disbursmg to फिट beneficiaries 
who 15 owner of the land and 372 persons have been benefitted under such scheme out of which to 
the 125 beneficiaries have been disbursed all 3 mstaliments The officer also stated that there 18 ho 15806 
of the budget in hus department One of the member of फिट Commuttee raised the 1ssue of fraud 15 bemng 

caused by a company and also stated that a fraud which has been caused by the company 1n the 
constituency of Ratia 15 प्रा lus notice Upon that the Urban Planning Officer stated thet such kind of 
matter was happened mn the Ambala also thereafter the Deputy Commussioner assurec to the 
Commuttee that the matter will be verified 

The Chairperson observed that the not availability of budget 15 a serious matter and directed 
to the officer of the Commuttee to refer the matter 10 the Government with the request to साइड up the 
matter with the Central Government for providing the budget under the Pradhan Mantn Awas Yojana 
{Gramn) department so that the maximum facility to the needy persons can be provided 

To comply with the recommendation and observation of the Commuttee a letter was written 
to the Additional Chief Secretaries to Govt Haryana Department of Housing For All and Finance 
Department vide letter dated 06 02 2023 and copy of the same was endst to the Director General 
Department of Housing For All Haryana Panchkula 

In reference to that the Addihonal Chief Secretaries to Govt Haryana Department of Housing 
कण All conveyed vide letter dated 17 02 2023 that the State Govt has released an amount of 2100 00 
Crore पा November 2022 85 Central and State share under Pradhan पाए Awas Yojana Gramm As 
such sufficient funds are available and are bemg disbursed to था the eligible benefictanies under 
Pradhan Mantr1 Awas Yojana Gramin The said letter was placed before the Commuittee n 1ts meeting 

held on dated 10 03 2023 and the Commuttee noted the contents of such letter and satisfied therewith 

Now the matter of not availability of budget may be treated as drop The above replies are reproduced 
as under 
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UNCONFIRMED PROCEEDING AND OBSERVATION UPON ARRANGEMENTS 

The Commuttee was not satisfied with the arrangements made for the Commuttee and staff The 
Committee took 8 sertous note and directed to फिट Deputy Commussioner (0 take the action against the 
responsible officer/ official and submut the action taken report to the Comnttee at फिट earliest The 
unconfirmed proceeding of the meeting was referred to all the concerned officers 1ncluding Deputy 
Commissioner Ambala vide letter dated 03 11 2022 Except the Deputy Commusstoner all the >fficer 

has returned the proceeding duly confirmed but mspite of given remumders dated 23 122022 & 

20 02 2023 as well as repeated request by telephomically again and agam the Deputy Commusstoner 

Ambala not returned the proceeding to this Secretariat till 05 03 2023 

Now vide memo dated 06 03 2023 the Deputy Commussioner returned the proceeding duly 

confirmed alongwith action taken report agamst the responsible official who have not made the proper 

arrangements for the Comruttee The same was placed before the Commuttee n 1ts meeting held on 

10 03 2023 and after noted the contents of the reply the Commuittee acceded the request of the Deputy 

Commssioner Ambala
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SIRSA 

The Committee m 1ts meeting held on dated 16 11 2022 decided to conduct the spot 

visit at district headquarter Sirsa on dated 15 12 2022 at 11 30 AM  As per schedule the Commuttee 

conduct the meeting with the concerned officers of the concerned departments upon the prescribed 

agenda The brief summary of the Spot Visit meeting 18 explamed as under 

WELCOME BY DEPUTY COMMISSIONER 
(Dr Parth Gupta, Deputy Commissioner) 

डॉ पार्थ गुप्ता' मैं हरियाणा विधान सभा की अनुसूचित जाति. जनजाति और पिछडा वर्ग समिति का सिरसा 
जिले मे आने पर हार्दिक स्वागत करता हू। कमेटी के चेयरपर्सन माननीय विधायक श्री ईश्वर सिह जी कमेटी 

के सदस्य माननीय विधायक श्री लक्ष्मण नापा जी माननीय विधायक श्री सत्य प्रकाश जी सिरसा जिले के 

लोकल विधायक माननीय श्री शीशपाल जी माननीय विधायक श्री धर्मपाल गोदर जी तथा माननीय विधायक 

श्रीमती रेणू बाला जी व क्र्मटी के साथ चडीगढ विधान सभा से आए सभी अधिकारियों / कर्मचारियों का स्वागत 
करता हू! 

समिति की मीटिंग मे विभागीय अधिकारियों द्वारा समिति को अपना परिचय दिया गया। उसके बाद श्री 
कवर सिह (अवर सचिव द्वारा विभागीय अधिकारियों को समिति मैम्बर्ज का परिचय करवाया गया। 

INTRODUCTION OF THE COMMITTEE 

Shr Kanwar Smgh (Under Secretary) Furst of all 1 would Iike to introduce the Committee Shr 

Ishwar Smgh 1s Hon ble Chamrpersor of the Commuttee on the We'fare of Scheduled Castes Scheduled 

Tribes and Backward Classes Shri Lakshman Napa MLA Shn Satya Parkash MLA Smt RenuBala 

MLA छत Stishpal Singh MLA and उपाए Dharam एव Gonder MLA are its members of the 

Committee Myself Shr Kanwar Smgh Under Secretary working as Officer of this Commuttee and 

other secretanal staff are also here to 85515 the Commuttee The agenda has already been proy1ded to 

all the officers and accordingly step by step the matters will be taken up Now the proceedings of the 

meeting will be mtated after the address of the Hon ble Charperson The Officers are requested to 

reply on their concerned matters and now I1equest the Hon ble Charperson to imtrate the proceedings 

as per agenda fixed 

ADDRESSED OF CHAIRPERSON 

चेयरपर्सन मैं अपनी तरफ से तथा इस समिति की तरफ से आप सभी अधिकारीगणो का आभार व्यक्त करता 

हू कि आपने समिति का यहा आने पर स्वागत किया। यह समिति अनुसूचित जाति जनजाति और पिछडा वर्ग 

के नाम से हरियाणा विधान सभा मे गठित की गई है। समिति का आज का मुख्य विषय एट्रोसिटीज से सबधित 

2| विधान सभा मे समितिया माननीय स्पीकर महोदय के द्वारा गठित की जाती हैं जिसकी प्रत्येक वर्ष की 

कार्यवाही का ब्यौरा विधान सभा के समक्ष एक रिपोर्ट के माध्यम से रखा जाता है। इसलिए आप सभी सवालों 

का जवाब सार्थक तथा सोच-समझकर कर दे क्योकि आप जो भी जवाब देगे वे रिपोर्ट मे छपते हैं जिन्हे 

विधान सभा के सभी माननीय विधायक पढते हैं | सिरसा जिले मे एट्रोसिटी से सबधित कितने केसिज दर्ज हुए 

कितने केसिज का निपटारा हुआ कितने कैसिज के अन्दर कम्पन्सेशन दिया तथा एट्रोसिटी के मामले मे 
कविक्शन क्या है ? ये सारी चीजे एट्रोसिटी से जुडी हुई हैं। यह समिति समाज के कमजोर वे वचित लोगा के 

कल्याण तथा उनके हित नुरक्षित रहे उसके लिए बनाई गयी हे। समिति का मुख्य उद्देश्य आपसे यही पूछना 

है कि समाज के वंचित लोगो को सरकार की तरफ से जो सहायता दी जाती है क्या वह सहायता पूरी तरह 

से उन पर खर्च होती है या नहीं होती | अगर यह सहायता पूरी तरह से प्रदान की जाती है तो क्या पक्ति के 

आखिर मे खडे हुए उस व्यक्ति तक यह सहायता पहुंच पाती है ? समिति इस बात की सरक्षक है और समिति 

का मुख्य ध्येय यही है कि एट्रोसिटी मे सरकार की जो भी नीतिया हैं उन्हे ठीक ढग से लागू करे | जैसा कि
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मैंने अभी आपको बताया कि आपके द्वारा दिये गये सभी जवाब रिकॉर्ड होते हैं और रिपोर्ट बनती है] अगर ये 
जवाब झूठे बनावटी या गलत तथ्य दिये गये हैं तो उसके लिए सबधित अधिकारी दी जिम्मेदार होगा जिसका 
जवाब भी उसी के पास होगा। आपके जिला कार्यालय सिरसा मे आज समिति ने सबधित विषयों का अवलोकन 
व निरीक्षण करने के लिए यह मीटिंग रखी है। इसमे आप सार्थक ढंग से जवाब दे तथा भविष्य मे ऐसे कार्य 
करे जिससे वचित वर्ग के लोग लाभ उठा सके। धन्यवाद | मैं आप सभी के साथ एक बात और साझा करना 
चाहता हू कि जब मैं नेशनल कमीशन फॉर शिडयूल्ड कॉस्ट मे था उस समय मैं सिरसा में वर्ष 2015 मे आया 
था। उन बातो को लगभग 8 साल हो गये हैं| वो सारी की सारी बाते मुझे यहा आकर याद आ गई कि उस 
समय के ऑफिसर्ज ने सभी विषयो का बहुत ही अच्छा जवाब दिया | उस समय वे सभी ऑफिसर्ज अपने-अपने 
विषयों की पूरी तैयारी करके आये & | नेशनल कमीशन तो पॉवरफुल होता है। उसको ज्यूडिशियरी पॉवर्ज भी 
होती हैं। वो सारे देश को चलाते हैं। उस समय ऑफिसर्ज ने बहुत अच्छा जवाब दिया। मैं इस बात से भी 
सैटीशफाई था कि वे सभी अधिकारी पूरी तैयारी करके आये थे। आज जो हमारी विधान सभा की कमेटी की 
मीटिंग है इसमे भी मे यही आशा लेकर आया हू कि सिरसा जिले के सम्बन्ध मे जो आप सभी अधिकारियों का 
जवाब होगा वो अर्थपूर्ण होगा। 

श्री पार्थ गुप्ता सर आपकी बात पूरी तरह से सही है। हम सभी अधिकारियों की यही कोशिश होगी कि आपके 
द्वारा पूछे गये सभी सवालो का सही और अर्थपूर्ण जवाब दिया जाये । 
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OBSERVATIONS AND RECOMMENDATIONS OF THE COMMITTEE 

(ATROCITIES CAUSED AND COMPENSATION GIVEN THEREIN) 

(डा, Arpit Jam, Supermtendent of Police) 

During the discussion upon the matter of atrocities the Commuttee surprised that to avoid the 
date of deltvery of the required documents 1 e copies of FIR/challan/decision of court, the preseribed 
proforma has been amended 85 per switability and 1t has been mentioned that the required documents 
have been provided to the District Welfare Officer ‘By प्रशात On the observation of the Commuttee 
the SP could not shown the relevant record with date of delivery of documents as well 85 could not 
reply thereupon satisfacterily Even that the nodal officer who was also available could not shown फिट 
such record On asking the question to the District Welfare Officer he replied that फिट police department 
15 npt providing the required documents to पाता regularly in tume therefore the delay ता disbursing the 
payment of the compensation 18 being caused but the Superintendent of Police and nodal officer could 
not reply thereupon authenticately with relevant record पा this regard The Commuttee further observed 
that once फिट Nodal Officer has been appointed specifically for providing फिट above requirement 
documents 10 the District Welfare Officer and such documents are not providing 1n time 1n एएट sparit 
then the Nodal Officer 15 responsible for causing the delay 10 supplymg such documents On such delay 
at the part of the Nodal Officer the Distnct Welfare Officer 18 unable to deliver the benefit 10 the 
aggneved person of the Scheduled Castes Categortes Resultantly the aggnieved persons of Scheduled 
Castes categories are deprnving from (एटा benefits for which they are entitled as per relevant 
guidelines/mstructions एव the Government Therefore the Commuttee was not satisfied with the reply 
of the Superintendent of Police Sirsa as the reply was not furnished as per preseribed proforma and 
not mentioned the date of delivery of the required documents 16. copies of FIR/challan/decision of 
court to the District Welfare Officer The Commuttee tock a serwous note thereupen and directed to the 

Superimtendent of Police to look into the matter minutely and furmsh the fresh reply keeping प्रा view 
of the prescribed proforma by mentiontng the date of delivery of documents to the Distnct Welfare 
Officer Sirsa within 15 days positively The Commutice also directed to submut the itst of cases in 
which delay पा supplymg of the required document to the District Welfare Officer has been caused 
The Comnuttee further directed to 1ssue standing orders to the Nodal Officer for providing the copies 
of FIR/challan and decision of the Court to the District Welfare Officer within a week posttively The 
Committee also decided that the Supermtendent of Police Surse will be orally re examined m the 
subsequent meetmgs of the Commuttee at Chandigarh 50 that the fresh reply may be discussed पा detasl 

Thereafter while giving observation upon the matter the Commuttee directed 10 the Officer 
of the Commuttee to refer the matter to the Director General of Police Haryana by making a request to 
1ssue the directions to all the Supenntendents of Police posted at District Headquarters to furmish the 
required documents 1 e copies of FIR/Challans and attested copies of the decisions of the Courts to the 
District Welfare Officer immediately to avoid घाट delay 1 considenng the cases of compensation/relief 
पा the matters of the atracities 

In comphance of the observation/recommendations of the Commuttee such matter has been 
referred to the Director General of Police vide letter dated 25 01 2023 by explaming the brief facts in 

this regard
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Now the Superintendent of Police furnished the reply which 1s reproduced as under 

दिनाक 15122022 को होने वाली मिटिग हरीयाणा विधानसभा की अनुसूचित जातिध्जनजाति एवम पिछड़े वर्ग 
कल्याण कमेटी की मिटिग के सम्बन्ध में | 
() अनुसूचित जाति एवम अनुसूचित जनजाति निवारण अधिनियम के अतर्गत प्राप्त होने वाली शिकायतों 

पर अविलम्ब अभियोग अकित करके अभियोगो को अनुसधान राजपत्रितध्ठप पुलिस अधीक्षक श्रणी के 
अधिकारी के द्वारा किया जा रहा है | 

() अनुसूचित जाति एवम अनुसूचित जनजाति निवारण अधिनियम के अतर्गत दर्ज अभियोगो की प्रथम 
सूचना रिपोर्ट SR धारा 173 Crpe (चालान) की प्रतिया जिला कल्याण अधिकारी सिरसा को उपलब्ध 
करवाई जा रही है तथा माननीय अदालत के निर्णयर्फसल की प्रति जिला कल्याण अधिकारी सिरसा 
द्वारा माननीय अदलात से हासिल की जा रही है | 

दे
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Statement(x) 

Statement showing case registered under different nature of Atroctties on SC from 
the 01 06 2010 to till date 

fi Nature of offence caused W H 2012 थे 2014 थे 2016 (2017 [2018 (2019 |2020 [2021 {2022 |Remarks 
No |against SCs categonas by 

showing the under 
Section/Act छठ 

.SCISTAct m 07 mmfl 20 mgmmmflm 

Total registered case year 2010 (01 06 2010) 05 

Put in Court 04 

CAN 01 

Total registered case year (2011) 07 

Put जा Court 05 

CAN 02 

Total registered case year (2012) 12 

Put फ Court 10 

CAN 02 

Total registered case year (2013) 36 

Put 1n Court 22 

CAN—I14 

Total registered case year (2014) 26 

Putin Court 18 

CAN 07 

Remove 01 

Total registered case year (2015) 20 

Putn Court 14 

CAN 06 

Total registered case year (2016) 14 

Put m Court 08 

CAN 06 

Total registered case year (2017) 22 

Put m Court 16 

CAN 06 

Total registered case year (2018) 32 

Put पा Court 22 

CAN 10 



10 

11 

12 

13 

Total registered case year (2019) 60 

Put m Court 41 

CAN 19 

Total registered case year (2020) 48 

Putin Court 28 

CAN 20 

Total registered ८856 year (2021) 48 

Put का Court 26 

CAN 22 

Total reg stered case year (2022) 51 

Put पा Court 19 

CAN 12 

Under Investigation 20 
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Statement(u) 
Statement showing detal of case regstered under different nature of Atrocitzes on SC (with reference to statement 1) and disposed off at फिर level of Police from 01 06 2050 to पी date 
fi Years Natue  of [ No ofcases | No of cases | N0 no  cease | No of cases pending | Remarks No registsred reglstered in which | disposed offclosed | under Investgaton or 

case mmedarge sheat | aftor mvestigation other reason etc. 

' 01062010 ७ | SC/ST Act _ _ _ 
31122010 

E 2011 _ 07 _ o7 

n m _ _ _ _ 

n 2013 _ _ _ 36 

E m _ _ _ 26 

m 2015 _ m _ _ 

7 m _ _ _ _ 

m 2017 _ 22 16 22 

| 9. | 2018 _ _ 22 _ 

“ 2019 | ०... | हा 40 _ = 

n m _ _ 27 _ 

12. | 2021 | 4०... 4. | |... | |... | - 

| 13. 51 _ _ _ k) _ 



Statement Showing detail of cases of Atrocities on the scheduled castes categories 1¢ not allowmng 
Horse riding dunng mamage not ellowing to take water not allowing to get a fodder for animals from 
the farms dispossessed from the own property/ plots/House and matters of the discrimination on castes 
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basis etc and status there on from 01 06 2010 10 हा date 

Statement(u) 

fi Years| Nature of | No of cases | Noof |No of cases |No ofcases| No of |Canwichion |Remarks 
No registered | referredto | cases | mwhichthe | inwhichthe | pending [ rate 

cases Honble | disposed | accused has |accused has| cases 
concemed been been 

court convicted | acquitted 

1| N “ “ “ “ “ “ “ 

Consohidate details from the year 01 06 2010 tll date 

Sr Years | No of FIR No of case m No ए case which No of casesimwiich | No ofcase | Remarks 
No reglstersd which Charge accused has been accused has been pending 

sheet field convicted acquitted 

u 2010 _ _ _ 

u m o7 _ 01 _ 

u 2012 | 12 10 [1}] _ 

4. | 2013 _ 2 04 _ 

n 2014 _ 18 _ _ 

m 2015 0 | 04... | 12... | | 0८... | 

7 2016 | 14 _ _ _ _ 

E 2017 22. | के. | 02 " _ 

m 2018 _ 22 11 1 

“ m _ 41 _ m 

11 । 2020 | [48 | 28 02... | 01 |: | 

2 | | आटा | 4... | 26 Accused died _ 

13 2022 | 51 _ 19 ut20 
CAN 12 

Upon फिट recommendation and observation ए the Commuttee the Supermntendent of Police 
furnssh the reply vide memo dated 07 03 2023 which was placed before the Commuttee पा 15 meeting 
held on dated 10 03 2023 Bemng the reply not furmshed as desired by the Commuttee 85 the requisite 
data has not been provided फिट Commattee was not sahsfied with the contents of the reply The 
Commuttee decided that such marter will be take up ता the subsequent meetings 

W
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(Compensation 10 the matters of atrocities) 

छाल Rakesh Kumar, District Welfare Officer 

The Commuitee was almost satisfied with the repiies of the District Welfare Officer as the 

pendency एव compensation in the matters of atrocities wasnot at the part of the Distnict Welfare Officer 

85 the same was due to not providing the requisite documents by the office of Superintendent of Police 

However by giving the observation/recommendations the Commuttee directed him to submut फिट 

following information to the Commuittee within 15 days positvely so that the same may be reconsidered 

पा फिट subsequent meetirgs 

1 The report of 119 cases by explaming the number of cases 1n which complaint hostiles 

and number of having saction 3 cases 85 well as detail of compensation granted/not 

granted et. 

n To maintain the record n respect of the matter of compensation पा the cases of atrocities 

by mentionng the date of recerving the documents either from the Pohce Department or 

District Aftorney etc by taking the necessary action mmmediately keepmg i view of the 

relevant nstructions and subnut the report (0 फिट Commuttee ता this regard 

m To submt फिट fresh reply of the pending cases 1 which the compensatior/relief granted 

on recerving of the documents from the Police Department/District Attorney 

(Mukhys Mantr1 Vivah Shagun Yoyana) 

In respect of tke matter of Mukhya Mantn VivahShagun Yojana the Commnttee was satisfied 

upon the facthity/benefits provided to the eligible persons However upon the observaiion of the 

Comuuttee the District Welfare Officer has been directed to supply फिट hst of rejected cases by 

explaming the reason in this regard 

The District Welfare Officer supply the reply of the above observations vide memo dated 

23 02 2023 and the same was placed before the Commuttee m 1ts meeting held on dated 10 03 2023 

The Commuttee noted the contents of the reply and sansfied therewith The Commuttee decided to drop 

the matter The above reply has been reproduced 85 under
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RATE OF CONVICTION 

(Smt Poonam Verma, Distnct Attorney) 

Durmg the discussion the Commuttee also asked the various questions upon the rate of 
conviction and she could not satisfied to फिट Commuttee 85 the rate of conviction 15 very low The 
Dustrict Attorney could not explam the road map before the Commuttee for mproving the rate of 
convichion The Comnuttee took serious note upon the replies of the District Aftorney and directed her 
to furmsh fresh reply as well also directed the Officer of the Commuttee to summeon the said District 
Attorney Sirsa to appear before the Commuttee m the subsequent meeting for discussion agamn upon 
the fresh reply 

While giving the observation/recommendations the Commuttee also directed to the Officer of 
फिट Commttee to refer the matter to the Director Prosecution by askmg to 1ssue directions fo all the 
District Attorneys posted at District Courts to provide the attested copy of the decision of Hon ble 
Courts पा the matter of atrocities to the District Welfare Officer at the earliest so that फिट 
rehef/compensation be delivered to the aggrieved persons 1n time and true spirit The Commuttee further 
recommended that the delay caused at any part will not be tolerated ता future 

In compliance of the above observation/recommendations of the Committee such matter has 
been referred to the Director Prosecution vide letter dated 25 01 2023 by explamning the brief facts पा 
this regard The District Attorney also furnish the fresh reply vide memo dated 03 02 2023 keeping i 
view of the above observation of the Commuttee and such reply was placed before the Commuttee 1n its 
meeting held on dated 11 02 2023 and being the matter has already been referred to the Director 
Prosecution the Commuttee decided to take up the matter of lowest rate of conviction ता the state m the 
subsequent meetings The above reply has been reproduced as under 
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(Shr Sanjay Joen, Director & आप Rajesh Kumar, DDPO, 

Development and Panchayat Department) 

While discussmg फिट reply turnished vide memo dated 08 122022 upon the matter of the 
Development and Panchayats Department relating to the allotment of 100 sq yard plots to फिट people 
belonging to the Scheduled Castes and Backward Classes categones फिट Deputy Commussioner and 
officer of the Development and Panchayat Department could not reply satisfactonly upon the 
observations एव the Commuttee specifically upon the 1008 plots & 999 plots for which the possession 
could not be delivered 10 the beneficiaries due to court cases and not availability of land m villages 
The Commuttee directed to फिट Deputy Commussioner (0 review the relevant Court cases with the 
District Attorney as well 85 also directed to the Director of the Development and Panchayat Department 
to submit the criteria of allotment of 999 plots which have been allotted without having land alongwith 
the detail of beneficiaries The Commuttee further observed that number of plots which have been 
allotted (0 the ndigent persons have been dispossessed by illegally re occupied by the blusterer 
peoples (Dabangg) The Commuttee also directed to consider the eligible apphications which have been 
recerved ता the year of 2008 and allotted the plots to them The Director ensured to the Commuttee that 
after verifymg the report the available information will एड furmshed to the Commuttce Thereafter the 
Commuttee also suggested that a scheme लि plots 1s applicable in the constituency of Ishrana 1s required 
to be examined which may be successful and ते so the same may be placed n the Vidhan Sabha The 
Drrector of the Department ensured to the Commttee that after venifymg फिट relevant record the detail 
note will एड furmished before the Commuttee 

However the Commuttee was not satisfied with the reply and directed to the Director 
Development and Panchayats Department Haryana Deputy Commissioner & DDPO Sir<a to submt 
the fresh reply keeping m view of फिट observations of the Commuttee as well as contents of the 
proceeding of the meeting within a period of 15 days positively The department only furmshed the 
information vide memo dated 16 01 2023 m respect of dispossessed from plots by the Dabangg 

people which 15 shown ml 

Upon the observation of the Committee the Director General Development and Panchayat 
Department supply the pomt साइट mformation/reply vide memo dated 21 02 2023 which was placed 
before the Commuttee 1n 1ts meeting held on dated 10 03 2023 The Commuttee could not examme the 

matter minutely being shortage of time and decided that such matter will be take up m the subsequent 

meetings The above replhies dated 08 12 2022 & 21 02 2023 has been reproduced as under 
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(छा Babu Lal, Deputy Director, Agriculture) 
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While discussion upon the reply furnished by the Agnculture Department the Deputy Director 
Agnculture could not reply satisfactonly upon the various observation of the Committee While giving 
the observation/recommendations the Committee make the following observations during proceeding 
of the meeting 

1 The reply एव the department was not found satisfactory/ accurate 

1 Some farmers have been grven double and triple benefits under फिट scheme of Sy\M & 
CRM 

m There 15 very less number of farmers of the SC and BC categories have been benefited 
by the department 

I\ Number of beneficiaries are decreasing since 2017 2018 to 2020 2021 

Keeping m view of फिट observations the Commuttee took a serrous note पा this regard and 
directed to the Deputy Director Agriculture to submit the fresh reply within a period of 15 days 
positively m this regard alongwith date wise and place wise report having detail of utilization of 

budget/fund and their photos 1n respect of the organization of demonstration plots Kissan melas 
farmers awareness/training camps seminars and kissangosth etc 

Upon the observation of the Commaittee the Deputy Director Agniculture supply the reply vide 

memo dated 24 02 2023 which was placed before the Committee m 1ts mesting held on dated 

10 03 2023 The Commuttee noted the contents and the Commuttee was satisfied ना the reply फिट 
said reply has been reproduced as under 

Sr 
No 
m Reply 

. The reply of the depariment was not 

found satrsfactory/accurate 

The relevant fact has been reconsidered and re-examined 
rinutely and reply has been re prepared 

Some farmers have been given double 
and tnple benefits under the scheme of 
SMAM & CRM Scheme 

Accarding to scheme subsidy disbursal 18 done for 018 farmer 
implement/CHC पा both schemes ॥ CRM Scheme Custom Hinng 
Cenfre bill upto Rs 400000/ are disbursed by DDA & Bills upto 
Rs 800000/ are disbursed under SMAM Scheme Thats why in 

st provided to commuttee Farmer's name has been repeatad 

There 15 very less number of farmers of 

the 50 and BC categories have been 
benefited by the depariment 

Mostly Scheduled caste farmer are landless and they are doing 
farmingon tenant basis So less no of farmers take interest i 
substdy of agriculture schemes Department 1s doing every effort 

to make aware each and every farmers regarding departmental 

schemes 

Number of beneficianes are decreasmg 
since 2017 2018 to 2020 2021 

SC Farmers are small farmers having very less land holding 
That's why they do not own personal tractor for there field works 
As fractor 15 essential ehgibility for implements substdy 50 they 

do not apply for subsidy under vanious schemes But SC farmers 
who have there own tractors and appled for subsidy on pertal as 

per elgibility all get benefitted under the schemes 

" 

A
 

FA
l 
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e
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oy 

A Soil Testing Lab Report 

Details of Budget of Schedules caste component plan utilized/not utilized upon the central/state share 
schemes for the schedules casts category durmg the year 2017 18 2018 19 2019 20 2020 21 

425 

Title of cenrall year Components | Budget Budget Budgst Critzna to cakculate Remaris 
state share obact allotted Utikzed Unutillized the expenditure and 
schemes uttized the budget 

Soll Health 2017 Nill " “ “ 
Card Schemes 2018 
for Schedules 
caste farmers 

2018-19 Traming “ बिक | 1. 

2019 20 Tranmng 10000 - 10000 Budget Surrender 
Rs 10000 

w 21 Traming 84000 7284 6716 Budget Surrender 
Rs 6718 

Subsidies 47000 47000 n 

Details of Budget of Schedules caste component plan utthzed/not utilized upon the central/state share 
schemes for the schedules casts category during the year 2017 18 2018 19 2019 20 2020 21 

Title Of i Nameof [No of Budget |Budget |Budget |Cntenato caloulate the expenddure |Remarks 
Central/ the Actvitesarg [Alotted |Utilized |Unublized jand ublzed the budgst 
State Share Aw reness |anzed 
Schemes Actites 

501 Health |2020 |Demonstrat|47 47000 47000 . The Demenstration plots organzed |Demonstration रिफंड 
Card 21 |ion Plot on the 98515 of recommendation  |organized on the basis 
Schemes given in the soil health card of the  [of Guidelnes of 
for farmars in selected village Department 

Schedules 
caste Famers |3 84000 |77284 ' 6 Rs.24000 per camp as per guideline | Trainmg Camp organtzed 
farmers Awareness this amount meant or 30 farmers  [on the basis of gurdelnes 

camps out of which 5 SC Category farmers |0 depariment wheremn 85 
should 99 there the detauls of per Soil Health Card 
traiming Is 85 under requiemant  of  soil 

amendment as well as 
deflaency of nutnents 
are to 09 saturated by 
applying micro-nutrients 

Village Total SC 
Farmers |Category 

m m 27 

m _ m 

Rangn Khera |41 25 

Total 11 m 
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(SHRI PARTH GUFPTA, DEPUTY COMMISSIONER) 

Upon the vartous observahons of the Commuttee on the concerned subject matters of the 
meeting alongwith the officers of the concerned department, the Commuitee also directed to the Deputy 
Commusstoner to submut the separate report of all concemed departments relating to the allotment and 
utilization of the budget of the component plans to the Commuttee within 15 days positively Besides 

1t as per observation of the Commuittee फिट following information/replies relatmg to the following 
departments are also requred to supply within 15 days positively so that फिट same may be 

consider/examined 1n the subsequent meetings 

Atrocity/compensation The Committee directed to obtain the fortnightly report from the SP 
& DWO upon the proforma, to keep the record update and to avoid the delay m providng the 
documents 1 e copies of FIR/Challan and deciston of Court by the SP o the DWO so that the matters 
of compensation 1n the cases of atrociites may be speedily disposed एव in true spint 

Mukhya Mantr1 VivahShagunYojana The Comnuttee directed to the Deputy Commussioner 
to submut the reply of the following observations 

1 Whether any person get the benefit upon the fake certificate of SC Category? 

2 Whether the benefit of the SC Category may be given to the general category s boy 
wto married with the girl of SC s Category? 

100 Sq Yard Plots The Commuttee directed to submit the reply upon फिट followmng 
observations 

1 How many beneficiaries have been dispossessed by the blusterer person (Dabangg) from 
the possession of allotted plots? 

2 Out of 1008 cases explain the number of cases प्रा which possession agamn delivered to 

the beneficiaries 

3 To ascertamn the status and latest position of court cases from the District Attorney which 
are pending जा the Hon ble Courts alongwith number of cases पा which the stay order 
passed by the Hon ble Court are existing 

4 In some cases the land 15 available 2 3 KM away from the village and peoples are not 
urteresting for plots thereupon whether such kind of land has been exchanged or not? 

5 The Comnuttee observed that when the land 15 not available then plots can t be allotted 
and the officials are misgunding to the Commuttee 50 enquire the matter of allotiment of 

the plots and submit the report 1 this regard 

6 In the reply 1t has been mentioned that almost ten villages in which land 1s not available 
for plotting Some willages 1n which land may be available but deny to make the allotment 
of plots To cross check the factual position and submit the report 

Agniculiure Department The Commmttee directed to submut the separate report of the 
allotment and utihization of budget under the component plan 

Keeping हा view एव फिट observation of the Commuttee पा respect of the above departments the 
Deputy Comnussioner furmish the consolidate fresh/amended reply of the above departments vide letter 
dated 18 01 2023 at the same was placed before the Commuttee 1n 15 meeting held on dated 02 02 2023 
The Commuttez noted the contents of the reply and decided that once the relevant matter has been 
discussed 1n detail with the concemed officers therefore the Commuttee dectded to drop such reply
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KARNAL 

The Commuittee m 1ts meeting held on dated 15 12 2022 decided to conduct the spot visit at 
district headquarter Karnal on dated 19 01 2023 at 02 00 P M As per schedule the Commuttee conduct 
पट meeting with the concerned officers of the concerned departments upon the prescribed agenda The 
brief summary of the Spot Visit meeting 15 explained as under 

WELCOME BY COMMISSIONER MUNICIPAL CORPORATION 

(Shr1 Ajay Smgh Tomar, Commissioner Municipal Corporation) 

श्री अजय तोमर मैं आज माननीय चेयरपर्सन श्री ईश्वर सिह विधायक तथा चेयरपर्सन 
अनुसूचित जाति अनुसूचित जनजाति एव पिछड़े वर्गों के कल्याण साथ मे उनके मैम्बर श्री 
लक्ष्मण नापा जी श्री राजेश नागर जी श्रीमती रेनू बाला जी श्री शीशपाल सिह श्री राम करण 
जी और श्री धर्मपाल गोदर जी का स्वागत करता हू। इसके साथ-साथ मै आज की मीटिंग मे 
उपस्थित सभी विभागों के अधिकारीगणो का भी स्वागत करता हू] 

मै माननीय चेयरपर्सन महोदय से रिक्वैस्ट करूंगा कि आज की मीटिंग को सुचारू रूप 
से चलाने के लिए अनुमोदन करे | 

INTRODUCTION OF THE COMMITTEE 

Shri Kanwar Singh Officers first of all 1 would hike to mtroduce the Hon ble Chairperson 
and Members of the Committee Shri Ishwar Smgh MLA, Chairperson of the Committee Shn 
Lakshman Napa MLA Shr1 Rajesh Nagar MLA Smt Renu Bala MLA पा Shishpal Singh MEA 
तप Ram Karan MLA and अपार Dharam Pal Gonder MLA घाट Members of the Commuttee Myself1s 
Kanwar Smgh Under Secretary as officer of the Commuttee and other officer/officials associated with 
the Commuttee are also present here Now Hon ble Chairperson of the Commritee will proceed the 
matter and ask the questions to the concerned officers and I would like to requsst to all the officers 
present ॥ the meeting please give reply thereupon seriously as per the facts and record and I beg to 
request the Hon ble Chairperson of the Commuttee to mitiate the proceedings of the meeting एव the 
Commuttee 

ADDRESSED OF CHAIRPERSON 
चेयरपर्सन मै सबसे पहले आज की मीटिंग मे उपस्थित सबधघित सभी विभागीय 

अधिकारियों का मिनी सचिवालय करनाल के समिति कक्ष मे पहुचने पर हार्दिक स्वागत करता 
ड हमारी आज की मीटिंग अनुसूचित जाति अनुसूचित जनजाति और पिछड़े वर्ग के कल्याण 

लेकर है। हरियाणा विधान सभा म॑ यह समिति माननीय अध्यक्ष महोदय द्वारा गठित की गई 
है। समिति का उद्देश्य अनुसूचित जाति अनुसूचित जनजाति और पिछडे वर्ग आदि के कल्याण 
के लिए प्रदेश मे जितनी भी योजनाएं परियोजनाए,/स्कीम्ज सैटर गवर्नमैट और स्टेट गवर्नमिंट 
की हैं उनकी पूरी जानकारी धरातल पर हो और वे धरातल पर लागू हो। समिति की इस तरह 
की भीटिग की प्रोसीडिग्ज लिखित रूम मे तैयार होती है क्योकि हमारे विधान सभा से आये हुए 
रिपोर्ट्ज इस मीटिंग की प्रोसीडिग्ज तैयार करते है। जो भी विभागीय अधिकारी प्रश्नो का उत्तर 
देगे वही शब्द प्रोसीडिग्ज का पार्ट होगे इसलिए सभी विभागीय अधिकारियों से रिक्वैस्ट है कि 
कोई भी ऐसा विषय न हो जिसका कोई आधार न हो और वह तथ्यो,/ रिकॉर्ड से अलग हो | 
कोई भी ऐसी जानकारी समिति के समक्ष प्रस्तुत न की जाये जिसका कोई आधार न हो। मैं 

i 
we
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विभागीय अधिकारियों को यह भी बताना चाहता हू कि इस मीटिंग की प्रोसीडिग्ज समिति की 

रिपोर्ट बनकर विधान समा में प्रस्तुत होती है। समिति की बकायदा तौर पर रिपोर्ट तैयार होती 
है और वह विधान सभा द्वारा पास की जाती है। सभी माननीय सदस्यगण समिति की इस 
रिपोर्ट को पढ़ते हैं। मैं यह बात इसलिए कह रहा हू क्योकि कुछ विभागीय अधिकारी पहली 
बार मीटिंग में उपस्थित हुए होगे। विभागीय अधिकारियों को जिस चीज का कोई ज्ञान नहीं या 
फिर तथ्यो से परे हैं उन तथ्यों को समिति के समक्ष प्रस्तुत ना करे। जैसा कि मैंने पहले कहा 
कि आज की मीटिंग मे हरियाणा विधान सभा से आये हुए रिपोर्टर्ज द्वारा एक-एक शब्द रिकॉर्ड 
किया जायेगा। माननीय अध्यक्ष महोदय ने हरियाणा विधान सभा में कई समितिया गठित की हैं 
जो अपने-अपने विषयों को निर्धारित करती है और सबधित विभागों के साथ प्रस्तावित एजेडे 
पर विचार विमर्श करती है। इसी तरह हमारी यह समिति भी अनुसूचित जातियों जन जातियों 
तथा पिछडे वर्गों के उत्थान के लिए समय-समय पर सरकार के विभागों के साथ विचार-विमर्श 
करते हुए इन जनजातियों को मिलने वाली सरकारी सुविधाओ का अवलोकन व निरीक्षण करती 
है ताकि इन सुविधाओ का लाभ जरूरतमद लोगो को सम्पूर्ण रूप से तथा समय पर मिल सके 
जिससे वे अपने जीवन मे सुधार कर सके। 

हमारी इस समिति का सबध विधानपालिका से है जिसका मुखिया विधान सभा का अध्यक्ष 
होता है। विधानपालिका की यह बहुत बडी जिम्मेवारी है कि वह सविधान की मर्यादाओ मे रहते 
हुए जमता व राज्य के हितो से सबधित कानून पास करवाये और साथ हीं साथ यह भी 
जिम्मेवारी बनती हैं कि कार्यपालिका द्वारा किए गए कार्यों का अवलोकन व निरीक्षण समय-समय 
पर करे ताकि कार्यपालिका विधानपालिका द्वारा पास किए गए कानूनों के अनुसार ही कार्य 

। 
इसी को मद्देनजर रखते हुए हमारी इस समिति ने सबधित विषयों का अवलोकन व 

निरीक्षण करने क लिए आपके जिला कार्यालय करनाल पर आज 'की यह मीटिंग रखी गई है। 
उम्मीद है कि आप सभी अधिकारीगण अपने-अपने विषयों पर गभीरता से अपनी कार्यप्रणाली के 
बारे मे समिति द्वारा पूछे गये सवालातों का जवाब देगे तथा उपरोक्त वर्गों को दी जा रही 
सरकारी सुविधाओ के बारे मे समिति को अवगत करवायेंगे। यह हमारा आज का एजेडा है।
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Recommendation and Observation of the Comnuttee upon the proceedng 

(Shri Sanyay Joon, Director General & Shri Ragbir जाए, DDPO, 

Development and Panchayat Department) 

While considering the reply of the department, the Comnmttee observed that the 
contents/information supphed by the Director General Development and Panchayats Department vide 
Memo No DFA-4 2022/5353, dated 16012023 and informaton supplied by the Deputy 
Commussioner Karnal vide Memo No P C 2/2021/8241 dated 14-12 2021 are contradictory with each 
other Secondly the information relatng to the court cases was not found correct Moreover DDPO 
could not replied satisfactorily as he was not fully prepared upon the concerned matter The Commuttee 
took a serious note and directed to the DDPO to explam his position पा this regard by resubmut the 

mformation within 15 days after verifymng the record The Commuitee also directed to the Director 
General Development and Panchayats Department to submit information upen the observations of the 
Commuttee as well 85 also submit the information 1n respect of reservation policy of allotment of the 
plots The Director General of फिट department directed (0 the DDPO to take agenda of the Comrttee 
of Haryana Vidhan Sabha Secretary 01 future and also assured to the Commrttee that consolidate 
mformation upon the observations of the Hon ble Commuttee will be supplied at the earliest 

The Committee 15 disappointed to note that till फिट finahzation of the present report the 
department have not supply the requisite reply/information 

(The relevant reply are explmned herewith)
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ATROCITIES CAUSED AND COMPENSATION GIVEN THEREIN 

(Shr1 Ganga Ram Puma, Superintendent of Police) 

Durning the discussion upon the matter of atrocities the Commuttee observed that the information 
of Supenntendent of Police 1s similar with the Sirsa 8 Superintendent of Police information and 1t 15 
likewise SP s Sirsa information, the information has been provided by hand Besides it the Commuttee 
also took a serious not upon the information which has been supplied on dated 5 1 2023 85 well 85 
about 126 cases which were cancelled before 2 11 years ago but the information have been supplied to 
the District Welfare Officer on 21 09 2021 The Commitee was very surprised upon such activities of 

Police Department and took a serious note 1n this regard and directed to the Superintendent of Police 

Karnal to look प्रा the matter serously and submut fresh reply by mentiomng the date i which the 

documents were supphed to the District Welfare Officer The Commuttee further observed that due to 

non supply of requistte documents to the District Welfare Officer m time the vichm persons have been 
deprived from the compensation पा this regard 

The Supenntendent of Police Karnal assured to the Commuttee that he will conduct the meeting 

with the District Welfare Officer and after venfying the entire record fresh and corrected reply will be 

supplied to the Commuttee प्रा due course of time within 15 days 

The Supenntendent of Police furnish the fresh reply vide memo dated 16 02 2023 which was 

placed before the Commuittee i 1ts meeting held on dated 10 03 2023 After noted the contents the 

Commuttee was not satisfied 85 the observation of the Commuttee was not meet out therem therefore 

the Commitee decided to take up the matter i the subsequent meetmgs The above reply 1s reproduced 

as under 
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(Smt Krishna, District Welfare Officer) 

(Compensation in the matters of atrocities & Mukhya Mantn Vivah Shagun Yojana) 

The Committee was almost satisfied with the rephes of the D stnict Welfare Officer as the 
pendency of compensation 1n the matter of District Welfare Officer Karnal m respect of compensation 
and Mukhya Mantr1 Vivah Shagun Yojana are concerned almost the Commuttee was satisfied with 
the reply given by the department because the District Welfare Officer was succeeded to convince to 
the Comnuttee upon the pending cases by stating that due to not providing the documents by the office 
of the Supermtendent of Police the rehief could not be delivered tc the aggrieved persons The 
Committee agreed with the con.2ntion of the District Welfare Officer and directed to re-conduct the 

meetmng with the Deputy Commussioner and Superintendent of Police Karnal and submit the reply 
after venfying the record and made the payment of the compensation 1n the pending cases by clearing 
the backlog at the earltest The Commuttee also directed to submit the fresh reply पा respect of the 
pending cases within 15 days so that the same may be copsidered m the subsequent meetings The 
District Welfare Officer furmsh फिट reply vide memo dated 09 03 2023 by mtimating that the record 
relating to the matter of atrocities and Mukhya Mantrt Vivah Shagun Yojana have been venfied and 
same are found correct The said mformation was placed before the Commuttee 1 1ts meeting held on 
dated 10 03 2023 and the Commuttes was satished with the reply The consolidate reply furnish by the 
District Welfare Officer vide memo dated 16 01 2023 1s reproduced 85 under
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RATE OF CONVICTION 

(@r Panka), District Attorney) 

Duting the discussion upon the matter of rate of convichion the Commuttee rassed varous 

observations upon the reply of the District Attorney Karnal as well 85 the reply of the Supermtendent 

of Police Kamal The Commuttee surprised that both the rephes were contradictory to each other 1t 

shows that before prepanng फिट reply no jont meeting has been conducted to verify the record The 

Commuttee also took a serious note upon the calculation of the rate of conviction by District Atterney 

which 15 extremely wrong and upon फिट observation 17 thas regard he could not replied satisfactorily 

to फिट Commuttee On the question of the Committee प्रा respect of improvement 1n the rate एव conviction 

the District Attomey agamn could not reply satisfactonly to फिट Commuttee Thereafier the Commuttee 

directed to submut fresh reply as well as directed to the officer of the Commuttee to summon the D A 

1n the subsequent meetngs at Chandigarh so that the fresh reply may be considered 1 the meeting 

Upon the observation and recommendation of the Commuttee the District Attormey furnish the 

reply vide letter dated 27 02 2023 and the same was placed before फिट Commuttee m 1ts meeting held 

on dated 10 03 2023 Being the rate of conviction calcnlated wrongly the Commuttee not satisfied with 

the reply and decided to take up the matter in the subsequent meetings The above reply 1s reproduced 

as under 
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(Shr1 A P Dabas Deputy Director, Agriculture) 

While discussion upon the matter of Agriculture Department, the Commuttee asked the various 
questions to the Deputy Director Agnculture Department upon hus reply but he could not be rephed 
satisfactonly and the Commuttee took a serous note upon the information as the same was not provided 
85 per the prescribed proforma The Commuttee also cbserved that the Deputy Director has changed the 
proforma 85 per his own surtability and submutted the mformation पा the casual menner The Committee 
further abserved that information furnished by the Deputy Director Agriculture and Farmers Welfare 
Department 15 extremely worst The Commuttee noticed that nerther the detail of beneficianies nor the 
detals of budget have been explamed If something explained no detail of utilization of such budget 
has been given Besides 1t no any benefit was given to the Scheduled Castes and Backward Classes 
categories After considered the reply the Commuttee observed that the DDA only submitted unwanted 
mformation which 15 not considerable for the Commuttee The officer also could not explam the 
utihization of the budget 

The Committee took a serious note and directed the officer of the Commuttee to refer the 
matter (0 the Addihonal Chief Secretary to Government Haryana Agriculture and Farmers Welfares 
Department and 07 directing to submut fresh reply along with the detail of beneficiaries allotment of 
budget and utilization upon the matter of 5071 testing 

Thereafter the Commttee also directed to officer of the Commuttee to summon the Additional 
Chief Secretary to Government Haryana Director General Assistant Agriculture Engineer Dy 
Director Agriculture and Farmers Welfare Department for oral examnation in the subsequent meetmgs 
after recerving the reply on the observations of the Commuttee 

The Deputy Director Agnculture furmsh the fresh reply vide memo dated 28 01 2023 upon 
the observation of the Commuttee and the same was placed before the Commuttee का 1ts meeting held 
on dated 10 02 2023 and almost the Commuttee was satisfied with the reply Bemg huge reply could 
not 06 inserted the consolidate statement of reply dated 28 01 2023 15 reproduced as under
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Due to shortage of ime फिट Commuttee could not take up the matter of Pradhan Mantri Awas 
Yojana Urban and Rural and decided that the same will be taken up पा the subsequent meetings of 
the Commuttee Bemg huge reply could not be mserted the consolidate statement of replies 10 respect 
of Pradhan Mantr1 Awas Yojana Gramin & Urban furnished by the Chief Executive Officer & the 
Additional Commussiener vide memo dated 05 01 2023 & 16 01 2023 respectively are reproduced 85 
under 

District नाइट & year wise consolidate statement from the year 2016 till date, ता respect of facility 
of the Awas provided to the famihies relating to Scheduled Castes category under the Pradhan 

478 

(PRADHAN MANTRI AWAS YOJANA, (GRAMIN & URBAN) 

Mantn Awas Yoyna Gramn 15 as under - 

Sr No Year No of Target of Target of No of SC 

applications houses given houses famlies 
recetved by the achieved bv assisted 

Government the 

Department 

— 2016 17 From SECC 929 929 426 

2 2017 18 Data 719 719 359 

3 2020 21 12 12 

4 2021 22 Awas Plus 1047 1028 633 

Total 2707 26838 1418 

castes scheduled fribes and backward classes 

Progress Report ot Pardhan Mantr1 Awas Yoyna Urban for the beneficianies comes under Scheduled 

SrNo Name of ULB Total No of Total SC/ST Beneficianies given to 

Beneficianes Beneficianes SC/ST 

_ Karnal 2134 “ 247 

2 Assandh 534 238 85 

3 Gharaunda 658 140 51 

— Indrt 342 179 56 

5 Nilokhen 168 70 20 

n Nissing 252 144 51 

7 Taraon 661 233 123 

4749 1664 633 

I'd
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(SHRI ANISH YADAYV, DEPUTY COMMISSIONER) 

Upon the various observations of the Commuttee on the subject matters which have been 
discussed during the spot visit the Commuttee directed to the Deputy Commussioner Karnal to conduct 
the meeting with all the officers of the concerned departments upon the observations of the Commuttee 
and submut the detailed consolidate reply The D C also assured to the Commnttee that che prompt 
action will be taken upon the observations of the Commuttee आएं after discussing the matter with the 
concerned officers the requsite reply will be furmished to the Commuttee पा due course of ime 

The Commuttee was disappointed to note that एव the finahzation of फिट present report the Deputy 
Commusstoner not furnish the requisite reply/information
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The appomtment of Law Officers 1¢ Additional Advocate General, Deputy Advocate 

General and Assistant Advocate General in the office of Advocate General Haryana on contract 

basis without providing the reservatton to the reserved categories 

The previous Commuttee (2019 2020) held the meeting on dated 11 12 2019 and took a suo 

moto cogmizance on the advertisement published in the various news papers on dated 04 12 2019 for 

appomtment of Law Officers 16. Additional Advocate Genera] Deputy Advocate General and 

Assistant Advocate General on contract basis without providing the reservation/representation to the 

reserved categores m the office of Advocate General Haryana On the recommendations एव the 

Commuttee conveyed vide letter dated 06 01 2020 the Advocate General Haryana & Additional Chief 

Secretary to Govt Haryana Admumstration & Justice Department Haryana supplied the comments/ 

reply vide memo dated 16 122019 After consider the above reply and conduct the oral examination 

of the said officers the previous Comnuttee decided to refer the matter to फिट Govt for implement the 

recommendation of the Committee to provide the proper representation to फिट reserved categones पा 

the appointment of Lew Officers m the Ofo Advocate General Haryana The Commuttee was 

disappointed to note that till the f nahzation/present the 437 44 & 45% reports nether the meeting was 

fixed by the office of Hon ble Chief Minister nor frntful/positive response was recerved from the 

concerned department However as the matter was under फिट preview of the Govermnment the 

Committee decided to consider the matter 1 the subsequent meetings 

The 45 report of the previoas Commuttee was forwarded to the Advocate General Haryana 

& Additional Chief Secretary to Government Haryana Admimstration of Justice Department Haryana 

vide letter dated 24 03 2022 with the request to mtimate the latest position पा respect of appoin‘ment 

of Law Officers पा the office of Advocate General Haryana On the recommendation of the Commuttee 

contamed प्रा its 45" report, the Advocate General Haryana submt फिट detail replv vide memo dated 

04 04 2022 

Such reply was placed before the present Commuitee in its meeting held on dated 18 05 2022 

and after exammne the reply the Commuttee recommended that the Government have to consider the 

matter of amendment for providmmg the representation to the reserved categories as per the policy of 

reservation as provided 1n the other recruitment of the State Government The Commuttee also directed 

to the officer of the Commuttee to refer the matter to the Government but before took the action 

thereupon 8 meeting with the Hon ble Chief Mumster was held at C M residence on dated 01 06 2022 

for asking फिट thanks to the Hon ble Chief Mimister and Education Minster on providing the Smart 

Phone/Tabs to the students by exceeding the recommendation of the Commuttee During such meeting 

the Comimittee raised the such 1ssue of appomtment of Law Officers m the office एव Advocate General 

Haryana and requested to the Hon ble Chief Mimster to implement the reservation in the appointment 

of Additzonal Advocate General, Deputy Advocate General & Assistant Advocate General पा the office 

of Advocate General Haryana The Hon ble Cuef Mimster repited that in the Hon ble High Court and 

Supreme Court there are so many mportant cases are pending for which the quality Advocates to 

defend the  ersion of the Government are required and to maintam the quality फिट reservation policy 

can not be mplemented m such appointments The Hon ble Cluef Mimister further stated that 1f the 

Advocate belonging to the reserved categories having quahty and ability to proceed the htigation 

relating to the Government he/she will also be consider m the appomtment of Additional Advocate 

General Deputy Advocate General & Assistant Advecate General i the office of Advocate General 

Haryana 
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Moreover the Hon ble Chief Minister no* acceded the recommendation of फिट Commuttee 
Now फिट matter was again placed before the Commuttee पा 1ts meeting held on dated 17 08 2022 गाते 
after discuss the एल the Commuttee was agreed with the contention of the Hon ble Chief Mimister 
and satisfied therewrth therefore the Commuttee dectded to not proceed the matter further resultantly 
the matter be treated as drop
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Instructions No 22/133/2013 1 GS पा, dated 4 May 2018 of फिट Government of Haryana 

General Admimstratton Department (General Services पा Branch) regarding nadequacy 

represeniation का Scheduled Castes का Promotion m Group C&D Category 

Upon the observation and recommendation of the previous Committec constifuted for the 

year 2020 21 made 1 1ts meeting held on dated 14 10 2020 पा respect of comply with the reservation 

policy m पद promotion to the Scheduled castes category employees keeping in View of nstructions 

No 22/133/2013 1 GS पा dated 4% May 2018 1ssued by the Government of Haryana, General 

Admmstration Department (General Services III Branch) the matter was referred to the 

government The department supplied the amended rephes/information पी the finalization of the 44 

& 45" reports of फिट Commuttee and Comumittee was not safisfied with the contents of the reply The 

present Commutiee take up the matter m 1ts meeting held on dated 03 08 2022 and being the matter 

15 sub judice the Commuitee decided to drop the matter 
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Representations of the President Confederation of SC, ST & BC Organizations 
(Haryana) and all फिर Haryana Scheduled Castes Employees Federation for 

reservation पा promotion with consequential semoritv w e 17 06 1995 

The representations of the President Confederation of SC ST & BC Orgarizations 
(Haryana) & General Secretary of all the Haryana Scheduled Castes Employees Federation for 
implementing the reservation tn  Promotion with consequential sentonity we f 17 06 1995 were 
placed befoe the previous Committees constituted for the years 2019-20 2020 21 and 2021 22 

The said previous Committees were disappomted to note that फिट Department failed to 
supply the requisite mformatton till the finahzation of the 43 4 44 and 45" Report preseited on 
dated 04% March 2020 18" March 2021and 16% March 2022 respectively 

On the re.ommendation contan 1n 45 report a letter dated 28 03 2022 as well as reminder 
thereon dated 21 07 2022 wete also wniten to the Cluef Secretary to Govt Haryana General 
Administration Deparimert for obtamung the requsite mformation The Chief Secretary to 

Government Haryana furmsh the reply vide memo dated 17 11 2022 by enclosing the copy of 
order dated 07 12 2019 of Hon ble Punjab and Haryana High Court The said letter and order of 
the Hon ble Court was placed before the Commuttee m एड meeting held on dated 30 11 2022 and 
after noted the contunts of the reply the Cormittee was decided that being sub judice matter no 
need to proceed further and decided to drop the proceedmng
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Representation of Shr1 Vijay Grewal, Reporter, resident of VPO, Sanwar, District Charkhi 

Dadrt regarding not menfioning the names of the renowned persons of the Scheduled Castes 
Category on Gaurav Patt of the Village 

A representation of Shn Vyay Grewal Reporter resident of VPO Sanwar Distnict Charkhn 
Dadn regarding not mentioning the names of the renowned persons of the Scheduled Castes Category 

1¢ Dr Mahabir Singh Sr Professor Pandit Bhagwat Dayal Sharma Untversity of Health Sciences 
Rohtak, Nand Kumar Deputy Excis¢ and Taxation Commussioner (DETC) Ambala efc on the 
Gaurav Patt of the Village by discrimmating on caste basis and the reply of the Deputy 
Commissioner Charkhi Dadri m this regard were placed before the previous Committees constituted 
for the years 2020 21 and 2021 22 respectively As per reply the required action have been taken and 
the names of the renowned persons of the Scheduled Castes Categories have been written upon the 
Gaurav Patt of the Village In the absence of the reply {rom the Head of Department, the Commutiee 
was kept the matter pending and decided to take up the matter in the subsequent meetings पा the 
finahzation of the 45 report of the previous Commuittee the Head of Department could not furmsh the 
reply 

On the recommendation contain 1 45% report a letier dated 28 03 2022 85 well as remmder 
thereon dated 20 07 2022 were wmitten to फिट Addittonal Chief Secretary to Govt Haryana 
Development and Panchayat Depariment and Deputy Commssioner Charkiu Dadn for obtaining the 
requusite information through Head of Department. The Deputy Commussioner Charkhi Dadr and the 
Additional Chief Secretary to Government, Haryana, Development and Panchayat Department furnish 
their replies vide memos dated 10 08 2022 & 25 01 2023 respectively which were placed betore the 
Committee वा 1ts meeting held on dated 02 11 2022 & 2501 2023 अपील exemine the rephes the 
Commuttee was satisfied and decided to drop the matter 
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Representation of Shri Shiv Charan S/o Shri Baldev Ram, Village Milakpur, Gurgaon Khor, 
Haryana regarding not providing the way for his plot ete 

A representation of डा Shiv Charan 5/0 Shn Baldev Ram Village Milakpur Gurgaon Khor 
Haryana regarding not providing the way for hus plot लए was placed before the previous Commuttees 
constituted for the year 2020 21& 2021 22 The previous Comymtiees were disappointed to note that 
till the presentation of फिट 44" & 45" Reperts the Development and Panchayat Department could not 
supply the proper information m this regard 

The copy of the 45 report was supplied to the said department vide letter dated 28 03 2022 and 
remundets dated 20 07 2022 & 03 01 2023 were also wntten with the request to submit the reply 
keepmg mn view of recommendation and observation of the Commuttee Thereafier the Additional 
Chief Secretary to Government Haryana Development and Panchayat Department furmish the reply 
vide memo dated 1901 2023 whuch was placed before the Commuttee m its meeting held on dated 
25012023 After exan ine thereply the Committee was satisfied and decided tc drop the matter
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Representation of Gram Panchayat Kirmach, Block Thanesar, Pistrict Kurukshetfra against 

the Ulegal cutting of Safeda Trees from the land of Shamlat (Kalupath) 

A representation of Gram Panchayat Kirmach Bloch Thanesar District Kurukshetra 
regarding illegal cutting of Safeda Trees from the land of Shamlat (Kalupatti) was placed before the 

previous Commutitees constituted for the year 2020 21 & 2021 22 The previous Comuuttees were 

disappomted to note that till the presentation of the 44%& 45% reports the Development and 
Pachayats Department could not supply the proper mformation पा this regard 

The copy of the 45" report was supplied to the said department vide letter dated 28 03 2022 
and reminders dated 20 07 2022 & 03 01 2023 were also written with the request to submut the reply 
keeping 1n view of recommenaation and observation of the Commuitee Thereafter the Additional 

Chuef Secretary to Government, Haryana Development and Panchayats Department पिताजी the 
reply vide memo dated 13 01 2023 wlhich was placed before the Committee 1n its meeting held on 
dated 25 01 2023 After examme the reply the Commuitee was satisfied and decided to drop the 
matter 
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Representation of Shr1 Bharampal, JE & others O/o Haryana State Agriculture 
Marketing Board, Panchkula for the correction/amendment of Gradation Last of 
Jumior Engineers 

A representation of Shri Dharampal JE & others 0/0 Haryana State Agriculture Marketing 
Board Panchkula addressed to the (पार्ट Admimistrator Haryana State Agniculture Marketing Board 
Panctikula for making the corrections/ amendment पा the Gradation list of Junior Engmeers was 
placed before the previous Commuttees constituted for the year 2020 21 & 2021 22 The previous 
Commuttees were disappointed to note tnat till the presentation of फिट 44%& 45% yeports the Chief 
Admunsstrator Haryana State Agriculture Marketing Board Panchkula could not supply the proper 
nformation पा this regard 

The copy of the 45™ report was supphed to the said department vide letter dated 1 04 2022 
with the request to submt the reply keeping पा view of recommendation and observation of the 
Commuttee Thereafter the Chief Admumistrator Haryana State Agriculture Marketing Board 
Panchkula furmish the reply vide memos dated 31 03 2022 & 04 11 2022 which were placed before 
the Commuttee i एंड meeting held on dated 04 05 2022 & 16 112022 respectively After examine 
the reply the Commuttee was satisfied with the contents of reply and decided to drop the matter
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Representation of Dr Jax Pal Mayra, Professor and HOD, Department of 

Commumity Medicine, BPS Government Medical College for Women, Khanpur 

Kalan, Sompat to take action unabated Caste based atrocities and efforts to 

remove from job 

A representation of Dr Jar Pal Mayra Professor and HOD Department of Community 

Medicine BPS Government Medical College for Women Khanpur Kalan Somipat regarding caste 

based atrocities causing agamst him and efforts to remove from job etc was placed before the 

previous Committee m 1ts meeting held on 09 02 2022 at Haryana Vidhan Sabha, Chandigarh After 

sxamine the said representation the Commttee observed that the atrocity causmg tn such kind of 

class 1 offices 15 not tolerable and took a serious note m this regard The Commuttee recommended 

to refer the representation to the ACS Health & Family Welfare Department the Director Medical 

Education and Research Department and the Director Bhagat Phool Singh Government Medical 

College for women Khanpur Kalan Sonepat to examne the matter thoroughly and submit the 

comments tn this regard within a period of 15 days positively from the receipt of commumcation m 

this regard 

The previous Commuttee was disappointed to note that the department tailed to supply the 

requisi 6 information/comments till the finalizaton of this report 

The copy of the 45% report was supplied to the 5870 department vide letter dated 29 03 2022 

with the request to submt the reply keeping in view of recommendation and observation of the 

Commuttee Thereafter फिट Director BPS Government Medical College for Women Kanpur Kalan 

Sompat furmsh the reply vide memo dated 19 04 2023 which was placed before the Committee i 

its meeting held on dated 18 052023 After examme the cortents of reply the Commuttee was 

satisfied and decided to drop the matter 
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Representation of Shr1 Parmal Singh, Assistant State Election (एप्ाघानडाणाएटा' 
(Retd ) regarding Up gradation of pay scale of फिट Post of Assistant State 
Election Commussioner 

A representation of Shri Parmal Singh Assistant State Election Commussioner (Retd ) 
regarding not accepting the proposal for upgrading फिट pay scale एव Assistant State Election 
Commussioner प्रा. general as well as a personal measure was placed before the previous Commttee 

constituted for the year 2021 22 पा पड meeting held on dated 17 02 2022 at Haryana Vidhan Sabha 
Chandigarh After examine the contents of the representation फिट Commuttee found that the grnievances 
of the representatiomst 1s Justified The previous Commuttee has took a serious note m this regard and 
on the recommendction of the Commuttee the representation was referred to the Chief Secretary to 

Government, Haryana Additional Chief Secretary to Government Haryana Finance and Planning 
Department and State Election Commissioner Haryana vide letter dated 18 02 2022 to examine the 

matter as per relevant record thoroughly and submut the comments 1n this regard within a pertod of 15 
days positively from the receipt of communication 1n this regard 

State Election Comnusstoner Haryana furmsh the reply vide memo dated 02 03 2022 bui the 
Comnuttee was diseppomted that till the finalization of the 45™ report the reply of the Chuef Secretary 

to Government Haryana and Additional Chief Secretary to Government Haryana Fmance 
Department were not received 

The reninders dated 20 07 2022 & 03 01 2022 were also written with the request to submit 
the reply keeping m view of recommendation and observation of the Commuttee Thereafter the Chief 

Secretary to Government Haryana furmsh the reply vide memo dated 02 02 2023 which was placed 
before the Commuttee 1n 15 meeting held on dated 01 03 2023 After examine the reply the Commuttee 

noted the contents of reply The Commuttee was satisfied and decided to drop the matter
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BRIEF REPORT OF THE COMMITTEE ON THE WELFARE OF 
SCHEDULED CASTES, SCHEDULED TRIBES AND BACKWARD 
CLASSES ON STUDY TOUR TO THE OTHER STATES 

KERALA 

The Commuttee proceed on Study Tour to the State of Kerala from dated 14 09 2022 to 
21 09 2022 In the absence of the Chairperson Shn Ishwar Singh Shri Satva Parkash a Member of the 
Commuttee was Chosen as Acting Chairperson to preside over the meetings duning the tour The 

Secretary Kerala Legislative Assembly deputed the Protocol Officer and other officials to receive and 
see off फिट Commuttee at Awrport Cochin & Thiruvanthapuram as well as the security arrangement 

were 8150 made Accordingly the protocol staff warm welcomed of the Commuttee on arrival at Airport, 

Cochin on 15 09 2022 and see off at airport Thriuvanthapuram on dated 20 09 2022 

Dunng such study tour the Commuttee held the follow ing meetings on the following agendas 

1 Own meeting on 14 09 2022 at 10 00 A M at PWD Rest House Gurugram 

In such meeting the Cornmuttee discussed upon the Study Tour Programme as well 85 upon 
the agenda to be discussed with the Sister Commuittee of Kerala Legislative Assembly The 

Commuttee also review the faciliies providing to the reserved categonies by the State of 
Haryana 50 that the same may be compare with the such kind of facilittes providing by the 

State of Kerala 

2 Own meeting on 15 09 2622 at 04 00 P M at Cherai Beach, Cochin 

During the meeting the Commuttee scrutinized the material relating to the facilities providing 

to the reserved categories under the National Food Secunty Act 2013 recerved from the 

Drrectorate Food Civil Supplies and Consumer Affaus Department Haryana Chandigarh 
through letter dated 17 08 2022 The Commuttee was satisfied with the reply 

3 Own meeting on 17 09 2022 at 10 00 A M at Si2na Village, Chinnakanal, Munnar 

Dunng the meeting the Commuitee scrutimized the mateiial recetved from the Assistant 

Register Kurukshetra Unsversity Kurukshetra vide letter No EN 2/22/2624 dated 
15 06 2022 relating to the backlog and reservation/representation to the Scheduled Casies 

Scheduled Tribes and Backward Classes categories in the appointment and promotion ता the 
Umiversity The Commuttee noted पड contents 

4 Meeting with the Sister Commuttee of Kerala Legislative Assembly on 19 (9 2022 at 

11 00 AM at Thriruvanthapuram 

The host Commuitee warm welcomed the our Commuttee 1n a dignified and passionate manner 

by presenting the Bouquet and Shawl to each Member ए the Commuittee and staff The 
Charrperson उपाए P S Supal introduce the Members of the Commuttee and Shr1 A M Basheer 
Secretary एव the Kerala Legislative Assembly introduce officers who attend the meeting The 
Acting Chairperson of visiting Commuttee Shr1 Satya Prakash also mtroduce फिट Members of 
the Commuttee and staft 

The Charrperson of the Sister Commuttee addressed to both the Commnttees as under 

1 would like to draw your kind attention to the brief description of our committee system 
We have almost 33 Legislanive Commuttees including 14 Sub Commuttees There चार three 

Commutiees for the welfare of the SC ST and OBC The Comnuttee on the Welfare of 

~ 

F
P
A



-
 

S
 

491 

Backward Classes Communities was first constituted i 1993 and r1ecently this Commuttee 

was constituted on I5tn June 2021 This Committee meets three times पा. a month at 
Headquarter and usually one meeting held at District Headquarter At District Headgquarter 

an open session 3 orgamzed by the Commuttee where all the District Adrnnistrative Officers 
remain present In this open House the people belonging to Backward Classes Communities 

takes place theu problems through their indwidual petiions and after exanune the petittons 
these are sent to the concerned department After that the complamants are informed about 

what action are being taken by the concerned department on their gnievances District 
officers are also directed to present in the Committee s open House The Commuttee present 

its report in the House and then this report goes to the Government for further action and 

keeping 1n view various schemes are formulated for the upltfiment of the Backward Classes 

Communities 

Thereafter, Shr1 A M Basheer, Worthy Secretary, Kerala Legwslative Assembly also addressed 

such meeting as under 

I am very glad to attend this program Now I alse न ant to say about reservation and welfare 

policies of our Goverrment The main 1ssue 1s how the people are reacing towards 

reservation and this 1ssue 1s conung on various steps also In Kerala we have several 

commun ties in OBC sections and we have differ ent percentages to all these communities In 

our Assembly the reservation/quota of membership in constituttion of the Committee on the 

Welfare of Scheduled Castes and Scheduled Tribes has been prescribed and as per our Rules 

of Procedure the Speaker has power to consiutute such Comnuttee by nonunating not more 

than eleven Members out of which seven Members shall कर belonging to SC & ST category 

Tine to nme Several steps for thewr upliftmer t were taker Whether it was the time of Shr 

VP जाती Government or whether it wes the ime of when Mandal Commussion gave दंड 
report on ही e 1ssue of reservation I do not want to go to tf e political aspects of reservation 

But what 15 a challenge ए the reservation in Kerala s that still we have doubt wherher the 

reservation benefit is gomg 1o the real benejictanes or not Sometimes a pomt on creawmny 

layer 15 raised I think on the 1ssue of creamy layer the econonucallv backwardness 1s not a 
criteria There are some lacuna पा reservation policy and that 1s why the question 5 raised 

whether the benefit of reservation 1s going to the real beneficiaries or not 

Shr1 Satya Parkash, Acting Charrperson of vismming Commuttee addressed to the Commuttees 85 

under 

I would Iike to mention here that in Haryana Assembly Scheduted Castes Schedule Tnbes 

and Backward Classes Committee watch every aspect of these communities There चाह no 
separate conumnttee for these classes Qur learned Member Shri Chiranjeev Rao कद comes 

from OBC category he raised various 1ssues regarding reservation दि the SCs as well as 

OBCs Reservation policy have common purpose 1 e upliftment of the Scheduled Castes and 

Backward Classes commuruties Ketala 15 known 15 as fully luteracy State पा all over India 
So we can learn from you In Haryana Assembly Scheduled Castes Schedule Tribes and 

Backwar d Classes Commuttee consists 9 members 2 Members belongs to Backward Classes 
and 7 Members belongs to Scheduled Castes The prowision of reservation/quota of 

Members प्र constuution of the Comnuttee as like पा your Assembly has कर्ण been prescribed 
in our Rules of Procedure and our Commuttee will try to wsert such provision दा. our Rules 

of Procedure i future
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Our learned Chairperson का Ishwar Singh का an experienced politiciun and s about 75 
years old Latterly he was a Chairperson of National Scheduled Caste Commssion also 

Under the able guidance of our learned Chairperson Shri Ishwar Stngh and upon the 
recommendations of the Conunittee the pending relief/compensation have been released and 
almost Rs 85 crores have been disbursed to the Scheduled Castes Caregory people 

Beside 1t the Commutice suo moto consider the problems of online studv which was facing by 

tne students belonging to the reserved categories during the pertod of lockdown due 1o 
pandenuc diseases of COVID 19 and the Commuttee recommended to provide the laptop/tabs 

to the such students Thereafter upon the such recommendation of our Committee the 
Government of Haryana took an tmportant decision to give tablets/laptop to the studenis upto 

8th Class to 12th Class belonging not only for Scheduled Castes and Backward Classes 
students but also to the students of other categones for thewr education purpose This 
recommendation was alsc praised by our Hon ble Chief Miuruster Shr Manohar Lal Khattar 
3 Besides this by an ordinance a provision has been made to provide reservation to the BC 

A Category in the Panchayat elections also 

The Hon ble Charrperson and the Members of the Sister Commuttee explain the working of 

the Commttee and various schemes of the Government under which the following facilities are bemg 
providing to the resen ed categories 

a) Open House. 

As explained above पा the forgoing Paras the Chairperson of the Sister Commuttee explamed 

that an Open House 15 being organized by the Commuttee where की फिट District Admimstrative 
Officers remam present and 10 that Open House the people belongmmg to the reserved 

categories taves place their problem through the mndividual petitions and after examine such 
petitions these are sent to the concerned department to take the necessary action The 

complainant are also mformed about the action taken by the concerned deparunent 

The Members of the visiung Comnuttee specifically ऊंचा Chiranjeev Rao appreciate the such 

functioning of the Sister Commuttee under which पीट Open House 15 being organized which 
will be beneficial for the SC & BC communit es The Members also stated that the vis ung 

Commuttee will also recomrmend for orgamzed the Open House grievance redressal process 
1n the Haryana State On asking the question by Shr1 Chiranjeev Rac MLA the Member of 
the Sister Commtiee replied that on an average basis 200 250 apphcations/petitions comes m 
ayear He has further stated that there are th ee independent departments 1 ¢ Scheduled Caste 
Department Schedule Tribe Department आए Backward Classes Development Department to 

protect the mterest of फिट downtrodden people The Sister Commuttee further explamed that 

some trme our minority/SC ST people are not aware about whom ther representation should 

be addressed to then m such a situatton they can also addressed their representation to the 
Speaker or Secretary and from their these representations comes to him then they will 
examine the representation and send 1t to the concerned quarter 

The Members of both the Committees have also explamed the various schemes/ facilities 
providing by the State Government 0 the people of reserved categonies (SC & BC) as well 85 
the relevant matertal upon such schemes/facilities/Rules of Procedure have been exchanged 
amongst the Chairperson of the Sister Committee and Acting Chairperson of our visiting 

Commuttee Besides 1t the relevant matenal have also been exchanged amongst the Secretary 
Kerala Legislative Assembly and Under Secretary (Officer of the visiuing Commutiee) 
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However as per placed below brief notes the following schemes are apphicable to the State 
of Kerala for the Welfare of Scheduled Castes Backward Classes and Scheduled Tribes 
categones 

WELFARE OF THE SCHEDULED CASTES 

State S~hemes 

a) Development Programme for the Vulnerable Communities 

b) Corpus Fund for SCP (Cnitical Gap Filling Scheme) 

c) House to houseless completion of partially constructed houses 1mprovement of 

dilapidated houses and construction of padanamurn 

d) Pooled Fund for Special projects proposed by other departments under SCP 

e} Share capital contnbution Kerala State Federation of SCs/STs Development co- 
operative Limited 

f) Works and Buildings 

g) Land to Landless Families for Consiruction of Houses 

h) Modernization and E-governance Initiatrve in SC Development Department 

1) Fmancial assistance for marnage of SC girls 

N Management of model residentral schools mcluding Ayyankalt memortal model 
residential school for Sports Vellayan: 

k) Assistance for Education of SC students 

1) Assistance for traming and Employment 

m)  Worxng Women s Hostel for Scheduled Caste 

n) Ambedkar Village Development Scheme 

0) Health Care Scheme 

p) Add tional State Assistance to post matric students 

पु Purchase ए Land for the Construction of Buslding for New MRS and Hostels 

Housing Scheme Homeless SCs under Life Mission 

Empowerment Societies for SC Youth new scheme commenced m 2022 23 to promote 
young aspirant entrepreneurs to start modern venture by providing proper gwidance 
tramming financial assistance and proper managenial supports 

Centrally Sponsored and Central Sector Schemes 

a) Special Central Assistance to Special Component plan (outsiae state plan) 

Post matrie Scholarship (100% CSS) 

Construction of Girl s Hostels (Post Matric) Babu Jagjivan Ram 

Pre matnic scholarship for the students studying पा IX and X classes 

Pre Matnc scholarship to the children of those engaged m occupations mmvolving 
cleanmg and prone to health hazards 

Pradhan Manthr1 Adarsh Gram Yojana (100% CSS) 

Construction of Boy’s Hostel SC (50% State Share)
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h) Protection of Civil Rughts and Enforcement of PCR Act (50% State Share) 

SCHEMES AND PROGRAMMES FOR OBCs IN THE STATE 

a) Prematric scholarship for OBC students (50% CSS) 

b) Postmatric scholarship for OBC students (100% CSS) 

c) Assistance to OEC students for prematric studies 

d) Assistance to OEC students for postmatric studies 

e) Constructior of Hostel for OBC Boys and Girs 

) Special scholarship for OBC gurls 

2) Assistance to traditional pottery workers 

h) Overseas scholarship for OBC 

1) Employablity enhancement programme 

)] Office automation equpment s and administration 

k) Career 1n private industry through PPP 

D Advocate grants for OBCs 

m) Assistance for modernization of barbershops 

n) Viswarkarma pension 

0) Shill development traming and tool kit grant for traditional craftsmen among OBCs 

P) Kumbhara colony renovation 

The Acting Chairperson and Members of फिट visiung Commuttee explain the achievements of 
the Commuttee upon the following schemes of the Government under which the following main 
facilities are being providing 10 the reserved categories 

1 Compensation/relief पा the matter of atrocifies 

The Commuttee explamned that they have take up फिट matter of compensation/rehef in the 
matter of atrocities which was pending since long time On the recommendation of the 

Commuttee the pending relief/compensation have been released and almost 85 Crore rupees 
have been disbursed 1n the favour of the people of SC categories Now aimost all the pendency 
पा such matter have been cleared due to intervention of the Commuttee 

Mukhya Mantrn Vivah Shagun Yeojana 

Simularly the Commuttee also explained that under the policy of Mukhya Mantr1 Vivah Shagun 
Yojana for the SC category the numbers of crores rupees disbursing to the girls on her 

marriage 85 per her entitlement under the prescribed criteria Now almost all the pendency 1n 
such matter have been cleared due to intervention of the Commuttee 

Tabs/Laptop providimg to the students. 

While discusston The Acting Chatrperson ए फिट visitng Comrmittee explamed that पा their 
meetings they have 800 moto take up फिट matter of onlme study of students belonging to the 
reserved categories during the pandemic period of COVID 19 who were unable to attend their 
onhne classes due to lack of Tabs/Laptops/Smart Phone etc  The Commuttee took 8 serious 
note 1n this regard and given the recommendation for providing the Tabs to the students of फिट 
SC categones to make enable them to get the benefit of onhne study Our Government also
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take 1t seriously and ordered for providing the tabs to the students of all categories and on such 
historical and positive decision of the Government the Commuttee given thanks to the Hon ble 
Chief Mmister & Education Minister and also appreciated to the officers of the Education 
Department 

One of the member of the visiting Commuttee Shr1 Chiranjeev Rao also stated as under 

I think the powers of the Commuttee should not एड underestimates You see our Commuttee 
has given a recommendation that due to Covid 19 epidemics SC and OBC children are being 
deprived of education Therefore they should be facilitate with Tab or smartphone Out Chief 
Minster studred this recommendation deeply and ordered that students from 8™ to 12 classes 
should be given tablets/smartphone for education purpose He also ordered that not only SC 
and OBC students but also students of all categories to be facilitated with tablets/smartphone 
So we can not forget the powers of our Commuttees We ust try to recognize it 

Micro Small and Medum Enterprises (MSME) Scheme for फिट SC, BC & OBC 
Categories 

The Acting Chairperson stated that a scheme/policy related to industries such Itke Micro Small 
and Med:um Enterprises (MSME) 15 also available 1n the State of Haryana under which the 
categories of SC BC & OBC are given the facility of land purchase allotment of plot and 
leasing the land for industries etc It has been also explamed that 1f anyone from SCs ण OBC 
category wants (0 set up the Micro Industries under such scheme subsidy as well 85 grants 
are to be given to these people from the State 25 well as Centre Level 

The Members of Sister Comnuttee also explamed that MSME 15 Centre Sponsored Scheme 
and 1t 15 implemented by the Industries Department and there are different kind of quota and 
facilities for these people - 

The matters of atrocities 

The visiting Commuttee also take up the matters of the atrocities and Superintendent of Police 
District Artorney and District Welfare Officer of almost all the Districts have been orally 
examuned and necessary directions have been 1ssued to them to take the necessary action m 
such matters The Acting Chawrperson explamned hat every Government makes the laws to 
help the SC/ST and OBC people then 1 those laws are not implemented properly and people 
found themselves unable to get their rights पिला प्रा such a situation the responsibilities of our 
commuttee increases and it 15 the responsibihity of our commuttee to protect the nterests of 
these people He has also stated that we must not forget that Commattee 15 8 पा House and 
छा his Commuttee they have discussed all types of data and as a result an amount of Rs 85 
crores as compensation/rehef has been disbursed to the aggreved person फट Acting 
Charrperson further stated that the politiczan comes from different parties but when we are the 
part of the Comnuttee then we must have to work as a public representative and solve therr 
problems The member of the Sister Commuttee also appreciate the such working of the our 
visiting Commuttee 

Shr1 Suresh Kumar K (Member of Sister Commuttee) “Sir 25 you told that atrocities cases 
are picked up by your State Commuittee Stmilarly m our State Commuttee the atrocities cases 
are entertained by Home Department but as you direct 1 assure your that undoubtedly we will 
try to move forward m this direction as well
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At the end of the meeting Shrt Chiranjeev Rao MLA 1nvited to the Sister Commuttee on 
behalf of our visiting Commuttee to given opportun ty for host them and hospitality thereafter 
on behalf of the vistting Commuttee and State of Haryana the Acting Chawrperson Shn Satya 
Parkash also ;iven thanks for giving opportunities to discuss on various ssues exchange of 
views make the necessary arrangements and provide better hosprtahity facilities 

The Chairperson of the Sister Commuttee also asked thanks of the visiting Commuttee for given the 
opporiunty for given फिट hospitahity and also stated that the information given by the wisiting 
Commuttee will एड very beneficial for them and there will be meaningful results ता coming time 

On behalf of the Kerala Legislative Assembly the Worthy Secretary also given the lunch to the visiting 
Commuttee at Guest House Thiruvanthapuram mmmediately after conclude the meeting The Study 
Tour was disbursed 1n its meeting held on dated 21% September 2022 at 11 00 AM atPWD Rest 
House Gurugram 

Keeping 1n view of the proceeding/discussion with the Sister Comnuttee the Commuttee may 
take up the following matters 1n the subsequent meetings 

i 

2 

To organize the Open House at District Headquarter to consider the grievances of the reserved 
categories 

To prescribed the reservation/quota for the SC & BC category m formation/constitution of the 
Commuttee on the Welfare of Scheduled Castes Scheduled Tribes & Backward Classes as 

available i the state of Kerala 

The relevant scheme/policies apphcable पा the state of Kerala for the welfare of SC ST & BC 
be examined thoroughly and if required 1t will be recommended to formulate and implement the 
valuable scheme/policy for the welfare of the reserved categores 
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महाराष्ट्र 
महाराष्ट्र राज्य के अध्ययन दौरे पर अनुसूचित जातियों अनुसूचित जनजातियों और पिछड़े वर्गों के कल्याण पर 
समिति की सफ्षिप्त रिपोर्ट 

समिति दिनाक 2211 2022 से 25112022 तक महाराष्ट्र राज्य का अध्ययन दौरा किया। चेयरपर्सन श्री 
ईश्वर सिंह की मे समिति के एक सदस्य श्री सत्य प्रकाश को दौरे के दौरान बैठको की अध्यक्षता 
करने के लिए चेयरपर्सन के रूप में चुना गया। महाराष्ट्र विधान सभा के प्रोटोकॉल अधिकारी ओर 
अन्य अधिकारियों ने हवाई अडड मुम्बई पर समिति को रिसीय करते हुए गर्मजोशी से स्वागत किया तथा राज्य 
के गृह विभाग ने समिति को सुरक्षा प्रदान की | 

अनुसूचित जाति अनुसूचित जनजाति तथा पिछडे वर्गों के कल्याण सबधी समिति का महाराष्ट्र विधान 
सभा सचिवालय के प्रागण मे पहुचने पर उपस्थित अधिकारीगणो ने पूरे जोशपूर्ण व गरिमामय ढंग से आगतुक 
समिति का स्वागत किया। दिनाक 2311 2022 को दोपहर 200 बजे सामाजिक न्याय एव विशेष सहायता विभाग 
के साथ महाराष्ट्र विधान सभा समिति कक्ष मे बैठक के तत्पश्चात श्री विलास अठावले उप सचिव द्वारा महाराष्ट्र 
विधान सभा और सचिव सामाजिक न्याय और विशेष सहायता विभाग क अधिकारियों का परिचय करवाया गया | 
इसके बाद कार्यवाहक चेयरपर्सन श्री सत्य प्रकाश ने समिति के सदस्यो और कर्मचारियों का भी परिचय करवाया ! 

श्री विलास अठावले उप सचिव महाराष्ट्र विधान सभा ने समितिया के गठन प्रक्रिया की जानकारी 
देते हुए बताया कि उनके विधान म्डल मे अनुसूचित जनजातियों के लिए अलग समिति है और दूसरी जनजातियों 
की समिति अलग है। ओबी सी जाति समिति अलग है। इन सभी के अलग-अलग विभ्गग भी €| उन्होने यह 
भी बताया कि 15 सदस्यों की एक समिति हे ओर 10 सदस्यों को महाराष्ट्र विधान सभा के माननीय अध्यक्ष 
द्वारा मनानीत किया जाता है। इसी के साथ 5 सदस्यों को विधान परिषद् से मनानीत किया जाता है। इस 
प्रकार इन तीन समितियों का गठन किया गया | ये समितियों सरकार की सभी योजनाआ पर अपना साक्ष्य 
रखती है। इसके बाद इसकी रिपोर्ट तेयार की जाती हैं ओर वह रिपोर्ट हाउस मे पेश की जाती है। जैसा कि 
आप जानते है कि उसके बाद सरकारे उस रिपोर्ट पर काम करती हें क्योकि वह रिपार्ट बहुत ही महत्वपूर्ण 
होती है। हमारे यहा दो सदन हे एक विधान परिषद् ओर एक विधान सभा है। विधान पण्षिदू का वरिष्ठ सदन 
कहा जाता है। 

आगुन्तक समिति के कार्यवाहंक चयरपर्सन य समिति के सदस्यों के द्वारा अनुसूचित जाति अनुसूचित 
जनजाति व पिछडे वर्गों को मिलने वाली सुविधाओं के बारे मे पूछने पर सबधित अधिकारियों ने बताया कि 
हमारे यहा पर अनुसूचित जाति का विभाग ऊलग हे अनुसूचित जनजाति का विभाग अलग है ओ बी सी विभाग 
घुमन्तु और अर्घ घुमन्तु जातियो का विभाग अलग है। सामाजिक न्याय विभाग अनुसूचित जाति के लागो को 
बैनीफिट देने के लिए अनेकों कार्य जैसे इदिरा गाधी उधव काल योजना ओल्ड ऐज पैशन स्कीम नशा मुक्ति 
डी-एडीक्शन आदि कार्य करता। सोशल जस्टिस एड स्पैशल अस्सिटैस डिपार्टमैट अनुसूचित जाति और अन्य 
कमजोर वर्गों के उत्थान के लिए अनुसूचित जाति घटक कार्यक्रम शिक्षा होटलएव आवासीय विद्यालय रमाई 
आवास( युरूकुल) योजना अनुसूचित जाति एव नव बौद्धो के निवासियो का विकास अत्याचार निशकतता 
सामाजिक विशेष सहायता योजना वरिष्ठ नागरिक एव डॉ बाबा साहेब अम्बेडकर अनुसधान एव प्रशिक्षण सस्थान 
(बी एच आर टी आई ) प्रचार प्रसार करने के अनेकों कार्य इनके माध्यम से किये जाते है। 

सामाजिक न्याय एव विशेष सहायता विभाग महाराष्ट्र के अधिकारियों ने अनुसूचित जाति के 
छात्र-छात्राओं को दी जाने वाली सुविधाओ के बारे में बताया कि जो विधार्थी आई ए एस बनना चाहते हैं उनको 
हम दिल्ली में कोचिंग के लिए स्पोसरशिप देने का काम करते है। हमारे यहा पर 90 रैजीजैशियल स्कूल्ज हैं 
और अनुसूचित जाति और अनुसूचित जनजाति के छात्र-छात्राओं को गवर्नमैंट 
हॉस्टलस की सुविधा थी देने का काम किया जाता है जिसमे उनकी शिक्षा रहना खाना भी फ्री होता है। हम 
दो तीन काम कर रहे हे पहली डिजिटल पार्ट बना रहे हैं उसमे सैंटर पार्ट भी बनाया गया है और दूसरा आई 
टी पार्ट बनाया है। तीसरा डिजिटल यूनिवर्सिटी के ऊपर भी काम किया जा रहा है। जिसमे अलग-अलग 
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प्रकार की यूनिवर्सिटीज शामिल होगी। हमारी सरकार द्वार एनजी ओज को बच्चो के पालन पोषण के लिए 
खर्चा भी मुहैया करवाया जाता है। डिविजनल लेवल पर 4 आई टी आई सस्था शुरू की गई है। महाराष्ट्र मे 
36 जिले हैं। अभी तक हमने 32 जिलो मे सामाजिक न्याय भवन खोलने का काम किया है इसके अलावा विभाग 
द्वारा दिव्याग विद्यार्थियों के लिए 643 स्पैशल एडिड स्कूल खोले है और एन जी ओज & द्वारा लगभग 700 
स्कूल चलाये जा रहे हैं! जहा तक आश्रम स्कूल की बात है तो गवर्नमैंट की एक अनोखी स्कीम थी उसके 
मुताबिक 19 आश्रम स्कूल काय कर रहे हैं। पूरे देश मे अकेला महाराष्ट्र ही ऐसा प्रदेश है जहा पर 54 सोशल 
वर्क कॉलेज खोले गये है। इन कॉलेजों मे बी एस डब्ल्यू और एमण्स डब्ल्यू कोर्स करवाये जाते है। इसके 
अलावा एनजी ओज के माध्यम से छठी क्लास से लेकर +0वी क्लास के बच्चो के लिए 2388 एडिड हॉस्टल 
भी चलाने का काम किया जा रहा है। जब आगुन्तक समिति ने हमारे राज्य के विधार्थियो को ऑनलाइन स्टडी 
के लिए आबटित किए जाने वाले टैब्स के बारे मे जामकारी दी तो अधिकारियों ने अपनी सरकार की पॉलिसि 
के बारे मे जानकारी देते हए बताया की उनकी सरकार ने भी वर्ष 2021 मे 9वी क्लास से लेकर 12वीं क्लास 
के विद्यार्थियों को टैब्ज दिये थे | 

उपरोक्त अधिकारीगणो ने समिति को शिक्षा विभाग के माध्यम से विधार्थियो को दी जाने वाली 
निम्नलिखित 8 तरह की पोस्ट मैट्रिक छात्रवृत्ति व शिक्षण सस्थानो / इन्फरास्टरक्चर की सुविधाओ के बारे मे 
अवगत करवाया 

1 Post Matric Scholarship to OBC students 

Post Matric Scholarship w VINT students 

Post Matnic Scholarship (0 SBC students 

Tution & Exam Tee Reimbursement to OBC student 

Tution & Exam Fee Reimbursement (0 VINT student 

Tution & Exam Fee Reimbuisement to SBC student 

Maintenance Allowance to VINT students of Professional Courses who stay tn Hostels 

Rarashri Shahu Maharaj Ment Scholarship 10 VINT and SBC students of 11 and 12 

std 

अधिकारीगणो ने बताया कि उपरोक्त स्कीमे उनके विभाग द्वारा ऑनलाइन उपलब्ध हैं अधिकारीगणो 

से इन 8 स्कीमो से सम्बन्धित समिति का बुकलेटस भी प्रस्तुत की है जो कि इस रिपोर्ट के साथ पताका क 

पर सलग्न है। 
उपरोक्त अधिकारीयो ने उनके विभाग के द्वारा प्रचालित विभिन्न निम्नलिखित स्कीमो के बारे मे भी 

समिति को विस्तार से बताया — 
Scheduled Caste Component Program (SCCP) 

Education 

Hos els and Residential Schools 

Ramas Awas (Gharkul) Yojana 

Development of inhabitants of Schedule Caste & Nav Buddhists 

Atrocitv 

Disability 

Sowal Special Assistance Schemes 

Sr Citizen 

Dr Babasaheb Ambedkar Research and Trammng Institute (BARTI) 
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समिति ने उपरोक्त स्कीमो पर विस्तारपूर्वक चर्चा करते हुए कहा कि ये स्कीमे हमारे राज्य म भी 
उपलब्ध है तथा इन स्कीमो का तुलनात्मक अध्ययन करने के उपरात जो लाभकारी स्कीमे होगी उन्हे हरियाणा 
राज्य मे लागू करवाने का प्रयास किया जायेगा ताकि अनुसूचित जाति व जनजाति के लोग इन स्कीमो का 
ज्यादा से ज्यादा फायदा उठा सके। तत्पश्चात् समिति ने निर्णय लिया कि इन स्कीमो पर समिति आगामी 
बैठकों मे चर्चा करेगी तथा लाभकारी स्कीमो का अपने राज्य मे अनावरण के लिए सम्बंधित विभागों को समिति 
के द्वारा प्रस्ताव भेजा जाएगा ताकि ज्यादा से ज्यादा जरूरतमद लोगो को इन स्कीमो का लाभ मिल सके। 
अधिकारीगणी ने उपरोक्त स्कीमो से सम्बन्धित बुकलेटस भी समिति को प्रस्तुत की हैं जो कि इस रिपोर्ट के 
साथ पताका ख पर सलग्न है| 

कार्यवाहक चेयरपर्सन के द्वारा एम एस एमई स्कीम के बारे मे पूछने पर महाराष्ट्र राज्य मे सबधित 
अधिकारियों ने बताया कि हमारे यहा पर एससी इन्डस्ट्रिलल कॉओपरेटिव सोसाइटी स्कीम्ज है जिसमे हम 
एससी बैनिफिशरीज को 7 करोड रुपये तक की फाईनैंशियल सहायता देने का काम कम्ते हैं। जिसमे 35 
परसैंट शेयर कैपीटल होता है और गवर्नमैट 35 परसैंट तक लोन देती है बैंक लोन 25 परसैट तक होता है 
और बाकी 5 परसैंट का भी काट्रीब्यूशन होता है। इस प्रकार से हमने इस योजना के माध्यम से 1103 करोड 
रुपये का निवेश किया है। हमने 32 एस सी इन्डस्ट्रियल काॉओपरेटिव सोसाइटीज की फाइनैंस किया है और 
इसमे लगभग 125 एस सी इम्डस्ट्रियल कॉओपरेटिव सोसाइटीज काम कर रही है बाकी एस सी इन्डस्ट्रियल 
कॉओपरेटिव सोस्पइटीज काम करने के लिए भिन्न-भिन्न स्टेजिज पर है। सामाजिक न्याय विभाग के अतर्गत 
महात्मा फूले बैकवर्ड क्लॉस डिवल्पमैट कॉरपोरेशन कार्य करती है। इसमे गवर्नमैट ऑफ इडिया का 49 परसैंट 
शयर है और महाराष्ट्र ररकार का 51 परसैट शेयर है। इसमे बहुत सारे ऐसे इशूज थे जो एससी और बीसी 
कैटेगरी के व्यक्तियों को बैंक के माध्यम से फाईनेस नहीं मिलता था इसलिए इस कारपोरेशन को बनाया गया 
o7 | हरेक जिल मे इनके ऑफिसिज बने हुए 21 हमने अभी तक 1000 करोड रुपये की पेमैट बैनिफिशरीज के 
खातों मे डाल दी है। 

आगुन्तक समिति के सदस्यों द्वारा रिजर्वेशन पॉलिसी के बारे म पूछने पर सबधित अधिकारियों ने 
बताया कि महाराष्ट्र मे जनरल एडमिनिस्ट्रेशन डिपार्टमैंट हे उसमे बैकवर्ड क्लास सैल बनी हुई है वह रिजर्वेशन 
से सबधित कार्यों का इम्पलीमेंट करती है। महाराष्ट्र म लगभग 120 सालो स रिजर्वेशन शुरू हु हो गये है। 
वर्ष 1904 म कोल्हापुर के महाराज न रिजर्वेशन की पॉलिसी बनाई थी। उसके बाद यर्ष 1935 में इडिया एक्ट 
के माध्यम से रिजर्वेशन पॉलिसी बनाई गई थी। उसके बाद कैटेगरी वाइज रिजर्वेशन बनाई गई थी। महाराष्ट्र 
राज्य की 1 मई 1960 मे स्थापना हुई थी। महाराष्ट्र राज्य ने दो कमेटी बनाई थी | पहली कमेटी ने पूरी स्टडी 
करने के बाद 9 अप्रैल 1965 को एससी फास्ट के व्यक्तियों का 13 प्रतिशत एसटी को 7 प्रतिशत वी जे एन 
टी कास्ट को 4 प्रतिशत और ओबीसी कास्ट को 10 प्रतिशत रिजर्वेशन दिया था। महाराष्ट्र सरकार ने उसके 
बाद वर्ष 1974 को फर्स्ट लैवल ऑफ क््लास-वन तक का रिजर्वेशन डिक्लेयर किया था जिसमे एससी कास्ट 
को 13 प्रतिशत एसटी को 7 प्रतिशत्त वीजेएनटी कास्ट को 4 प्रतिशत प्रमोशन में रिजर्वेशन दिया था लेकिन 
ओबीसी कास्ट को प्रमोशन मे रिजर्वेशन नहीं दिया था। उसके बाद 23 माच 1994 मे मडल कमीशन की 
इम्पलीमैंटशन के लिए हमारी रिजर्वेशन पॉलिसी चेज हो गई थी | जिसमे वी जे एनटी कास्ट को 6 प्रतिशत से 
बढाकर 11 प्रतिशत प्रमोशन मे रिजर्वेशन दे दिया गया था। ओबीसी कास्ट का 10 प्रतिशत से बढाकर 19 
प्रतिशत प्रमोशन मे रिजर्वेशन दे दिया गया था| इस प्रकार से हमारे यहा पर स्जिर्वेशन लागू हो गई थी । हमारे 
यहा पर पोस्ट मैट्रिक और प्री मैट्रिक स्कॉलरशिप दी जाती हैं और इन स्कीम्ज के तहत 10 लाख विद्यार्थियों 
को लग्भ दिया जाता है। जहा तक फोरन हायर एजूकेशन स्कॉलरशिप की बात है तो अभी तक 10 विद्यार्थियों 
को स्कॉलरशिप दी जा चुकी B 

आगुन्तक समित्ति के द्वारा बजट के बारे मे जानकारी पूछने पर उन्होने बताया कि मह्दाराष्ट्र स्टेट में 
एससी कास्ट की जो पोपुलेशन है उसका बजट स्टेट यवर्नमैट की तरफ से दिया जाता है। टोटल गवर्नमैंट 
ऑफ इडिया और स्टेट गवर्नमैट का बजट लगभग 22 हजार करोड रुपये है। उसमे 18 हजार करोड रुपये 
स्टेट गवर्नमैंट का है और 4 हजगर करोड रुपये गवर्नमैट ऑफ इडिया का ¥ | जहा तक रिजर्वेशन की बात है 
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तो गवर्नमेंट सर्विस और सोशल डिवैल्पर्मेट स्कीम के तहत बजट दिया जाता है। जैसे कि एससी कास्ट के 
लिए 13 परसैंट एसटी केटेगरी को 7 परसैट ओबीसी वीजेएनटी और एसबी सी कैटेगरी को टोटल देखा 
जाये तो 52 परसैटेज रिजर्वेशन मिलती है। गवर्नमैट ऑफ महाराष्ट्र के विभिन्न प्रकार के पब्लिक सैक्टर अडर 
टैकिग है कारपोरेशज है अथॉरिटीज हैं जिला परिषद है पंचायत समिति हैं ग्राम पचायते हैं महानगर 
पालिकाए है नगर पालिकाए हैं इन सब जगहों पर रिजर्वेशन की सभी पॉलिसीज को फोलो किया जाता है। 
हमारी सरकार ने वेकेट पोस्ट को भरने के लिए प्रोसैस शुरू किया है इसमे एससी एस टी और बी सी कैटेगरी 
के बच्चो को रिजर्वेशन की पॉलिसी के तहत पूरी वरीयता देने का काम किया जा रहा हे। 

उपरोक्त के अतिरिक्त अधिकारीगणो ने समिति को जानकारी देते हुए बताया की हमारे यहा पर पाच 
महामडल बने हुए है और ये पाच महामडल अलग-अलग कैटेगरी के लोगो के लिए काम करते है। हर महामडल 
का 1000 करोड रुपये का शेयर कैपीटल है। हम रोजगार और स्वरोजगार पर ज्यादा लोगो को नौकरी लगाने 
के लिए & कर रहे हैं| जिससे उन लोगो को ज्यादा से ज्यादा नौकरी मिल | 
श्री सत्य प्रकाश (चियरपर्सन) आपने समिति के समक्ष बहुत अच्छी व वचित्त वर्गों के लिए लाभकारी योजनाओं 
की जानकारी तथ्या सहित प्रस्तुत की है। उसके लिए समिति आपका आभार प्रकट करती है तथा यह समिति 
इन थोजनाओ का गहनता स अध्ययन करेगी तथा लाभदायक योजनाओ को अपने राज्य में लागू करवाने के 
लिए राज्य सरकार के समक्ष रखगी | 

अत मे चेयरपर्सन ने कहा कि गर्मजोशी से परिपूर्ण अतिथि सत्कार करने पर हमारी यह हरियाणा 
विधान सभा की अनुसूचित जाति अनुसूचित जनजाति तथा पिछड़े वर्गों के कल्याण सबधी समित्ति आपका 
हार्दिक दिल से आभार प्रकट करती है तथा आपकी महाराष्ट विधान सभा की सिसटर कमेटी को हमारी हरियाणा 
विधान सभा मे आने के लिए सादर आमत्रित करती है ' 
श्री राजेन्द्र सवाने धन्यवाद सर हम आपकी हरियाणा विधान सभा का दौरा जरूर करेगे । 

महाराष्ट्र दिधान सभा के माननीय अध्यक्ष महादय (श्री राहुल नार्वेकर) द्वारा कमेटी का स्वागत 
माननीय अध्यक्ष महोदय Y हरियाणा विधान सभा की समिति के प्रत्येक सदस्य और कर्मचारियों को 

गुलदस्ता भेट करके गरिमापूर्ण भावपूर्ण और गर्मजोशी से स्वागन किया। इसके बाद गननीय समिति ने भी 
ग्गननीय अध्यक्ष महोदय को मिलने पर आभार व्यक्त क्या और बूके देकर माननीय अध्यक्ष महोदय को सम्मानित 
भी किया। इसके बाद माननीय अध्यक्ष महोदय न माननीय रुमिति के सभी सदस्यों को महाराष्ट्र स्टेट की 
परम्पराओ के अनुसार सम्मानित्त किया | इसके बाद माननीय अध्यक्ष महोदय ने समिति को जानकारी देते हुए 
कहा कि हमारे यहा पर विधान परिषद् और विधान सभा है और इनकी सयुक््त समिति भी बनी हुई हे जो 
अनुसूचित जाति अनुसूचित जनजाति तथा पिछड़ el के कल्याण संबंधी मुद्दो पर कार्य करती 8| जिसके 
कारण कमजार वर्गों के लोगो का भला किया जाता है) उन्होने यह भी कहा कि महाराष्ट्र का भी एक डेलीगेशन 
आपके हरियाणा विधान सभा का दौरा करेगा। इसके बाद माननीय अध्यक्ष महोदय ने माननीय समिति के 
माननीय सदस्यों को जलपान ग्रहण करवाया। अत्त मे पुन माननीय समिति ने माननीय अध्यक्ष महोदय का 
मिलने पर आभार जताया। 

उपरोक्त के अतिरिक्त दिनाक 2411 2022 को दोपहर 230 बज शिर्डी महाराष्ट्र व दिनाक 26 14 
2022 को प्रात 1000 बजे पी डब्ल्यूडी W हाउस गुरुग्राम मे बैठक की | 
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इन Yo मे समिति ने सामाजिक न्याय और विशेष सहायता विभाग महाराष्ट्र के अधिकारियों द्वारा e —— 
प्रदान की गई सामग्री और उनके द्वारा अनुसूचित जाति को दी जाने वाली विभिन्न सुविधाओ का गहनता से 
अध्ययन किया। समिति ने निर्णय लिया कि उपरोक्त स्कीमों के बारे मे समिति के अन्य सदस्यों को भी आगामी 
बैठकों में अवगत करवाया जायेगा तथा निर्णयानुसार इन स्कीमो पर आगामी कार्यवाही की जायेगी | 

(सत्य प्रकाश) 
कार्यवाहक चेयरपर्सन
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तमिलनाडु 
तमिलनाडु राज्य के अध्ययन दौरे पर अनुसूचित जातियों अनुसूचित जनजातियों और पिछड़े वर्गा के कल्याण 
पर समिति की सक्षिप्त रिपोर्ट | 

समिति विनाक 10022023 से 15022023 तक तमिलनाडु राज्य का अध्ययन दौरा किया! चेयरपर्सन 
श्री ईश्वर सिह की अनुपस्थिति मे समिति के एक सदस्य श्री सत्य प्रकाश को दौरे के दौरान बैठकों की अध्यक्षता 
करने के लिए कार्यवाहक चेयरपर्सन के रूप मे चुना गया। तमिलनाडु विधान सभा के प्रोटोकॉल अधिकारी और 
अन्य अधिकारियों ने मदुरै हवाई अडडे पर माननीय समिति को रिसीव करते हुए गर्मजोशी स॑ स्वागत्त किया 
तथा राज्य के गृह विभाग ने समिति को सुरक्षा प्रदान की | 

अनुसूचित जाति अनुसूचित जनजाति तथा पिछडे वर्गों के कल्याण सबधी समिति का तमिलनाडु राज्य 
के अतिथि गृह चेन्नई के प्रागण मे पहुंचने पर उपस्थित अधिकारीगणो ने पूरे जोशपूर्ण व गरिमामय o से 
आगतुक समिति का स्वागत किया। दिनाक 14 02 2023 को दोपहर 230 वजे पिछडे वर्गों के कल्याण आदि 
द्राविदर और जनजातीय कल्याण विभाग के साथ राज्य के गृह कक्ष मे बैठक के दौरान डा नत्था गोपाल 
आयुक्त के द्वारा विभाग के अधिकारिया का परिचय करवाया गया। इसके बाद कार्यवाहक चेयरपर्सन श्री सत्य 
प्रकाश ने समिति के सदस्यों और कर्मचारियों का भी परिचय करवाया | 

समिति के कार्ययाहक चेयरपर्सन ने समिति के सदस्यों के द्वाग अनुसूचित जाति अनुसूचित जनजाति व 
पिछड़े वर्गों क उत्थान के लिए मिलने वाली सुविधाओ के बारे मे पूछने पर सबधित विभाग के अधिकारियों ने 
बताया कि उनक विभाग का मुख्य उद्देश्य पिछडे वर्गों अति पिछड़े वर्गों और डी-नोटिफाइड समुदायों के 
सामाजिक आर्थिक और शैक्षिक विकास को बढ़ावा देना है उनके पास सामाजिक आर्थिक पिछडे वर्ग समुदाया 
के कल्याण के लिए कई योजनाए है जैसे उन्होने बहतर शिक्षा प्रणाली प्रदान करन के लिए बीसी,/एमबीसी /@ 
एनसी कालेज के छात्रो के लिए कुल 276 छात्रावास बीसी श्रेणी क कॉलेज के छात्रो के लिए कुल 151 
छात्रावास एमबीसी छात्रों के लिए 103 छात्रावास डीएनसी छात्रो के लिए 22 छात्रावास स्कूली छात्रो के लिए 
कूल 1056 छात्रावास अल्पसख्यक समुदायों के छात्रो के लिए 18 छात्रायास बनाए है उन्होने बताया फि उनका 
विभाग कुल 1350 छात्रावास के 86999 छात्रो को बिना किसी वित्तीय कठिनाई क अपनी शिक्षा जारी रखने की 
सुविधा क लिए मुफ्त MO और आवास प्रदान करने के लिए कार्य कर रहा है उन्होने आगे बताया कि उनका 
विभाग स्कूल के छात्रावास के छात्रो के लिए भोजन शुल्क के रूप मे 1000 रू प्रति माह कॉलेज छात्रावास के 
छात्रों & लिए 1100 रू प्रति माह छात्रावासो मे मुफ्त चिकित्सा जाच मिनी लाइब्रेरी रगीन टी यी समाचार 
पत्र खल सामग्री मैट जमक्कलम बेडशीट बाल काटने /नाहने के साबुन, धोने के लिए विविध शुल्क साबुन 
बालो का तेल विशेष गाइड वदी आदि जैसी कई और सुदिधाए प्रदान कर रहा है इसके अलावा निजी छात्रावास 
का भी इस उद्देश्य के लिए सरकार द्वारा मान्यता दी गइ है और 1000 रू प्रति माह प्रति छात्र बोर्डिंग अनुदान 
के रूप मे स्वीकृत किया जाता है। इसके अतिरिक्त सरकार जिनके माता-पित्ता की आय 250 लाख रू है उन्हे 
मैट्रिक छात्रवृत्ति पोस्ट मैट्रिक छात्रवृति और मुफ्त शिक्षा व बीसी एमबीसी / डीएनएस छात्रों के लिए आई आई 

._..टी-आइ आई एम छात्रवृत्ति प्रदान करती है जिसके तहत 163702 छात्रों को पोस्ट मैट्रिक छात्रवृति और 
451968 कॉलेज छात्रो को मुफ्त शिक्षा छात्रवृति प्रदान कर रहे हैं। उन्होने आगे बताया कि उनकी सरकार 
द्वारा ek समुदाय के लिए कल्लार सुधार विद्यालय भी चलाया जा रहा है। इन विद्यालयों मे उनका विभाग 
मुफ्त सारईडकिल पादृय पुस्तके वर्दी केयॉन लैपटॉप आदि जैगी कई सुविधाए प्रदान कर रहा है आर्थिक विकास 
याजनाआ क॑ तहत जिसे किसी की आय सीमा 1 लाख रू है उसे सरकार मोटराइज्ड सिलाई मशीन भी देती 
है तथा इसके तहत-लाभार्थियो की सख्या 3000 है। आवास स्थलों के वितरण की योजना के तहत उनकी 
सरकार 1981-82 के प्रभाव से प्रति व्यक्ति 3 प्रतिशत की दर से जिनके पास स्वय के आवास स्थल नही है 
उन लोगो को मुफ्त आवास स्थल देते हैं पिछडे वर्गों अति पिछड़े वर्गों डी अधिसूचित समुदायों और अल्पसंख्यक



502 

समुदायों जिनकी वार्षिक आय ग्रामीण और शहरी क्षेत्र 72000 रूपये W अधिक न हो के लोगो का हाउस 
साइट gl री लॉन्च किया है डी-नोटिफाइड कम्युनिटी वेलफेयर बोर्ड और नारी कारावर वेलफेयर बोर्ड भी 

गठित किया है। 

सजा की दर के बारे म अधिकारियों ने बताया कि उनके राज्य मे अत्याचार अधिनियम के तहत सजा 

की दर 9% है तथा हत्या के मामला मे और जघन्य अपराध मे बीमा राशि 8 लाख से बढाकर 12 लाख कर 

दी गई है और राशि का वह विशेष भाग पूरी तरह से राज्य सरकार द्वारा वहन किया जाता है| उन्होने बताया 
कि पूजीगत परिसम्पत्तियो के सृजन की आर्थिक विकास योजना के अन्तर्गत उनकी सरकार परियोजना लागत 
का 30 प्रतिशत अथवा अधिकतम 1000 रू अनुसूचित जाति के लिए 225 लाख रू और अनुसूचित जनजाति 

कि लिए 550 लाख रू जो भी कम हो परियोजना लागत का 50 प्रतिशत तक की सब्सिडी अनुदान दे रही है 
व मोटर की खरीद 3 खोदना पी दी सी पाईप खरीदने के लिए 50 हजार रू प्रति लाभार्थी को भूमि विकास 
योजना क त्तहत सब्सिडी प्रदान की जाती हैं इसक अतिरिक्त किसानो को वित्तीय सहायता प्रदान करो के 

लिए सब्सिडी के साथ फास्ट ट्रैक बिजली आपूर्ति प्रदान कर रहे हैं उन्दाने यह भी बताया कि उनके राज्य मे 

जमीन खरीद योजना अच्छी है जिसके तहत स्टाप शुल्क मे 100 प्रतिशत की छूट है यदि आवेदक अनुसूचित 

जाति की महिला हागी और आवंदक की वार्षिक परिवारिक आय 3 लाख रू से अधिक नहीं होनी चाहिए और 

आवेदक की आयु सीमा 18-65 आयु वर्ग मे होनी चाहिए। अधिकारियों ने आगे बताया कि वचित समुदाय या 
ग्रामीण क्षेत्रा की हर लडकी को उच्च शिक्ष' दिलयाने क लिए उनकी सरकार की एक और योजना हैं जिसमे 

राज्य सरकार प्रत्येक लडकी को 1000 रू प्रति माह प्रदान करती हे तथा तमिलनाडु सरकार ने सभी छात्रवृति 

योजनाओ के लिए आयु सीमा को 250 लाख से बढाकर 8 लाख कर दिया है। 

उपरोक्त सरकार द्वारा दी जाने वाली सुविधाओ F बारे मे कार्यकारी अध्यक्ष ने कहा कि यह बहुत अच्छा 

कदम है ओर इसका प्रसारण प्रशसनीय है | हमे यह जानकर भी बहुत खुशी हुई है कि आपने एट्रोसिटीज एक्ट 
के त्तहत आन वाले मामला की निगरानी के लिए एक विशेष अधिकारी की प्रतिभियुक्ति की है हम आपकी सरकार 

द्वारा सचालित अच्छी स्कीमो का अनुसरण करने के लिए प्रस्ताव सरकार को भेजने की कोशिश करेगे | 

कार्यवाहफ चेयरपर्सन न हरियाणा सरकार द्वारा दी जा रही निम्नलिखित सुविधाओ क बार मे भी 

जानकारी दी जो इस प्रकार है। हमारी सरकार ने कम से कम आय सीमा को 130 लाख स बढाकर 180 

लाख कर दिया है ताकि अधिक से अधिक हित्तकारी सरकार की योजनाओ का लाप उठा सके। हमारी सरकार 

ने परिवार पहचान पत्र बनाते की पहल की है और अलग से हरियाणा परिवार पहचान पत्न प्राधिकरण स्थापित 

किया है परिवार के सभी सदस्यों का विवरण एक कार्ड मे है इसके अतिरिक्त चिकित्मा सुविधाआ के अतर्गत 

आयुष्मान कार्ड भी जारी किए जात है। हमारी सरकार ने 21112022 को चिरायु हरियाणा योजना की शुरूआत 
भी की है जिसके तहत जिनकी आय सीमा 180 से कम हो उनका स्वास्थ्य बीमा भी किया जाता हे। उन्होने 

बताया कि हरियाणा सरकार अनुसूचित जाति के उन उम्मीदवारों को पात्रता मानदड को पूरा करते है इसके 

लिए औद्योधिक भूखड पर 20 प्रतिशत अनुदान प्रदान कर रही | इस प्रकार महाराष्ट्र सरकार भी सब्सिडी वे 

साथ 7 करोड की सीमा ऋण प्रदान कर रही है। हरियाणा मे हमने बाजरा उलब्ध करवाने के लिए स्थानीय 

उत्पाद के प्रबन्ध के लिए आतरिक विभाग बनाया है स्टार्ट अप ओर औद्योगिक ऋण के -लिए-सब्स्डी प्रदान 
करने मे आप नाबार्ड की भी मदद ले सकते है हरियाणा मे हमारे पास इस उद्देश्य के लिए राज्य वित्त निगमे 

है जो बैक की तरह काम कर रहा है, कोविड-19 की अवधि के दौरान हरियाणा सरकार ने स्कूल जाने वाले 
बच्चो को बिना किसी जाति क भेदभाव के टैबलेट प्रदान किए गए है जिसकी हमारी इस समिति ने R 

की थी इस सुविधा के अतर्गत लगभग 400 करोड रू खर्च किए गए हे। —_ --Z 

डा नत्था गोपाल सर त्तमिलनाडु राज्य मे आने और हमारे साथ बैठक करने और 'हारेयाणा सरकार 
द्वाग सचालित अच्छी योजनाओ को साझा करने के लिए धन्यवाद | 

ही
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श्री सत्य प्रकाश (चियरपर्सनो आपने समिति के समक्ष यचित वर्गों के तिए बहुत अच्छी व लाभकारी 
योजनाओ की जानकारी तथ्यों सहित प्रस्तुत की है। उनके लिए समिति आपका आभार प्रकट करती है तथा 
यह समिति इन योजनाओ का गहनता से अध्ययन करेगी तथा लाभदायक योजनाओ को अपन राज्य मे लागू 
करवाने के लिए आगामी बैठकों मे राज्य सरकार के सम्बन्धित विभागों के समक्ष रखेगी | 

समिति की कार्यप्रणाली को प्रभावी बनाने के लिए सुझाव 
तमिलनाडु विधान सभा मे आपकी समिति के समकक्ष सिस्टर समिति नहीं है जिस कारण हमारी 

समिति ने तमिलनाडु के पिछडे वर्गों और अति पिछडे वर्ग कल्याण अदि द्वाविदर और जनजातीय कल्याण 
विभाग के अधिकारियों के साथ विभिन्न विषयों पर बेठक की | बैठक मे उपरोक्त विभाग के अधिकारीयो व हमारी 
समिति के सदस्यों न अपने अपने राज्यो मे चल रही जन कल्याणकारी योजनाओ के बारे मे एक दूसरे को 
अवगत करवाया तथा योजनाओ से सबधित बुकलेटस का भी आदान प्रदान किया | त्तामिलनाडु राज्य के अध्ययन 
दौरे के दौरान तामिलनाडु के सबधित विभाग के अधिकारीयो ने प्रैक्टिकल तौर पर सबधित योजनाओ के 
कियान्वयन के बारे मे समिति को अवगत करवाया जिससे समिति को उनकी योजनाओ से काफी कुछ सिखने 
को मिला 

उपरोक्त चर्चा का अध्ययन करने के उपरात मेरा यह मानना है कि जब भी किसी समिति का अन्य 
राज्य मे अध्ययन दौरा प्रस्तावित हो तो सबधित्त राज्य के विभाग 7 सिस्टर समिति से उनकी कार्य प्रणाली व 
दी जाने वाली सुविधाओ की जानकारी पहले मगवा ले ताकि उनके साथ की जाने वाली चर्चा से पहले सम्पूर्ण 
तैयारी करवें बेठक के दोरान अधिक से अधिक जानकारी हासिल की जा सके तथा इसके साथ साथ मेरा यह 
भी सुझाव है कि दौर पर जाने से पहले सिस्टर समिति व सबधित विभाग को हमारे राज्य द्वारा प्रदान की जाने 
वाली सुविधाओ की जानकारी भी उपल्बध करवा दी जाए ताकि वह भी बेठक से पहले हमारे राज्य द्वारा प्रदान 
की जाने वाली सुविधाओ का अच्छी तरह से अवलोकन कर सके] 

~—_. 37 बेठको मे समिति ने पिछड़े वर्गों और अत्ति पिछडे वर्ग कल्याण अदि द्वाविदर और जनजातीय 
कल्याण विभाव g के अधिकारियों द्वारा प्रदान की गई सामग्री और उनके काश अरुभूवित अनुसूचित जातियों 
अनुसूचित जनजातिया ओर पिछड़े वर्गों के कल्य'ण से सबधित दी जने वाली विभिन्न का गहनता से 
अध्ययन किया] समिति ने निर्णय लिया कि उण्रोक््त स्कीमो के बारे मे समिति के अन्य सदस्यों को भी आगामी 
बैठका मे अवगत .करव'या जायगा तथा निर्णयानुसार इन स्कीमो पर आगामी कार्यवाही की जायेगी । 

नासा 

(सत्य प्रकाश) 
कार्यवाहक चेयरपर्सन
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Procedure for dealing with mmplementatton of फिट recommendations/observations of the 

Commuittee on the Welfare of Scheduled Castes, Scheduled Tribes and Backward Classes 

(@) 

®) 

© 

@ 

(8) 

® 

@® 

() 

After presented the report to फिट Haryana Vidban Sabha copies thereof will 
be forwarded directly to the Adimustrative Secretanes concerned with the 
subject matter of the Report by the Secretary Haryana Vidhan Sabha 

The Admimustrative Secretaries concerned with the subject matter of the 

Report will consider the recommendation of tne Committee on the Welfare 

of Scheduled Castes Scheduled Tribes and Backward Classes A copy of the 
letter being endorsed to the Head of Department concerned simultaneously 
General recommendation will be dealt by the Welfare of Scheduled Castes 

and Backward Classes Department 

.
 

The Heads of Department/Administrative Secretary concerned shall furnish 
their comments on the recommendations of the Committee on the Welfare 
ot Scheduled Castes Scheduled Tribes and Backward Classes on receipt of 
the Report of the Commuttee 

The Admunistrative Department concerned will then take immediate steps 
for the mmplementation of the recommendations of the Commuttee 

concerming 1t Tt will take the case to the Mimister Incharge of the Department 

of the Council of Ministers as the case may be 

The 0856 पा which the Admimstratnve Department does not agree with the 
recommendations of the Committee will be forwarded to the Secretary 
Haryana Vidhan Sabha with detailed reasons for comments Then Secretary 
Haryana Vidban Sabha भाप forward these comments to the Department of 
Welfare of Scheduled Castes and Backward Classes to examire such case 
and offer their comments 

The Administrative Department will then take immedate steps for arrtving 
at a decision 1 such cases referred 10 the Mimster Incharge of the 
Department or to the Council of Mimsters 1f necessary for mcorporating n 
the Memcrandum for the Council 

After taken the decision at the appropriate level the same will be 

communicated to the Secretary Haryana Vidhan Sabha by the 
Admimstrative Department by providing a copy to the Commussioner and 
Secretary to Govt Haryana of Welfare of Scheduled Castes and Backward 
Classes Department विवि —_— -, ~ 

— S N T 
Cases mvolving disciphnary action and financial and other irregulanties - = 

should be placed before the Mimister concerned or the Council of Mimsters आग 

85 the 0858 may be even though the recommendation of the Commuttee एप. 
the Welfare of Scheduled Castes Scheduled Tribes and Backwara (S'asses 
15 proposed to be accepted The cases mnvolving financial ireguiarities will 
invariably 06 decided ता consultation with the Finance Department 

o
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()  The Secretary Haryana Vidhan Sabha will prepare statement showing the 
action taken on the Report of the Commuttee and place 1t berore the 

Commuttee Further comments of the Committee if any will be 
communicated to the Adoumstrative Secretaries to the Government of 
Haryana for necessary action 

The Vidhan Sabha Secretariat will maintam a hist of outstandmg recommendations of 

Commuttee on the Welfare of Scheduled Castes Scheduled Tribes and Backward Classes and 

periodically remmd the Department concerned Every effort should be made bv the 

Admmistrative  Secretaries/Head of Department to expedite the actuon on the 
recommendations/observations एव the Commuttee and thic work should be treated as a general 
rule on Top Priority 98515 
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